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Bosides we haue abso bought to the
nctie of the House the disdlosures of John
Smuth ind some of these haive been corio
boritcd by the subscquent publication by
A B M Kl ind other publications afso
Why 1 those things not yonc into®> M
Chuom saut that he had enquited into 1t

when we rused this matter 1n 1967 T be
lteve 1 this House  But since then no
disclostines have  come The Govanment

knews that John Smith bhas even witten 1
lote v the fasamle of which has baan pub
Iished 1 papets pomnting out s Lo
were wting 1n the Army and the Govern
ment as CT A agents I should like to know
whether they hve held any concete mestt
Jwons mto such cises 1indduding the finan
ung ol the cases agunst the leftast puties
in Uiy country

who

T think  Madam hon Membets can cite
ctha ovamples 1f they Iike T have cated
cettain concrcte cases on the floor of the
House T un entitled at Toast to an mswer
I ovige upen the Govanmant agun and
i,un to come out with an answel

-

3cfore Tosit down T

whatovar

would wmge that
the ¢ concrete  spe
afic allegations that T hase made and others
hve made on the floor of the House about
the finanang of verv many things by the
U S Fmbusy should be directly gone 1nto
by tho Intclhigence Bianch and the Home
Ministar should come 1nd mnake 1 speafic
statcment on the specific charges as I have
mde

thay man do

1HF DFPUTLY CHAIRMAN  That will

do now

SHRI BHUPESH GUPTA Buga
dier Sen has not been asked 1s to where he
gets the monev from

LITE DFPUTY CHAIRMAN  [hat will
do

SHRI BHUPLSH GUPTA and
how much he was paving to Mr Chagla
I'hey have not asked Mr Chagla Thev have

sav CT A
them

notoasked me ¥
redly fmanang,

mtelhigence s

SHRI VIDYA CHARAN SHUKLA Ma
dum  whenova any nstances come to our
nctie whetha mwde the House o vutside
the House we do maike discreet enquinies
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mto b of them and collect such infoima
tion 18 we (an to tike suwitable action But
1t is not correct and 1t would not he proper
to disclose and make opun cnqunites 1 osuch
mittcrs  Thoctore 1t 15 not posstble for us
tn <iv what action we exctly taken
and whit wtion we e going to tike on
the bawis ol inform ition Madam
hetc i this twcwent T have made speatic
pomits nd I hive also mdicited what wction
the Govanment wants v tike 1m pursum ¢
ol the conclusions they have come to
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h e

such

I have contirmed that | 1c12n money has
beer used 1n the last lectien  1his confir
mation has come tiom the Govanment |
huve also sud that m oscvarib cdo tonal
and cultunl anstitutiens 1t suspected tha

such recened

ssstance might hove bun
We have aliaady tihen L, UnsE O
such institution  Actton will be tahen g unse
cuch otha mstitutions 1in futine whenaovo

our Cn quitIes doubts (st for

iclton

endnm o1
such wction to be tiken

As I wcton 1s concerned
I howe mdicated what praventne action we

s preventng

want 0 tihe e thas vegid . Mas be that
furtha action mav bo ne cssny an faturc
ut we hne to bo vay cuctul  1he Goy

cnment will constandy veview this problem
because this 1s not a problem which ¢ he
noied . Wo o will hve to ¢ nstimdy
this problan and sec thit we keep on
mocting the thieat of this (vtanal subver
ston 1n this manner

eV Iy

JHF DEPULY CHAIRMAN M Ku
shin Kant

(Intenruplion by Slor Ragnayain)

No more W annot go on 1 this wiv We
have to look to the tume also

MOTION  RL
PI AN

TIOURIH T1IVE
1969 74 (DRAFT )}—contd

Y1 AR

SHRT KRISHAN KANT  Huoving A
dim Deputy Chanman while T wdlcome the
Tourth Tine Year Plan which ha aftar all
comc out and 1ts Draft pliced on the Tablc
of the Housc 1 fully with whit My
A\ P Jan sud thar the vay tuncuioning
ol thc Plwn s umpottant for this

(IR TRY

ACIY
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countiv because 1f planning does not func
the whole economy can really
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fon propaly
g0 out of gar

Madun the Plan has been prepared under
the able lcadership of Di Gadgil Dr. Gad
gil 15 known not onlv for having a great
insight 1nto the Indian economy but also
for his hold and unconvcntional analysis
Madam the vas first ¢hapter of this Drafr
Repott indicates how consaous the Deputy
Chanmun and his colleagues were about the
problems that thay have to tackle i thus
country and the attempt thev have to make
n solving them

the rouhimg of the Tst Chapier 18 con
¢ «le delight It gnes the propa approuwch
i which the whole problem has to
But Madam, the vay moment when
we go to the Second Thuird and the last
dhuptar we do not find anv  co relation
between what has ban sud 1n the kot
Chapta and the last Chapter, there 15 no
connection

solved

I would lke to diaw the sttention of the
hon blc Minister and the House to the very
salitary uotations from the Directive Pirin
aples which have been given on page 1 of
this Chaptar which for the first time, undeu
Iines the impottance which the Government
and the Planming Commussion attach to this
It savs —

Ihe Staite shall
vide . .7

wndadvour o pro

(It nuptions from Congrons Boncheyy

Madam  shall T spaak or do they speak
THE DLEPUIY CHAIRMAN No no
You will speak T am looking at you

SHRT TOKANALIH  MISRA  (Otissay
Madam  the Gongiess Parliamentary Paity
clectton has reated such a turmoil here
that cven My Venhatasubbiah has hung a
s18n board 1n fiont of the Congress Party
office which savs ‘P Venkatasubbiah Se
ctetaiy A ICC T do not know 1l the
Congress Party can hine v oflice hae Tt
15 an ntrusion into the Parthhament House
T'he pomnt s 1t should not be allowed to be
putad thao Who allowed hmn 10 do so
Lhare mut be sone cnguny Madan Pa
leiment 1s not the A L C G officc
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IHL DFPUTIY CHAIRMAN I do not

want any discussion on that now M: Kkn
shan kant please continue

SHRT RRISHAN KANT  Madam Depun
Chanman I was rcfaumg to the © Approach
md Polis e the very st chapta that
underhine the mmpottance of the functions
which the Plan has to undertake In 1t they
quote the Diiective Prnaples which shows
the mmpartance they attach to the subject
It sivs —

Ihe State shall endcavour 1o provide
within a pettod of ten years from the
commancement  of this Constitution, fo
frce d compulsery education o all
childien until they complete the age of
fourtcen vears *’

Madun o vou look at what thay have donc
- the Lt IS vears of planning  on page
250 where the natter ol cduciton has becn
dadt with gt s den that though they have
quotad  the Dnactne Prinaple ' the Ap
prowh nd Polien chapter, the achiesament
that thay expact 1t the end of he Fourth
Plan 15 that only 009 pua cent of the
chuld ¢nom this country will he going 1n {or
primny cducitton That shows that the
Diectise Punciples to wh ¢h they refer in
the fust Chapta e not o be nnplementead
Yo

aven it the and ol the Tomh Tive

Phn
Going tutther: —

Ihe State shall promote with spectal
cne the educational and cconomic 1nte
1osts of the weakar scettons of the people
md m punanu of the Scheduled Gastes
and the Scheduled Tnibes and shall pro
teet tham from social anjustice and all
forms of explortation *

Now NMadun 1t o1s ey very difficule to
mrzime how they will do it On pages 59
md 00 f the Dhaft Plan the otent of the
Ihud Pha and the outlinge of the kourth
P hos been given It shows that the out
[w n the Thnnd Plan was about Rs. 8 577
aoes which has risen to Rs 14 397 cioies
It mcins n oncreasc ol 07 paocent But

whit e been incteascd 1n the outlay for
the wdfine of the backward classes and
Schedulad Gastes and others From Rs 99 1
aores it e sone up to Ry 148 rores

which mms dnrdly an inacise of #4 par
cutt M wdmg dus thie mpressom tha
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one gets 15 that the Plan has heen drafted
v old mem o who has all prous wishes
i pronvas o God for the childien of India
th  moment he tnes to imploment 1t
tocks tned

hut

i

I do not want to 1epeat the good
pomnts which My A P Jun has ahead
tcdennad to yestaday Now  though  the
Plannime Commission savs that at will try
haep 1o omniol over the nflationay
tendanaes what precise measures has it to
oflcr with 1egard to 1 wage mcome and
price policy for the country> Madam, per
haps vou nmiav know that o fow years back
the Resarve Bank of Imdid had orgamsed
study on the need for ¢volving 1 national
poliey of prices wages and ncomes  But
this Plan docs not refer to this policy at
Ul 1t has not even commented on the re
commendations of the study group of the
2ese ve Bank A poliey of prices wages and
mcomes s very important This 18 the basis
on which the whole supa structure of the
Plin funcion  If this polity 15 not
thae o functton and the whole
supa sttucture of Plan will ful Now what
do we find herer It 1s suipitsing that the
Govanment  has gradually been reduang
numbct of industries which are under
prrec tc ulations  Sixteen 1ndustries have
heen taken out of the price regulations T

AMadom

to

«m
cinnot

the

do not know how thev will control the
prices Sumifatly  in regaid to the private
scctor the salaries remain uncontiolled

which adds to the avoirdable cost of pro
duction  Fyen the census of manufactuiers
s revealed that the non manufactuiing cost
in the private sector has been continuously
rising during the last 10 vears The gap
between the cost of production and the
price that the consumer pavs has continued
to 1cmain lnuige Unless these profits are
reduced and an 1ncome price  poliey 18
cvolied 1n the pinvate sector, the gap bet
waen paformance and expectations would
continue to be large So Madam this 15 a
vety basic lacuna that this Plan contamns

I mav now refer before going to othet
things to saence I am very glad that the
Primc Minister, while speaking at the fiist
mccting of the COST said that there should
he 1 cotrdition hetween performince 1n
saence and technology and our objectives to
achieve self rehlance It means that correla
tion needs to be built up so that our scien
tfic research becomes purposive  and that
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be correlation betwcen the

schames e the Phin Jut

im afind thete 1v nothing hike

there  hould
developmant
Madun 1

that either in the Phinnming Commission ot
m the COST or mswhare an (he countiy
P of Mahalinobis sud even thice vears back
thit even iftcr three Plains we have no
Sacnce Phin in the countiv: When T sug
gested st vear that thae should be a

Sacnce Plin the Government did not weept
o1 lcw that without a Scaence Pln 1t as
net possible to tulfil the othar plus hecuse
1t 15 on the hss of saentific 1eserch basic
ind apphicd  that owr 1ndustry  ajnculinee
tansport and iriigation and power have to
grow  Unless that condhon s thae  this
Sp between plnning ind patormace will
remun  The main thing 1s that we must
wdentifyv the aras which e growing pornts
of scaence e lhddy ro veld resudts
and this 15 not possible unless there 15 1
SEP e Plin the counfry  as
there 15 m Franee d s some other coun
s e tivng to evolve

which

Screnge fon

Now Madun no mention has heen made
o this Phin document tbout the Plin
docoma t that v v prepired m 1966 by the
provious Phinoing Commissien but i we
compuc the two documents  what do we

ind Wc find 1n the prcsent drift unda
the  herding  Scaence ind Sacnafic Re
scuch onlhv the Nattondl Taborioites of
the € STR Atomie Ence v omd Sacennlfic

Su vevs 1 the Mmisuy of Fdaucwon  But
1l 11y no mentien of Modtcll md Public
Hcdth Agncoltune T iton and Power
m 1 Dddence Doces 1t man that Saence d s
ucl nctade these things \s a matter of
tacr the allocations  for  thas
marged in the allocation of respective sectors
in genal It docs not gune a cear picture
In tnc Thud Plan at least an attempt was
made to collect the relevant data for thesc
cctors ind also to consohidate than develop
ment schanes at one plawce T was expected
that the Tomth Pl the programmes
ind Allocatons for the totality of scientihe
tescarch would be presented in a consoh
dated form that the whole suentific
plan could be discussed in the proper pcrs
pective of the economic plan Madim 1f we
compare the previous Plan diaft with the
present Plan  there 15 a great difference 1n
the c¢mphasis on science and scentific 1e
se1ich Though some mention has been
made about the application of research and
Ul thae there 15 no mention of saentsfic

sector (s

m

SO
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research 1t role and functions, to achieve
scf rehiance, i the whole perspective Does
. it mean that the vision or the thinking that

thete

was has gone® Thee was speafic
mention in the old Plan—Di. Rao is hete
and he must be knowing—to increase the

expenditiie on scentific research with a
view to attaining technological self-reliance
At least that was the aim. But it is nowhere
mentioned in the present Five-Year Plan
I am glad that the Prime Minister in her
opening  speech mentioned about  develop-
ment, etc  But about augmenting design
and development facilities there is no men-
tion at all T do not know whethet she was
conscious of this lacuna in the present draft
which needs to be rectified. My own peisonal
feeling, after 1cading this Plan diaft, i
that the emphasis on science that she wants
"1s not thete That is why I said that there
tf no corrcdation with 1egard to what has
been stated in the first chapter of the draft
Plan.

As regards allocations for the C.S.I.R.,
Atomic Energy ctc., in the Fourth Plan
the allocation for Plan  ewpenditure is
Rs 193 96 crores and for non plan expend-
tute  Rs 189 25 crores, total Rs. 323.21
caotes  Now, Madam, for calculating the
required non-plan expendituie, we have to
take into account the normal annual incre-
ment in expenditure and the normal ex-
pected tise in prices. Accordinglv, if we
calculate on the basis of the Thnd Plan
and the amnual Plans, the requircment of
non plan expenditure would be Rs. 258 cro-
res on the basis of the Third Plan, and
Ry 297 crores on the basis of the annual
Plans The amount provided in the draft
1s Rs. 189 crores So, there is a gap of Rs 68
crores on the basis of the Third Plan, and
a gap of Rs. 108 crores on the bhasis of the
annual Plans. Now, what does this mean?
Since it may not be possible to increase the
allocation now, it would erode o1 eat into
the Plan expenditure for scientific research.
So, as a matter of fact, there will be no
development in scientific research This
point, therefore, needs to be looked into
very carefully and unless this is done, I do
not think science and scientific 1escarch will
progress in anv way.

Madam, the main thing is that investment
in scientific research has té be made in such
a way that it is cotrelated with insestments
in industiv, agticulture and other fields
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But 1f we look at the first, second and third
Platn what do we find- In onc Plan theie
1v cmphasis on nugation and powct  and
in the other, on indudtry, and <o on, but
thare v no cortelation betweoen sdentifn
roscanch, and development n othar frelds in
amy partrcular Plan, or between the alloca-
tons and targets. The main thing that has
to be scen 1s whether our allocations, vision
nd thinking are conectly correlated o1 not.
Now 1 huve a paper with me called “*Invest

nient on Scientific Reseaich and Develop

ment— A cectoral analysis ** From the figures
given thaie we find . . (Fime bell ving) 1
will just take five minutres moic At least
m ateas where we are having foragn cotla

boration, attempts should have becn made
to develop scientific 1escaich 1n those sec-
tms  In arcas like machinery. electrical
equipment. chemicals, transport cquipment,
¢t we are having foreign collaboiation

But thare s no sdentific research thae Ow
impotrt bl 1s very high Instcad of dave

loping 1esearch in this direction, where fou
the last % sears 50 per cent of ow foicign
«zchange 15 spent, we have not
spent any amount {or tescarch
that period. Madam, what do we
find- W¢ find a complete lack of scientific
tese ttch because of a distortton in owm
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1 v

thinking  So  unless science is coclated
to owm planning. this will not smit us
Ihis 1 the basic defect That v what T

sav unless thete 1s corclation between sdicnce
and planning—T use the economic term
cordated”—1 do not think this lacuna
can 1 any way be 1emoved Even in owm
public sector undertakings, what do we find
thcie? Thete is no development research ir
thc public sector undertakings They have
no corclation with our national laboratories
Unless  the national laboratories, become
consultants of these public sector undet-
takings, I do not think it will 1really be
possible in any way to have self sufficient
cconomy  and  economic plans  This o
rcarton 18 vay much necessary But what
do we find in owm unisersities alsor In om
unnversities the same subjeets which we were
teaching before independence—chcemistry,
mathematics, biology, etc.—aie being taught
now without any modification whereas sub
jects like electronics—modern scientific and
technological subjects—have become part of

the curricula of university education in all
foreign countries. But in India the stan-

dards of subjects like even Mathematics have
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completely gone down after independence, a
subject which is the basic thing for scientific
Jevelopment and research . . .

THE DEPUTY CHAIRMAN: You must
wind up now. Your time is over. It is
alreadv 1 O’clock.

SHRI KRISHAN KANT: I hopc the
Prime Minister while replying to the debate
will keep in mind the need for science
planning in this countiy and see that some-
thing is done in this subject because I know
‘he has so much interest in this.

Then, 1 have got just one point more,
Madam, and that is about the concentration
of economic wealth and power. On page 2 it
15 said that the first benefits of economic
development must accrue more and more to
the relatively less privileged classes of the
sodiety and there should be a progressive
reduction in the concentration of economic
power. But, what do we find. Madam?
lhev say on page 8 that we have no data.
\fter 18 vyears of planning, there are no
data on the economic disparities. Perhaps
the data which are available are very much
difficult for the people to digest. The Agri
cultural Labour Enquiry Committee’s re-
port of 1957 showed the per capita income
of agricultural labour as Rs, 107. In 1962
the report of that Committee stated that
this per capita income had gone down to
Rs. 100. Our planning is increasing. We are
working. But the per capita income of
agricultural lTabou1, the lowest rung of the
ladder in the country, has gone down from
Rs. 107 to Rs. 100 . . .

THE DEPUTY CHAIRMAN: That will
do. You must wind up now.

SHRI KRISHAN KANT: Eightytwo per
cent of our population has an income which
is lower than Re. 1 per day. Madam, you
see what is happening in big business hou-
ses. Take, for example, the Mafatlal Group.
They have increased their assets by more
than 100 per cent during the last three years
while our per capita national income is
going down. The big business houses like
the Birlas and others are becoming richer,
at whosc cost? At the cost of the common
man. While replying to the debate I hope
the Prime Minister will reply to this point.
Are we really trying to achieve our objec-
tiye? 1 find in the Plan that the emphasis
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is more on the private sector. It has iu-
creased by 40 per cent. The outlay that has
been given in this Plan has increased from
Rs. 6,000 crores to Rs. 10,000 crores to the
private sector. But if we have to achieve
new heights in ow planned economy, we
have to give more to the public sector. And
then let us come to the financial institutions.
When these financial institutions were sup-
posed to give only Rs. 130 crores in the
Third Plan, what happened in the private
sector was that it got Rs. 360 crores. Are we
trying to build up the private sector? The
main question that I would like to ask the
Government is this, There should be a com-
mittec to examine the working of the public
sector and there should be an inquiry into
the working of the private sector. There
should be a regular examination of how
the private sector is functioning. Only after
making such an examination can we say that
the private sector is really bhetter than the
public sector.

2942

Madam, I hope the lacunae which I have
pointed out will be taken into consideration
and removed by the Government.

THE DEPUTY CHAIRMAN: Mr. Chat-
terjee will speak next. The House stands
adjourned till 2 p.M.

The House then adjourned for
funch at five minutes past one of
the clock.

The House reassembled after lunch at two
of the clock. THE Vicr CHAIRMAN (SHRI RaM
Niwas MirpHA) in the Chair.

SHRI A. P. CHATTERJEE (West Ben-
gal): Mr. Vice-Chairman, we arc facing
now the Fourth Plan which is just a draft
that has been presented before us. The
very fact that after three years of plan
holiday the Fourth plan has come before
us, that itself perhaps is a welcome feature
because we had almost thought that our
countrv will live from hand to mouth and
the annual plans will be the order of the
day. In fact certain monopolistic concerns
and interests in the country were bringing
pressure to bear upon the Indian Govern-
ment that the Indian Government should
not try to formulate a Fourth Plan and
should be satisfied with the annual plans
and the annual plan outlays, as they would
call it and in that way they wanted in a
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manner to stall the growth of any industry
and other bianches of economy on the pait
at India. Fven now the Pourth Plan that
has comte hefore us is a plan wherein we
find that the expenditure 1 the public sec-
tor has been teduced to the minimum and
this is not a plan with such a hold vision
and outline, at least with such a hold
vision and outline which was at least an-
nounced in the Third and Second Plans.
No doubt in a capitalistic cconomy howeve
bold we mav be in our announcunents and
pronouncements, teally the mountain is in
the labom and the product is the proverbial
mousc. Actualls we have been thiongh thiee
plans, the First Plan, the Sccond Plan and
the Thiid Plan, and we know that atter
going through all these plans, the economs
of om countiv went from bad to woise.
Nothung tangible was achicved by the Indian
cconomny exeept indarease in unemplovment,
dependence on foreign aid and in the
amount of foreign loans that are to be repaid
and the higher amount of interest that has
to be planned out foir the servicing of those
loans. Of course <o far as corouption is con
caned, that allo has beome so rampant
that peoplc have begun to think of it us
a concomitant of the Congress rule in the
country - This is the position now. As far
4+ the other points of advancement are con
cancd  employment or educational, we are
almost wheie we were in the verv begin-
ning. Naturally <o, because the socddalistic
pattetn of socdiety  which  was announced
with such a fanfaie at the time of the
announcement of the Third Plan, the very
coining of the teim itself proves that it was
not socialism hut something else. That has
been the hane <o to sav of not only Indian
econcmists but Indian politicians also. Re-
earding economic policy, unless you know
how to trim som policy to progressive
objectives, you eally cannot put the best
foot [orward and vou cannot cven adsance.
It is the formulation of the policy which
1eally determines in what way we shall pro-
and which determines the line ol
development; but the Indian Government as
m foreign affairs, similarly in intcrnal affairs
is alwavs trying to beat a third uack so to
sav. That may be a kind of tight-rope
dancing for which you have got encomiums
and praise from certain interested sections
and that may give a certain amount of self-
satisfaction to certain persons who may

gicss
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think that by tius tight-rope dancing and
by such third-road walking they are doing
something miraculous, It may give some
I satisfaction  to those persons but  the
pount 1s this, that even after this
hard thivdroad rracking and the tight-rope
dancing, what we find s that our econom
1» now in shambics. We have been, in the
internation il sector, trying it tell the entire
world that we ave neutralists, we are non-
aligned, cte., bur how c«an vou hc non-
altigned and how c¢an you bhe independent
in vom fo dign pelicy when we find that the
proportion of fordign debt to tho entite
public dcbi ol Indw is as high as 43 per
«ent> What was 1 per aant in 1955-56 has
tirenn to 19 parocent {{ that « w0,
then we can sils visualise what will be o
position cither m point of prestige or dig
nity 10 the international comity of nations.
Therelore we find that when there is the
question of rccognition of Fast Germany, we
find that the Wotr Geaamans and the \e-
tican mperialists and  the jumor poima
of the Amaican impenalists—Great Britain

are ninging pressure to bear on us and
we Ond it diilicult to give diplomatic recog-
nition to Fast Garmany. {c s due to these
influences of the foreign conceins, the for-
cign impaialists that we have been com-
pelled to stop nade with North Vietnam
and Cuba. 1 know that the Government will
f1v to cyplamn this by saying about strategic
materials and  non-strategic materials  and
they will v to splic hairs in order to show
that really it is not stoppage of trade but
to call a spade a spade, it iv quite lear that
Cuba and Notrth Vietnam aic
concerned,  we  have stopped  trade  with
them. We have stopped trade because the
imperialists do not like us to continue to
tiade with Cuba and North Vietnam. This
iv because chat om debt has increased so
much and we depend so much on forcign
aid. This 1s the position. The position has
come to this pass that in spite of our non-
alignment and in spite of « many protes-
tations about peace and our aspiiations for
goodd neighbouliness, we have not been able
to settle our problems with our neighbours.
Pakistan and China. Well, I do not sav that
il vou ccase to be frigid, immediately Chint
and Pakistan will begin to respond. I do
not say that. But the frigidity on our part
remains and we have not been able to
1corientate our attitude to these neighbouts.
And hecanse of this lack of orientation,
lack ot a helpful attitude towards these

whole

now,

as far as
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naghbours, two disastious 1esults are flow
mr One result 15 this that we ate spending
one thousand crores of Lupees pcr year on
o tlled so called defence
hecause we ate tivng to defend our country
with tiflcs boniowed from Great Butain and
I Hets bortowed from Amaict So that 15 a
kind ol so clled defence Because we depend
o much upcn thit pahaps when thae will
be the quesnion of 1 reat mihitary confron
t gon with citha of tham than we shall
fiad that the bullets perhaps may not be
md the 1fles mav not be commny

defence Ty

coming
Bur vet we will he spending onc thousand
acres of tupees pa vaa tor so ailled de
Now A Vice Chatman this one
thousind  aores of upees for defence we
it the fugidity 1 our
ichitons with Chmmy md Pakistan wete
¢ «d And M1 Ve Chhwrman Sir, our
v toar by boeeme so

fence

ceu'd hne sned

ndicul s nowa
dus that we the rdattons of the
Wi nt countiies of the world towards us
ot fwto of what gning to

EERTEA

they  ate

Pukostin o whar thoy ne giang to Ghina
Wdl whenc o Prome Munstar hosygin
chances to e m Indir 1 whenesar an

cansuy hon owr countiy dvinces Lo vistt
the Soviet Umion  the onlv toptc of conver
sitton thiat we hit upon for 1 conversation
with the Piomia of the Sofiet Union s
this Why uc vou givng so much aims to
Pakestan  and 15 that not v thww an
relattonship with Pakisem d o olididving
We have
upon the wdons ot other
countiies Pikistan ind China as a
touch stone  for  the fuondliness of  those
countiies with us That s v great danger,
and that dinga hos attacked ind raided oun
thcory of foragn and out
cntie mftestiuctine and supa structute of
fo cign rdwwons wath othar countries Now
this v the poation 1 tgard o foragn
countiies What I am uying to put forward
bclore you Mi Vice Chanman 15 this that
m avary sector of om public e we have
bun fathng nd we have faildd 1 our
loragn idatons  ind we are fuling 1n our
cconomue sphere ilso

youl

nostr tnung of rcdations wath us
loak

with

bogun te

cuwn 1chitions

ook o the ccononic sphae v out coun
tiv the industual scctor Well  with  all
these thice Plans what we find 15 that wherc
the Giross Nitional Product was 8 4 per cent
m 1961 an 1967 it dwindled down to 14
put wnt In the Second Frie Year Plan we
deddared from the 10strum, fiom the house
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tops, pecping out from the balconies and
from the windows of omr housws we said
that we shall doublc our national 1ncomc
m 1970 71 Of comise thete we have well,
modilicd  om Littke  md  we
huve sard this s phue
shall double ou
But Vi
ot mathematies
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Promise ot
thit we
17 76
101~ a4 question

ninch
1ol meome In
Vice Courman 5o
If vou well
ntional

continue to 1
LIS
cent 18 we e domg
nauonal

Vou meome it 129 pa
we shall double om
1975 76 But
wore will be required
ind we shall do it perhaps at the end of
the twenticth centuns pahaps e the begin
nmg of the twents fse centny Pahaps 1t
miv he wdl T do not sy whethor we shatl
be back to Mcthuselih o1 whether Methu
sclah will o back i oow madst but 11 ms
be that then also we will be thinking of
doubling out nmitwonal income This 15 what
I 1m siving

tmcome wddl not

fitty fne more ven

(Intrrruptions)

Vice Churman  that
i Indiin Govanment 1s concerned
apitthst coented s 1t o 1t ot
amv of our problans  (Interrupitonsy Mt
Vice Channman look it the mndustrial scctoy
once azun  Took at the macasc m the
as oty ol the monopohstic concans In 1o
Commission has

It v quite cen My
as fu

solve

the Monopolis 1 ngquns
mantronad oty cpott—that  Gommnsion
Jue s acport parhaps e the three Five
Yo Pling find  there
thit 70 business houses arc owning 19 pa
cent of the entire assets of India and 41 11
owning ahbout all the entire paid up capital
of non CGovarnmment non banking companies
And whit we hend hom  Mr Mowaip
D ~u the hon Deputy Pume Mmsta the
other div when we ware discussing the T
ance Bill  1hc hon the Deputy Prme M

were ova—iand  we

nister and Finance Ministar, Mi Motarp
Desat said  Well that 15 hound to happen
becinse  after all those who have lready

shown laiger suceess g parteular fiddd
mittn ity we dont waint to restnet then
totviLEes of have
sid 1t so bDluntly but that s what homeant
Fven mothe Huvur Committee s Report

the Hazir Commutice
hostle to the b, boom s and partial w the
othir enticprenciuns the  Govanment

1t hs been said i that report that, as far
as the hicensing policv of the Government

cowrse he maht not

cmnol be sud (o he



2947 Mohon re

[Shri A. P. Chatterjee]
of India is conceined, the licences tend to
bc given to the monopolistic concerns on
the ground that the monopolistic concerns
are thought to be mote efficient in industrial
production. Therefore, all the coal is car-
1ed to Newcastle because Ncwcastle i a
place where coal abounds. This is the me-
chanism which is being followed in this
country. Therefore, Mr. Vice-Chairman, Sir,
we are finding Congicssmen hke Mr. Kiish-
an Kant because he said—it is not my case—
because he said a little while ago, just before
me, that within a few veais Birla has in-
creased his assets by 70 per cent. Perhaps he
said that Birla has increased his assets by 74
per cent. Now this is the result of the thiee
Five-Year Plans. And what we see as far
as we are concaned? We aie finding this
that unemployment is incieasing, we are
finding the engineets, the top technically
qualified persons, young men, in the coun
try, we ate finding that thev are now almost
on hunger strike. They are knocking at the
gates of Parliament in order to find avenues
for employment. And what more do we find?
We find that thc public sector is being
scuttled. Even in this Fourth Five-Year Plan
we find—it has been admitted here—that
they are not going to do much. May I just
read one portion fiom that, one portion

from paiagiaph, paragiaph 1.31 on * 4p-
proach and Policy”’?
*These mcasmes which seek to Tlimit

the extent of foreign aid and resort to
inflationary financing have their impact
on the total investment outlays proposed
in the Plan. The outlays are modest.”” **¥

That is to say, shotn of euphemistic phrases
what appears is this that the Government
of Tndia in its so-called Fowth Five-Year
Plan is pot giving as much attention to the
public sector as it should have given. They
are scuttling the public sector. This is the
beginning of the end that we can easily
see if the Fourth Five-Year Plan does not
give.any attention to the public sector. It is
quite clear; perhaps in the Fifth Five-Yea:
Plan they will say, ‘It is better to go on
with private planning of the piivate sector.
Let the public sector go. Let the public
sector be debunked.”

Mi. Vice-Chairman, Sir, we have come
to this position because of the faultv eco-
nomic planning and the faulty dependence
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upon foreign aid. As far as foreign aid
13 conceined, we are finding this that these
forcigneis, they are taking away not mercls
the profits ot the concerns that they have
set up in this counuy ,with the conni
vance of the Indian Govanment, they are
evenn repatriating the capital outside the
countiv. Can the Indian Government not
put a moatorium on the flight of puofit
frorn  this country by loieign conceins?
Can the Government not put 4 moratorium
on the rcpatnation of capital lrom this
country? Mr. Vice Chairman, they say
they will have to dipund upon foieign
sources for aid. And saving that they -ay
that if we do mnot ¢o (o toreign sources
for aid then perhaps om planning may be
stopped. Mr. Vice-Chairman, we, lefusts,
have been giving ceitain concrete propo-
sals to the Government of India but our
suggestions are not being hceded at all.
We have been saying that we should put
a ceilling upon the piofits of the mono
polistic <oncerns and whatever  profit is
catned by the mounopolistic concerns above
that ceiling 1t should be mopped off as
loan 1t not confiscated and used to aug
meut out far as the mono-
polistic  concerns  are concerned we know
that 75 Houses have captured so many
mdustric,  What stands 1n the way of the
Government nationalising those conceins?
Ihese  conceins  could  be  nationalised
mmmediatelv. Mi. Vice Chaiiman, we have
also said that, as fai as the question of
resoutces 15 concerned, resouices can  be
got by a sicater tiiinming of ospenditme
We have said that if the price line is
properly kept down then domestic savings
can also give a lot ot contribution to
natronal The domestic savings
position 1 so bad that once 1t was onls
8.5 per «ent then 1t 10%e to 115 par cunt
and now 1t has dwind'ed down to 6.4 per
cent agan  lhe reason is this, The price
policy is <o had; the inflationary tiend is
0 bad that the oidinary common man
from whom we have to get the savings has
to spend everything on the necessities of
Iife. Therciore nothing is loit with them
to save So I say the appioach to the
Plan has to be reoriented. The socialistic
pattern which has been repeated like a
mantra vo to say by the Goveinment won’t
do. Merely chanting those words will not
Geate anv magic effect. What they should
do 1so they should  take catain radical
measures moaegard to monopolics, in regad

1esources.  As

1esouices.
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to land retorms Ihey should see that land
1s not giabbed by the feudal landlords but
the land goes to the tiller and that the
landloids and the monesvlenders do not
Keep tuen stianglehold upon the oidinary
agricultural labouret, on the ordinary poor
peasant o1 the muddle class peasant.  As
far as mdustues are concerned we have to
depend moe and more on our national
talents  Why should we go for designing
ind for cyuipment erection to foreigners?
Ihey mayv give us a blue print but we can
use «ur own national talent for erection
of plants and for designing. By giving this
work of designing and eiection of plants to
foragners we ae thiowwng away  otes
of rupws So we have given many con-
Gefe proposals and unless the Government
betens to the Opposition and unless the
Govanment gears its economy to the 1eal
cocal objuctives  there cannot be a real
Fealthy  soualist Fourth Frve Year Plan.
JBut pabaps T amm aying in the wildetness
Irom this Government which is capitalist-
o unted

SHRI BHUPESH GUPTA (West Bengal)-
Not capitah-t oriented but capitalist through
and through.

SHRI A. P. CHATTERJEE: I accept
the amendment. From this Government
which is capitalist through and thiough
we cannot help a healthy socialist Plan
Perhaps 1t 15 a civ tn the wilderness if we
ask for that.

At TWTOEe (39T WRW)
A, g0 AN @ Agd  gEauiy
MNFAT 97 fqa ¢ 7 T A T
TR T FIT IIC GTF § IF1 97 @I
g\ 3@ T A AR AT F AR
¥ ggem gfTaEw wEr & 1965 o
q U WS 1966 To F AT FST
FT STET I gUT & 99 fF 79T 1966
fo I A AT WITH F1OAWT
arfey oY, W Sy Frsr F77 efewor
qE€ 1968 So W AT HI¥ AT JMT
FT ITET ATH 1969 So ¥ 0T | ¥
AR YHT F qg 999 GHI9F ASAT
§9 AW Y St F g fafae aw
9T SEA A E 0 69T fow ' 7 ag
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qTE & I9F! Y iy [=ar qeg T T
ST ared Fd & W F @y 98
Fg wFar § fF ag arsmr  faeaea
AEY 8, T A I AT 9T GLHE Hl
favam & o 7 91 3§ FeEr o I
&Y AT #Y favame & | ag g fFe
qag qu¥ § qATF A TqA wfasg-
amfy FE FT AL FHAT

t
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at wfEx ag fzFea #@r 9dy ?
I &9 999CF JITAT FHA g &
1T T JIAT F1 90747 A7 FE7 FAT
g TE? 39 9 W=D THW § g F
graTiHa geedt &1 faare FvAr aifgy
oY 99 7% 39 9 fa=9re ag #40
9 qF W AT F 0 AR A9
T TFL & FIATH AL FT 9T |
A AEE S Ao # Aoy '
zafqd 7@ faar s awr 5 faR
gear #ix faws & ¥ wwAEy
gemar feaer foerh, #gr a5 faeey
T ®15 fAmmrers 39¢ gufeer
q A TET & @I AT | WX Jg WY
THAAT ATfgd @nNl w1 fF gar Ay |
ThHT &V & | 9 4g f& S fagen-
ErAAT-aTa-Hew ¢ faet  @gmar
s fojw fifs &1 o W §, 4®
aHAaT & B fFe e S Fa agraar
T A1y AR fFE qew &1 a8
arfgd | =S § 39 fafeg 79 &7 ¢
fF st o ' A1 A gfe |
A HEAG g1 AT §, THHT qegd
Tg AR AT g wfE waterr a8
TAAAT & A ®F Y gg aq7ar ¢ F
g wTe ey fegfa R Aady gfF g
wag ®7 ¥ F1% w7 9%, @ad
T ¥ FE GEAT F T, HFAT F
qa |

a1 fom 1o 7 a8 @Ay feafw
g1 & oS F AT A@ AL WA AT
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[ T
T IAE! AV qeA Iqem A1 gfee
¥ E@T | " AHAGET AT & Al
AT &1 IT4T FT gfe ¥ 37 Y ¢
T W F ATT T T FVA & AT
7 ar ot & 77 g€ 3 F 12
T BT AT AT 3 AT T &l &F
F fan g & & s fSadr am
FL gaar qfq w2 & | 39 feafq #
aRT A9 g 9 fF oama & a9
Foel @Y AUF T & AEAT A9
Fead g1 T IHF AWTE HOWA
qreg #y frafs oA & 1 safAn
AT AW THE F7 TAEY! T AT
zaTer @aq A1 fggaa @ gq frar At
qEq & GENTHAT 9399 T AT A Ol
FTE AATHFA FT |

qg W1 AT AT AR, STET
# ®Y W 98 30 Tedl siekl ATE R
faar fFeY AsART IO OF, AZ UF
TFIX F FST &7 @ & TE | &9 I8
mifaa g & 7 At Z@d e, fr
FTSAT T97 FT & 1= fa<ia &7 faearT
Y FF T & (o TF 99 FH19T T7 |
g UF HAH g, T8 UF gal g | 97
fadiar a&1 A I & TR AT
2 @ g &7 ITET 39 FT OAG@TT
F | WA § Fgar ATgar g, A
TGF GIAUT AT F AT § I AT
AT F AR A& EHT ART 1 I
F AT KT FIET FFHET T TEAT
g fa ag Ao o m@=re o Ty

{7, 4 F© 09T A9 AT 2,
S WM AT R oA g g, ane
qq g, AT TTHT qvAT GIAT £ AL
79 N G | zAfT IW AL T F
el ¥ AT 9T AT § AT AT WY
& IH A F7 f7A1 w07 @, e T
qF W FT g AT & 1 s a@
I S 999 TG99 AT FT T8
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) %A IW AT Y T & qUE g tqan

qT7 JEY @, IAF @A W qHT W AT
@ g AT AT W7 & 3IF &I AT
faar smar & =i 3 | @7 s\
97 7 9T FT AL TA TT FT A
FAFAT 7 g ALHIL UK a7
TR 2 | AT FHH A I @Al
AfET | W AT AT Ag G & AR
3 M F AAW g A @A 999
THFTT AT F AT AT ;A T
% R fAel A3 FE AT w7
gEAT AMGAT &, AT TFT AT 40
aFT A7 fagen § |/EEar G957 |
WA &Y e UHe fAg T AT
fagam g, A A& aF WA ATTRT
g Tg AT AW F FEAMAT I
Wt v =% g AT A1 ok S
TR gAY §, 39 AT A THE F
qg AT qF & AG | FF A=Y
g 5 93 & 39 9gy dwAdE FeAr
F 9TET 9T 19 @T g a1 A7 mefre
R ST W TR JIFAT HAN & TFH
JF ¥ AATRCAT FHAET @, 3@
T FEdleqe AIE qi|feE o
TFRTATIAET ¥ FTF UF AT § F27 97

“% etz F7ar § R A ag am
oEag g gen R ogw AW gvsEr
AT FT qATST 39 GFC T FL
IqH gkt F1 AueFA wfuw gfq-
fafaa g1 1 65 Ig F FAT A IW
& g9 gH g€ aradr Ay fF
IqH 5599 §  FH AG qA AN T
agRa &’

gz «we, Tefra arEg & AT
AT | U 5T & & Amnr &7 v
F @dd  H A4 vE q€N §
arfex & f& gum w& T faq Har
T IAFT  qI  AGT @AT AR
7 dfgafms &1 # fF gee
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FISAT TN FT 9a€qF 4 T | >lg
FIE AIFAT HAT F AT TE§ FISAT
AN & TF , IHFT HEAL F | TOTe0eq
FIE AR wANd FoAtF g
A1 MEE meeT | Ag zEfwr qE
7 FfE AT AW gHE FY
g qaATEA, AR WT IFH F90F
gfygifodl & arsgw & #m9 F9F
F A 3% q qa%1 &1 JEAq
T &Y FIT JEHY AL FT goAfaw
mEAEY  gFT AMET | O AR
frouw 7 2 sty awem
¥ fraery &1 wwE g1 ) famgea
grsfas fasmm, awdrE, gar &,
aifersy A" AGTFR F dF T F |
TEv HEdT SATERT AT @y SrEy
Fifs fauesAr #1 FW yqa =9
T UM F IH TFGY A TATEHI7T
faFr— dae wrfe—FIq "

g TR AEdE F7 FET TR
F A 7 7T & | & quAr FwA g fE
At wealr el JeE A wd qmn
¥ T F147 IFHT qfq wTST FIT A
B E 7 AT AT WA g7 fEear
g 7 HIEAT €1 veT & | mefre qnad
FT g T F9F Fgl 7, 77 F 98 37
J foF TIoAT AT E qU FE T H7 EAr
2 T% g q TISAT UTART FT @
gt srgm g A2 | w7 Ay Aqv-
FT7 FEI 75 AT F9714 & o7 av7-
Y 2T fFaT Feav & | &Y efirer qree
TS ZATE F7 72 &, K97 & 9 U 779
drr @zer 7 727 Fw1, RgA = A, fF
T AF & AT FHT s av a8y
TEAT A9 aF AT JTT FAT & HIL 39
g I¥ UEE ST § a1 A SAw
AT & | FERT ST gET F Ay
d gz g9 @ sfqwg  afeanr @1 &
& | T LT g AR T |
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# 39 qWy FEAT A5 g 5 A
FT AT FATR? g5 TIFAT  ATHAT AT
2, 9% W™ =W Agr g, 7w aweg
ZT H HTIHT T g1 | FTSHAT FTqA AT
Afed qugAg 0 T FOAHA | A
IIFAT & 9TFT H AW TAET A
faga 2 1 ag areEr g T8 3EE
ZH AT &EYT g9E FE AFA 2
iR g & Sy A9 F77 & A
FT FFFAT 7 77 AT Y AR & | TAAT
AT ATT 7@ AT FAX 3T F ALT
™Y T T ALK AT A FE; 4w
q AT ATEIT AT 3 A THAGT
TSAT & IT€T F &1 97 2 | T
&Y 2 THT ZTIT A FAT (qHF AT
qv {39 F K/ 9 ANT AT AT
A, TAT FFATAT F1 FAAT HT A7AT
& AR g97 gareT A ey fewmT
oW &%, Oy wwAr ¥ 9 saEr
FX X HW I F47 91 A% | T
TAT F7 sgd wfafedm g we
&g g & ALY, g9d wfArET A FE
3397 3 & Agy FarfE fo 2w AY g
FI9 TAACTT AFAT F AET HOF,
fafega &= ¥ zaw ar & wEq
fegrit  gem £ 1 OEY AT
o FO fme fGRwr & "Emer
frer &% o fe@ ot s@ar v
F AT ET T3T 7% 1 A9 AT,
T FANE FEn 5 TS v
T WAAT FAT G FIET T AT IF AW
7 35 adT feaf Tar F7at 2 5 3930
FF ¥ SATRT A fae oA gHn
G 8 WA W &I G7FT HqIAT
MnFAT & Ffexr ody feafy G3v F7
w % fma faRm & 3w s
aaEE (A &% | 7g qud. 2w fEw
¥ g 2, 3w fam & famg 20+,
qgAl AET & SreY Jeft e &
qreT # ¥ A T8 g g1 W 2, aE
&Y fF Faer I & 7 2 afes g,
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SIGEUR L 101 A A - )
A% A6 gfesmET g1 W & | AT
# gger A, Sar fF oA S
g, ®rer) e § e @ &
e TE it W A AT T F
AWM G W FF ST | FEL AT
F1 9« frafor 17 & &t 35 faEm
X W1 §3F F @i aIedt &
ST AT | WRG W SE g F S
qeq & fauws ¥, I ag 99T Agt
aar 41 fF atfax a8 g fF @
q gary s fma & sawr s
¥ sgrar W fwt ¥ gfaw
g §d | WAy sftmg R ag
Jar g fF @ mwdeET Ok
s & faausi F et fea=ed

AT F FAET | TE & & GEATAS
Tl B wwE oA Aifed R og@d

1994473
%ﬁﬂﬁ
£
:

A
4

q 1
o 2
3
3

:

[RAJYA SABHA]

Fourth Five Year 2956
Plan, 1969-74

EAT WA W &, W 9HH 0%
1 91T 2 & ¥ar 9, 998 29 g
FT qraTy gfSzamior aqemr @ § w7
TNT F TH F T2 AT AT JATY
T &1 IRA FEI AT & fF Ew Al
# fegwar |y & | T ae d Faal
F1 fers w4, 3 T 71 F A
U g fRAT T & | gW T AN
FT FTETE TgT I FET AT @ & AW
qrS W WS F JTT FGAT ATQAT §
5 =@ 9 & IR ¥ 9FR 7 faega
guAr AfT Fqer [ AfEEy o e
At F faemor § S W Ay g, Sy
forft #t T § IO AT T F
RAT AMET | AT ar Fgar a2 g %
g FWT 1 AT 14 A F AT g
gl e | gw @g #7 § fw F4-
FIT@MT ¥ F A qI BT §

AT & 15 A A fahr g =nfgy
@ sy § fedr ot S w fel
gt g artgy | Afww § g7 e
1At g R T 5w g T o aw
A AR felt ®1 FE wquE a9
famm & | foT 99 3@ 919 1 wF
g ot § & A et =wEA
2 fr Frwat § feazar ang oAy =nfgd
g faeqe g3 AT To a1 2

A T w w2 e
g% fagen sgraar & fasiear & 90
FEAT ATET | GETT FAr & B gy
g qraT gfeedrer § fF avwr faae
Fgraar 9T fadT g W@ AR I9q
FA T FAT S | § W
qeoal &1 fggwa § g fAaqw s
T g fF fadel agraar 1 fasican
feg gaufa & qgdt = o7 W@ 3 |
g9 gy 9T § fade qgEar
188 FUT &TX 1 &Y, go fAaH
A H faee @gmEar 1,090 w9
T A AT AR fEY qwadtg AT
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¥ Rl gameTr 2,455 &g Ol
#F1 oY | AT d=EAETT ASET FT A
JEATT AT 97 734 IAH 6,300 FUS
W 1 faRel mgmar 1 A a9
ot W ogAar wwn faRw
2T ¥ T Fv faam ) g@iAm S
I YET g, AT W 3,700 FUF
wIA A agmm g 1 @ aEe A
ag awwr framae #T v g 1 fam

q7E § 79 AT | 99T 4% SFT |

ar=ET &, I 78 ¥ qg G9HTY ;IS
Tm W v oo doEs w1
g1 ag oaT fav A9 w7 W g AR
T FAT FY WY § WX fH ama @
13 TF ¥ ag 9FI AT 9
M A FAAT FT AG FT VAT B
qHT FE FIA &, A IO &, ST
7o faar s & g7 wrdy "Em@Ar
4T, 98 fFqar @3 7 w97 & |

(Time bell rings.)

qradET, § W99 9T § HuAn
AT FATH FL AT | TE TR
grarfes = 7R aWEar & aa
FT G L AR IR 9 F ATR(AAT
¥ quAT AR Z F &1 ag o) A
FT ATEAT & T Jg T fF T80 TLFTC
7T aF FWET AR A fear
¥ 7 oo AT A # F feafd
g o) =@ wv=we & Far faafx §
oIS g8 A0 w1 AT @ 5 ogw Fme
TLHT F TS H, AT T4 qAT AT
g Ag® iy & SgTAHfEE e 4
A gfiom w9 & Fax sa% A 42
FT FIT AFTIT AT TET & | SHY TEHT
FEIT WIS TH X FT HT T FFHAT |
TTST SETT EfCSI=1 T FT N | 5T
gfeamt & e & T STy 9T | L,
I AT A T ® & AR SA AT
mfaar a7 o1 Wy g | AW 4
T ga A s ifER AgE
11—13 RSS/ND/69
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it & gmwwEfaa ™ ¥ faaen
g1 F 9T HATT & /T & 9w
g AT AEY 7T AT | fRT oY 98 aTw
FEgd 2 & gw wamfas = ok
FATAAT AT AT & |

7g wXaTE FEgar § fF gw ardr
SEAT &1 GEIAAT 9T ATEA & AR
fom a® ¥ TEl AAIEr 98 WroE,
I9FT 9 AN B! aw & FEdT
difFmaw e 75 afEaR AW ¥
THIA A AE TF gEar £
7@ ¥ fazem, @rer, faarfaar o)
AAIFAT FT FAr faww g T g
gfar ¥ 9 wwe & ¥ fag wA R
ff 78 9@ AT FY FAAFAT FT
F% T FT AR E

FATY AT FEdv ¢ fr waeg
AT F915 ST Afed AR fAaa
AT FT GHEATAT T g AT AT(RT |
A § Uy SAT wedr g fw o#ar ag
g fadsr qurs &7 gEesi #
g T aFAT & | TW IET W T FI
¥ I R, FF T UF FW g oy
g9 T8 gFd § B 3 qEr feEa
HHTST ) THEATE B &1 STAT | TLHTT
wedl & fo & el s A ae
&4, T § ag I T Tw@mT g
ff O qF GLFTC T 20 Iuf K
2] dAT TEIAT FT T AG F TH
T AT ag FT FA |

ST wEge & Gk ¥ ¥ gaer
& ®g = £ fF S gl AW
Zg AfTT | ITC TR AR GG F AR
#r Tad gEra feah 9y afe otea
ATATAT T3 & | F@H AT 1 ge frw
T & qE & ;e AT E | 77 A -
firet arew A1 faedr & fradt 1067-68
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[ TerTET]
aF ST F AT JRA gEraAT fae
2 ag €1 7€ 2 | TEH gg qqeTAT T
g fF wfg =afzv 3@ g #1 fFaFar
fa=r & | 298 Famnar 147 § 5 waTy
FT 182 ®o fqaT, fTEITHT 99 Fo | HAT
fagre &1 3z ov =1 wfafafa & at
sgEt Atz e fF fage &1 99 %o
famr & 1 wmam & @t wHo wEw TET
9T & | TAH TSIIT FT 120 To 7= |
ST FTOHIT T 361 To fHem, &7
FT 146, HET I KT 152, WL &I
119, WEITE &1 91, F9T F1 139,
IEET HT 201, GG FT 231, TASAAMA
F1 185, IO YT FT 102 Fo fHAT
2| Y99 qIIE( AT F AFT 1968
TE, 3T 18 ATAT ¥ IAT UIW I
gfy =afad $@ 102 ®o "EAT fuaT
2159 102%0 THTEET | AT H 57
SITHAT ATEAT g % 39 a<g ¥ °9E dF
AT TEAAT T ZT FT FFAT &
ffg aw ¥ &9 FEEEET 37 EN,
FT I AKX T FIE AW qqaqEdT g |
Agr aaarar w@r § | (Time bell rings )
ot 1 AT WOFT T ¥ FET 2
AT TG LT a1 H Fg 7 18T

gl
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¥ A9 & =mgar g fF 3er
qv Y 9vr @Y W) A diga qifa
T AT 927 F2X & fF AN a7
W &, ARAT 98 @Y 2 1 o ForET
T, Y 7 F wser § g g’
wed & & W wed ¥ fr g ox W
aefl 7@ TE } 1 @ § Fg FFAr ATRA
g &F A a1 g & dEd
TR ATAT H GG 97 T 6300
FUE To IT AT 60 JfF9T =T T
fastt &F 7 4100 FA o AT AT
Fa 40 IfqwT | WA 7 I Frs
FT YTET AT &, SOH IO &F
¥ 12252 U ®To &7 fafmm ww@r
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T & o A 7 7 10 B #We
¥o F7 fafaamr war mar g 1w
wAGE 72 g fF avE a9 60 FY
WE g 55 W AT AT § "iv A g
40 ¥ FFFT 45 H AT T & | AHT
fasft &7 @ 10 I FUT T FY
O AT 9IS AT T AR AT
TGN & | AT 7 7 FAl § FgAT ArEar
g f& qu 7rr 341 987 357 & Hi7 oI
HTT AT FI AETT I FE AqTH
gl HI¥ 3A®T AATHT WEW F77 @l |

PATIYAF 2T 97 GIA FT AW
5 [T fFAT £ | 39 T AT FITs
w7 #7 fFaar ferar Sdar T &5y,
fam fewem Sram fawenm &1, fwaar
fgear s faarfaar &1 1 wemaTEE
agr 97 @Y 917 fawar 7T & 97 AgH
FT q9T A AT FI7 7 1

A, Tg AT A 'TT@T E |
THR! AT qEA & GEATAT GEET qHH
A | g & & T fqeeh wgwan
& 3730 FAT To T fFey Fom
N 7 AIEA W TR A 1216 FUT
Fo M | WX FAHI gH fawTer 7
qr 2514 FUT To yg fa3e gryar
A T qF 0 | g & fqy g
25398 FIIE To & FHeaAT &l Ts & |
Y T g G99 7 14398 FUT
To T fAsl & ¥ 10,000 FIT
FoT@AY B | TAA § AV AT N
fafrarmgrm 12252 F71° To ST @A
0T T AETAIT T ATAAT TG 1216 FUT
=98 ¥ & fAa | 99 2146 FOT
%o AT 47 g | faiy &7 ¥ fafaanr
10 BT FUT ®o g | 7alq o
fafmrr 22252 F AT T 198 22252
FLIT TIAT 34T @I TAT | TH ®T 23
AT FIUT F9AT F4T Ar for@r @7 |
Y g WLATY W 1T ErET 2 1 X
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drr Ty € B 35 oF wiFs ¥ faw
¥ AR F1 TE UgAE g OATT fF
Tz femma amer TEr g, agd
gfear fgama awmm T g A Ay
200 a1 300 a7 500 %o fam faur
ST 2, VAT Y F FFT T 25 AT,
24 BWIT, 23 TR1¥ | IAF UAT &W

F1 AT 2 fF TH FISAT F AET BT

a1 FTA AT ST g IAH AT AT
FEAT FAFEIT B AW 7 | ATl
FEOAT F FAT FT FE AT ATITIX
fer@r AT 19 %o 99 FAT | & 20 Fo
T2y faad | 2= gvg ¥ ey a7 fomar
EFT 11 %o 99 F4T BT 7 12 ®qAT
a8 g, e & far == A
FEAT FT 99 ¥ @A F fAF g9 A
FEAT AR TET FOAT &1 AIAF
F4 g% § TW A T AT ¥ wAR AW
arws e wx fey 2 fom & sa
#1 TAee fFA Ar & ) o, 3
AYE ¥ WM FT FEATAT AT GG
3q FT T HART AT BT E, IW
wEm #1 A § @i &A1 A g

gaawreaw (s W frana faut) .
T HET T Fgd |

S AR qgT qAT WL
Faer vgr g | § o1 9T 9ol g 1 AY
wifeg faaz &, fo § & 10 faee
& qew o ¥ A7 wz 20 7 | AfEy

ZH SEIAT §T T

1960—61 FT FAT & HER
9T WX TH K1 GH & q1 FA A J
14,680 FAT AT & I F 7T
A AT FOFHAT F AR T
T T W AT A FAG FOT I F
AT AT £ | AT | deEy
fer v fagdl g vFW @
fr 1 g FUE T 99 ¥ afg &
g & | #OF F09 90 F TG
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T AT FHT F fgAe & oSy oamw
T} § 39 F qallaF T F Gemaw
TR | AT AR gATT FEAETT o
FATITE E | 1960-61 FT GrF
FMHAT T TIFF 1249 2 | 1969
SHEAY W qg qIFE 207.5 g1 AT |
A FIAT T F 97 2 st 12,677
FIT EAT A AT § 14,680 FXIT
T | 3 AT § M9 3| F 5 g0y
A ANET W Sgd duadiy
AT FAT FOT TF & HiFT 37
FLAAAT & | WAL FH FT AT H7, &
fegamar 91 @ @ SR v oww
AT & a7 |

S0, T FI 99 T T3 TFATR
2 98 TFATE 39 H ¢ fF i 5w awFe
7 dEEdTT FIAT F we A9l Sy Ag
7 fFar agt =w F qeew F amq @
73d g7 fawares o 8 1 gw #
FE AT AT F 1964 ¥ 1969 aF
qTEAT &7 GG AT g0 | o2
T & ST 9T HeA & GEATFAT qEeat
F AT F T U WEAT GFE
FrA1 AfgT g a8 o fFAy faw
AT AT & gFAT & | &1 g9 ¥ Far
T oAt fF 1964 ¥ 1969 aF &
AT F0, AfFT o@ 77 48 a9
aF1 at e, g & 5T ™ 5 1966
¥ 1971 TF ¥ gH AT ATET |
Aw, 2@ w7 F oad uaw ogw 3
FgEI  1963—-64 W FA 816.12
FUS §o JTET & o1 a1 AT 1969-70
HEA 1110 FIT TIAT @D 0§ |
1969-70 ¥ TT 1963—64 T F19d
F " 9% fguw s st oqr
1969~70 & afgvar ax &1 1110
FOT 47 & a7 w@r g ag a9 @
STIT 723 FUT 947 | 9 fF 1963~
54 § 816.12 FF To a7 AT 4TI &1
TF IHT ¥ 1963~64 ¥ AT W 9%
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[ TwaTTET)
gad TogT @9 frar, e & T
1963-64 &1 Fwg & i
1969—70 ¥ WA TETX @F FIA
ST VEY 2 TH ¥ g &Y S2E AW
qTEfaE AT §W & IV & fad
FT gEQ TS AT qEHAT B |

zq fay & us wiaegamft w7
gl g SR & =Ear g o9 89
A #1 & T g fF A Fear )
T FIF { I GFHAT T0 T &
fay gwa a8 2 Wi afs gg I War
FTa ey, are w faw  sgEedr
ey, fadelt o (A< ST, T|wEar
Feey, A ¥ AR & A H OAUGF
TaT FT OERMETF AWM, @drd
FEATAAT o7 T, Wg # fawwar
AT 93V HIT ST FATH qTAT § I8 TG
I S I AT § a8 A |

Ao, & W T Agd TR
g fF wmad & oter @9 fEEn | W
WAt 40 e T T H TG o 7T E
s wew St @@ fade avad | 54
faa & oO9 ITT @Y HFA AN G
g1 &Y Gy &7 @ feaqra g g
¥ R AW T 2 Aot faee
T F 5 |

A & g € FE WA g
TS W FT AT T FGT qFR
7o fo€ 9ITd | S IF W § AT
#1 fag FE7 ST qF qF T W=
¥ THEC WA, 7 TQEr @, A
FTY AT | W W adl
ST T & | 8T 9% Y9 "l qigar
AET & 1 T® 919 97 7 I evar
graeg g A FEAT Awgar g AafFw &
gy Jear g 5 s wefeafy w
FE | A (T T & 9909 7T qrgan
T qeH F1 T q9 @l & IqT qAAAAIF
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dfggar w1 draren fawa fGar g, arw
o AfAFar | & T T & W
gt am ® & AT w @
T O e g faEfamr w6
fgy | Ter 9 SAFr W@ gEATA &
E & | TE g€ ¥ AW IFA &
sfgd, aagar &1 2fad, gfeEr &1
-2fad, wermasr &1 @Y, faq & g7
g3 ¥ #rer us faewes feafg g
M fan 9 faewiwe feafa ov @19
oy F 47 wEws § F o g
FI AT S AW 30 TFT F1 L&
FT AT ATAHT AW HT AT
ST, 9 FEl AT FT F FZ 9 GEAT
g1 913 | Ag AT T ITET F S
g: EQ) 5“["(" ﬁ.y L G"sllfl ﬁ Q’JT
&1 AT HIAT FAT(ET | FET gAT A=A
g

SHRI A G KULKARNI (Mahuashu )
Mt Vicc Chanman Sn I am th kful to
ven for ginng me the time and oppottu
nity to speak on the Plan 1 want to say
thit the stiategy of the Tomth Plan as
mentiona! in the document scems to tely
heavilv on stability ind sdbrchance  This
unohos tat the muvsive msestments  re
quied to attain o osustunad nowth  to
remove 1come disparttic  ind to take the
nation boldly and quickly on to the path

of the ti\coff stage scams to hiwnve bun
reclegated to a backward place

T'he adoption of a stratq2uc
biwd on progtamms  wnd
tuncd to the existing 1o o sounds to

m o laomnmg too much on cution

ipproch
myestments

1 M 1 Movet 1 we want to 1un [I\l(l

m order to move torwaird, we nead
massn e mvestment s far as posable The
assumption  that the cconomic balance s
stult dedtcite ind bhealth ot sustun a
highar vate of public myvestment s a half

haonted tmd thinking

Mr  Vice Chairman  facts suggest  that
thc cconomy has never been so close to a
mijor - broik thiough on the farm  front
with other good year the agricultmal
cecowny should be o1 pounon to make a
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substantial contribution to Indian deve-
lopment. The share maiket has also never
bun <o happy since 1962, The 1ecession
has had a chastening mmpact on the in-
dusity, and now there is gieater emphasis
on niodein  technology, rationalisation.
modern methods of management, more
atterdon to cost and export consciousness
and advance planning in industre. Without
a bold plan, this process of industrial ad-
justment and modernisation will be slowed
down, if not retarded. Even the question
of using under utiliscd capacity calls for a
forwaid looking  co ordinated planning to
hink up ncw capacities.

Lhe {nnacent and iantetested persons did
blame the Plans for the 1ccent 1ecession.
But even many industrialists now  admit
teadily that the sct back causced by drought
was aggravated by othe cat in investments,
fnst m the public sector, and then, sym-
pathatically 1 the private sector. The
casualty ot all adjustments has been not
il expendituie but it has always been
mvestment much to the detiiment of growth
and human progiess. This grave mistake
oi passng the buiden of modesty and
political dithering on to investment is being
petpetrated again.

Ouiginally the total public sector invest-
jnent in the 1966 Fourth Plan was Rs. 16,000
aores which has been now down graded
to Rs 14398 «oies. However, the invest-
ment for the private sector is raised con-
sidetably  from Rs 4,100 ciores in the
Third Plan to Rs. 10,000 crores in the
Fourth Plan. Can such massive investment
acate equality? It is seen that the average
rate of investment during the Third Plan
was 13 per cnt and climbing, howcver,
ven with cnhanced private sector invest
ment, the rate of investment for the Fourth
Plan will be still lower.

Di. D. R. Gadgil emphasised the virtues
of the “Effective 1iegulatory Plan frame’’
and the analogy of “Wat economy and
prepatedness’” was given to the planning
process.  Onc has, theiefore, to sce the
Dratt Fowrth Plan in the light of the
emphasis given by the Vice-Chairman of
the Planming Commission and the need of
investment to such a scheme to remove
mcome  disparities and create a feeling ot
hope in the eyes of masses and a tay of
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encouragement to the vast educated un-
emploved who will be able to transfoim
theit technological talent into an economic
national product.
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I the broad objectives of planning is
“rapud economic development accompanied
by continuous process of socal change’’,
theie then ought to be a4 programme com-
mensutate  with such an  aim,

The present finandal outlay of Rs. 14,998
cores is some 209, to 259, below the 1968
Fourth Plan outlay, o1 1n real terms, it
might be about 35 peir cent below the
peak scar of the Third Plan. The pattern
of mvestment again comes across a sub-
stantial change. Tt is seen that the outlay
on public sector in the Second Plan was
about 195 pa e above, the Fnst Plan
and that of the Third Plan was 83 per
cent abose the Second Plan, while the
present Fourth Plan shows an increase of
only 67 per cent, and in 1eal terms this is
much smaller. This is the present state of
investment 1n the public sector by the
Government as has come out in the Fourth
Plan.

Ihe most signtficant fcature of the Foutth
Plan seems to be a shaip step-up of pri-
vatc  scctor investment  The quantitative
increase proposed in the private sector
amounts to 45 high a tate ot 144 pa cunt,
o1 the Thnd Plan as agamst an 1ncaease
ot 92 pet cent 1 the I'hud Plan ova
the Second Plan, Tt seems now that the
Plan has very little to offer to the so-called
weahet scction of the public and to the
poor unemployed in the rwial areas. Even
though the projected investinent progiam-
mcs are fulfilled, the investment per head
mav be ne more than Rs 15 larger than
the mmvesunent in the eailier decade. This
confums the accusation that the investment
has Deen the biggest casualty of the new
policy of ‘stability and self-reliance’.

Mr. Vice Chairman, I could not follow
vesterdav  the Prime Minister’'s statement
in the other Housc that in the Plan theie
1s a hopc of the technical unemnployed being
employed How that miracle is going to
happen I could not understand.

It is seen that planning can play a
crucial role in the national development
only if it gives greater push to investment
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[Shri A. G. Kulkarni] I
and growth which can be seen from a
study - of  the Government's  domestic  1e-
venue and expenditure relative to the gross
national product and it is a fact that even
Burma and Ceslon and Taiwan are cu-
1ently engaged moa acladively much laiger
cffort than ours.

It is wdl known that dificulties and
developments are iscparable and it is the
aim of the cconomic and plan policy to
minimise difficaltics. When we say ‘failure’
of Plan, it 15 the polies  that has failed
and not the stiategy of development. It
was a fragedy that the Plan was put 1mto
reveise gear duiing the Jast three to fow
veats and it is high tme that we take
omage and st at the front diiving place

and put the «ointo the forward gear
with (he boldar strategy on the investment

by planning process,

1he quesion is not whether the Plan is
big or small, or should be big or small.

In the present conditlons, when the eco-
nonn is in 4 bouta bhalance, when the
prico sttuation as seamngly at ease and
more manageable  and industiy, agiicul-

twre, busines-men and everyhody else wants
to push ahcad and build a lasting foun-
dation (o1 growth, the Plan that we want
must be responsive to the conditions and
yet hold ¢nongh to give the lead. What we
aie getting as the Fouith Plan 18
absolutely a balf-hearted offer looking to
the present economic conditions in  the’
countiv. The present Draft is cveny inch
out ol with the curnient psychology
The yolume and pattern  of investment
projected will only piolong our catch-up
period of growth.

Hnow

line

I we discount the fortuitous spuit, we
cannot say that the economy is safely on
the path of growth. Consequently, pointets
for cypansion have been too weak.  The
Diaft Fourth Plan hete disappoints because
it preaches status quo on such things as
Plan investment. Tt should  have
1ealised that a low lavel of inmvestment in
a4 devdoping counniy is but the best gua
1antcc one can get of low cquilibmium, low

lovels of

output and hequent shottages e Hothis
vear, and in the next vem, we could push
up the imvestment levels by about 400 10
500 ctores pa annum above the Plan levels,
we could hne ensied that the multipliers

Kept the demand growing and the 1ecession
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at bav. Only through this process could we
hope to mobilise larger resources for a
further step-up in investments and growth
1ates in subsequent years.
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Apart lrom growth, structmal change is
another objective of development and mo-
dernication. The catlier davelopment  did
bung about  preliminary the
stiucture of omr economy, but that is about
all. Unlortunately, the piresent Plan pro-
mises to do very veny little in this divection,
Public and industiiad investment s in fact
onc of the victims of the Plan approach.
The Sccond Plan had devoted 2% pa ot
of (he total imvestment to industry, the
Third Plan 23 pa cent., the ratio was to
tise ovar 20 pa cent. in the 1866 Fourth
Plan. At a stage like this, when the tech-
nological s and 1equitements are laiger
and (ypansion of demand ciudal industrial
imastment 15 being cut down to a little
cent m the Towth Plan

changes in

wa

oVl Pt

While the proposed mcrease 1n the indus
trial in the private scetor s
111 par cant. over the lThuad Plan, the
macase in public sector imvestment is 93
paoant of the total outlay ol Rs. 2,910
aotes in the Centre’s industrial Plan, nearly
Rs, 193] roughly  two-thirds of
the total is committed to the completion
of  the industiial New
schemes and  f{ar The
imestment which will go towards new in»
dustial schemes duting the five yeats s
a mac Ry %9 aores, less than 3% pa cent.
of the total. Lhe planners, with the fulfil-
mant of the onisting scheme, will ensute a
stcady inacase in the growth rate during
the Plan. But what happens after the end
of the Plan? The assumption seems to be

tvesment

crores ot

Present schiennes,

are fow hetween,

that Plan taigets can be fulfilled without
additional  industrial imvestment. Let  us

look at this proposition in a diffcrant way,
Is the giowth at the end of the present
Plan the finat goal- What we ate really
scching is not a temporaiy phenomenon,
but a sustained high level of growth over
a long period of time. Tt is onlv bhecause
large unvesiments and  sactifice had  been
madc - the past—and the prosent plan-
nas e stiangedy aitical of this—that we
now have the necessary capadty and tech
nological skills for fullur utilisation to-dav.
Bath technology and industiial development
are 4 contimuous process and so must be
investment. No doubt, the schemes on hand
must be completed. But this cannot detract
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us fiom new pastures, continuous new in-
vostients and now  projects. If we curb
v ostiment now, we will be reaping disaster
at the end of the Plan, when there will
be no suffidently laige extia unutilised
capacity to draw on.

Another mmportant fact is that the pace
setter cannot afford not to take 1isks. We
have ~«en how in the last few vears when
the State 1cncated, the psyehological im-
pact on the private sector was so damaging
that 1ecession got deepened. Demand was
artificially cinbed  Since demand has to go
up now, the only wav it can be done is by
lugar mvestments in the public sector pro
grammes, at least until we atrive at the
stage when self-sustained investments on a
g scale become available,

Since the average initial gestation period
m the present conditions is around five o1
siv years, accoiding to a study of the
Rosave Bank, it is necessary that there is
4 staady inaease in investments in capital
mtermediate and other industiies.
Yot, 1 the Central sector, it is a pity to
sce that the amount allocated to new capi-
tal goods projects is onlv of the oider of
Rs 62252 crores over a five-year period,
and for intermediates, only Rs. 125.57
crores. Even for such a critically important
ficld as atomic enetgy devclopment, the new
allocation is a mere Rs. 19 crores for five
vears When non Plan outlays of the Gov-
cinmenf are growing at the rate of 13 to
14 par cent every year, one fails to under
ctand how essential developmental invest-
ment 15 so callously held back.

goods

I. therefore, demand, Mi. Vice Chairman,
that the investment in the Fourth Five
Year Plan should be stepped at least by
Rs. 2,000 to Rs. 2,500 crores, of which the
State sector should receive half the amount,
to b mvested in irrigation and powel
generation. Out of the balance, an amount
of Rs 600 aores should be invested in new
public sector  projects to create the infra-
sttucture for transferring the entrepreneurs’
abthiy of the cducated unemploved into a
industrialisation in  dispersed
areas, which will add to the generation of
National Product.

process ol

Another point that I would like to men-
tion is about the States and the Centre,
paiticularly about the Maharashtra State

-
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which I 1epresent. Mr. Vice-Chairman, you
will see that in this Plan the Government
has allowed the States to create their own
Thev are dangling the cairot
betore tham v saving  You increase the
1osontces and vou can macase vomr Plan.”’
It 1cficas on the Contral Govanment when
the State Plans are pruncd  according to
theit stability and the tesources available,
and the States are required to put in more
Lesources o generation
and distithuuon and eneigisation of pumps.
I havc abeads stated that I am not against
the approach and strategy but against tying
the Plan (o stability  and  the resouirces
avatlable  What we want is a bold and
imaginatnne approach whereby more resour-
ces will be aeated. Mt Vice-Chaivman, I
can sav that at least in myv State, there is
a limit to agricultural tax. The House will
be surprised to hnow that the agriculturists
in the Mahaashtia State are paying the
highest rates for inigation. Tet it be lift
irrigation o1 flow irrigation we are paving
between Rs 300 and Rs. 600 per acre per
vear. No other State has got such high
rates of irrigation. And we aie raising cash
crops. The Cential Government again sdayvs
* You nacase vounr resouices fiom the rurat
areas.”” But how it can be done. T do not
understand.  Mr. Vice Chairman, I might
also sav that certain othay States are col-
lecting only between Ry 15 and Rs. 20
per acte on flow iimgation whether in the
Noith ov 1 the South What ¢ mean to
sav 1s that the high iatc of nrigation in
Mahaashtra State is telling on the capacity
of the agnaultunsts to raise aops. So, 1
do not understand what logical 1ight the
Central Government has got to ask the
States to «aicate more sources. I can say
that vou have got duplicate administrative
officers hao What is the Agncultme De-
pattment of the Cential Government doing?
What is the Health Department of the
Central Government doingr What is the
higation Department doing®  Mr. Vice
Chanman, these are all State problems and
it is for the States to take the initiative.
As trightly pointed out by Di. Gadgil, it is
the Statc and distiict level planning that is
vety umportant. Mr  Vice Chaitman, \ou
will be surpiised to see that the Cential
Government’s  administrative  expenditure
has risen fiom Rs. 135 crores in 1966 to
Rs. 164 ciores in 1968, 7.e. a 1ise of 21 per
cent. The Maharashtia Government, the
Reserve Bank and some other State Gosv-

TLSONY LS

mrgation, powcl
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[Shri A. G. Kulkarni]
ernments had made a study as to what
should be the noimal rise in administrative
expenditure; it is 5 per cent. The Cential
Government's expenditure is rising by 21
per cent, and it expects the States to
contribute mote and so on. It seems the
time has come when the States must be
given more resources. States like Maha-
rashtra have got special problems, paiti-
cularly like Bombay, of course. Calcutta
also might have similar problems. Though
Maharashtra is an  industrially advanced
State. theie are also backward regions in
Mahaashtrta,  You will be surprised to
know, Mi. Vice-Chairman, that except in
Bombay and Poona, the consumption of
electricitv for industrial purposes is pitiably
lower than the all-India average. These are
the present difficulties of Maharashtra. I
should particnlatly like to say that in the
Third Plan and in the three annual Plans,
Rs. 1,750 crores were spent on agriculture,
while the demand of Maharashtra itself in
the Fourth Plan, to create irrigation capa-
ity commensurate with the all-India ave-
rage, is Rs. 2,000 crores. Where is the
money to come from? That is why T say,
M. Vice-Chairman, that the time has come
when the Central Government and the
Planning Commission should take a second
look at the Centre-State relations in regard
to mobilisation of resources. The Central
Government must be the pace-setter in this
respect. They must prune their expenditure
in the redundant departments like the
Agriculture Department, Health Depart-
ment, etc., which have nothing to do at
the Cential Level. If you talk of co-ordi-
nation, we have got these research labora-
tories and the C.S.I.LR. and so things can
be co-ordinated. If we look at industrialisa-
tion, Mahaiashtra’s contribution to the
National Product which was 27.6 per cent
has come down to 24.5 per cent. That is
whv mote investment has to go into Maha-
rashtia, into the backward areas, so that
they come at least to the all-India average.
So. considering the special problems of
States like Maharashtra, the Central Gov-
ernment and the  Planning Commission
should review their attitude of pruning
public investment in the Fourth Plan,
patticularly at the State level. It should be
increased by Rs. 2,000 crores and more
money should be given to the various States.
The Prime Minister should take a second
look. Between the draft Plan in 1966 and
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this 1969 Plan, one can see how much re-
duction has taken place in public invest-
ment. ‘The Central Government, if it is
rcally going to be alive to the problems of
the people like the educated unemployed,
should take a second look. The present
Plan is absolutely a failiie and it shows
that the Government’s aim on public in-
vestment has utterly failed. I request,
therefore, Mr. Vice-Chairman, that the
Piime Minister and the Planning Commis-
sion should take a second look at it.

2972

SHRI N. SRI RAMA REDDY (Mysorc):
My, Vice-Chairman, Sir, I 1iise to congra-
tulate the Government for having been able
to produce the Fourth Five-Year Plan after
a lapse of three years. Of course, it is very
well known that there were annual Plans in
the place of the Fourth Plan. That arose
on account of a very critical situation, a
very bad economic situation, arising out of
two droughts. Why, it may even be said
that there were three or four droughts
because in the South, most of my area has
been affected by drought this year also, the
fourth year in succession. Therefore, on
account of this peculiar situation, this criti-
cal situation, the Plan could not be got
ready and 1 am sure everybody will sym-
pathise with the Government for their not
being able to biing forth their Fourth
Five Year Plan in time. Anyway, on ac-
count of the break in the agricultural
situation in the country, on account of the
gicen 1evolution, though it has not yet
come into its full force—it seems to be
setting in—the Government have taken the
courage to draft the Fourth Plan. There-
fore, 1 offer my congratulations to the
Government for having produced this Plan.

It is pertinent in dealing with the Fourth
Plan to have a look at the state of our
national economy. A lot is being talked
about the green revolution and a certain
amount of complacency has come over
everybody, whether it is on the Govern-
ment or the people on account of the big
talk and publicity that has been given in
the ptress about our green revolution, etc.
But let us not forget that that green revolu-
tion is still to come because though there
was a large production of 95.6 million tons
last year, it is supposed to be very much
less this year and in spite of last year's
big production we imported something like
58 million tons of foodgrains last year.
That shows that we have not yet been able
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to produce the foodgrains required for the
minimum consumption, even for a low
consumption, in this country. I shall just
quote a paragraph of the Plan in this
connection*

IThe slow rate of growth in agricul-
tural production not only depressed the
wate of growth of the cconomy but also
led to an alarming increase in the de-
pendence on imports ot foodgrains and
other agricultural commodities. During
the Third Plan the countiy imported 25
million tonnes of foodgrains, 3.9 million
bales of cotton and 1.5 million bales of
jute. During the subscquent three years,
the imports continued to be heavy. Des-
pite increased imports of foodgrains, per
capita availability was lower than the
1961 level, except in 1965, and there was
severc pressure on prices.”’

This is the apprisal of the situation. There-
fore, let not anyone of us be under the
impression that a green 1evolution has
been achieved and that there is very little
that we have to do. Let us take into con-
sideration the national income as such. It
has risen if we take {rom the 1960-61 till
1968-69 like this, An annual gtowth 1ate
of only 3.5 per cent is recoided. This
achievement is far less and if you take
agricultural production into consideration
the growth 1ate is only of 1.5 per cent
which is much lower than the total national
tncome growth. Our population has been
increasing by 2.5 per cent while our agri-
cultural growth rate is only 1.5 per cent.
This 1eveals an awfully bad picture of the
agiricultural situation in the country. Not
only that. Even from the point of view
of national income growth this 3.5 per
cent as against the population growth rate
of 2.5, is offsct completely. Therefore, our
economy has been almost stagnant during
this decade or so. That is the situation that
is obtaining. This growth of national in-
come has been far less than what is re-
quired for the growing population. Keeping
in view the growing population, the grow-
ing standard of living of the people in
this country, the national income, which
is the main aim, the main end of all the
Plans has heen erratic, insufficient and
incapable of advancing the country's eco-
nomic development. That is the situation,
Sir.

12—18 RSS/ND/60
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Then, coming to the approach of the
Fourth Plan, with regard to the policy
laid down, it is exceptional. Though our
friends, Mr. Arun Chatterjee and others
from the other side, werc saying that the
very approach and policy was wrong, situat-
ed as we ate it could not be in the way
the Left Communists or the Right Com-
munists, whatever their point of view
would have wanted. Ours is a mixed eco-
nomy. Our approach is very correct. We
have to develop not the way which some-
bodyv else dictates to us, but in our own
wav, keeping in view our traditions, our
cconomic goals, our beliefs

2974

SHRI BHUPESH GUPT\:
monev from the Birlas

Getting

SHRI N. SRI RAMA REDDY: No, not
at all, not at all. That is the phobia that
is haunting the members of the Commu-
nist Party and the sooner you get rid of
that phobia the better for the country. Any-
way, this is a policy with which T am in
full agieement, the policy as laid down in
this Plan. I quote:

*'The most notable lesson is that the
current tempo of economic activity 1s
msufficient to provide productive employ-
ment to all, extend the base of social
services and bring about significant im-
provament in the living standards of the
people.  The continuity of even this mo-
derate rate of growth is likely to be
threatened if instability emerges because
ot the weakness on the food front and
too geat a dependence on foreign aid.”

This is verily true.

*“The Fourth Plan aims at acccdleration
of the tempo of development in condi-
tions of stability and reduced uncertain-
ties'’.

This is the aim. Therefore, the accelerated
tempo of economic development in the
country is completcly to be accepted by
cverybody. The, method may be different
but not the onc that is preached by the
communist platform. Therefore, when that
is the case, let us examine this aspect now.
I want to confine my remarks to the agri-
cultural aspect because that is the basis.
Agriculture is the hasis of all economic
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progress. A profitable strategy of any eco-
nomic development should be based on pros-
perous agriculture. It 1s not enough if
agriculture fceds the population. Agricul-
ture, the piime national occupation of our
country, should not only feed and sustain
the population, but it should result in
sufficient capital formation. Sir, if we exa-
mine the history of the Western countries
ot of the more developed Eastern coun-
tiies like Japan, we see that all the capital
required has come through the capital for-
mation in agriculture. Before the indus-
trial tevolution took place in the West,
they were dependent entirely on agricul-
ture and the capital required for the in-
dustrial development came through agri-
culture. That is the surest and the most
1cliable method for the development of
industries and of economic development.
The ecntire superstructure has got to be
built basing it on the capital formation in
agriculture, Has any capital formation taken
place in this country? I think not. That
is the greatest economic malady from which
this country is sufferting. Unless that is
done, our dependence on foreign coun-
tries is inevitable. Mr. Arun Chatterjee
and otheis were talking very eloquently of
putting a stop, of declaring a moratorium,
etc. They could say all those things. The
communists could talk in that way. But we
could not do so because we are anxious
to keep our honour and dignity by paying
back every pie of the foreigners which we
have borrowed for our purposes in the pre-
sent citcumstances

SHRI K. CHANDRASEKHARAN (Kera-
Ia): By borrowing more.

SHRI N. SRI RAMA REDDY: Maybe,
by borrowing more if necessity arises and
if our economic development needs it. And
we have to do it. There is no other way.
That is what we believe in. Therefore,
Sir, what I wanted to impress upon this
honourable House is that agriculture should
occupy, it should be given, a pride of place
in the economic development of our coun-
try. That is the point that I wanted to
make. ' .

That is the point I wanted to raise. Un-
less capital formation takes place n agri-
culture, the economic super-structure can-
not be solidly and firmly built. Certainly
the Plan has given sufficient importance
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The total outlay in the
agricultmal development
was Rs. 1089 crores and in the Foutth
Plan it is Rs. 2,217 cores, more than
double. What I am astonished at in this
connection i that there is no fresh think-
ing or approach. That is my disappoint-
ment when I see the Plan. It is a true
copy of the Third Plan Not a word is
changed. Only the allocations are more than
in the previons Plan. For instance agri-
cultural production programmes are the
same, minot irrigation is the same. The
heading is also the same, like minor irri-
gation, soil conservation, development of
dairies, community development etc.—they
are all the samc headings I have gone
thiongh both the Third and the Fourth
Plans. There 15 no change in the thinking
so far as the thinking aspect of the Plan
is concerned. There seems to he no change.
I want a change which should be this way.
I am a farmer. According to me there are
two ways of achieving a sound agricultural
base, an agriculture thiough which suffi-
cient capital formation can take place year
by year and a high income and happiness
of the people both in food supplies and
i the raw materials tor small industries
which have to develop thiough agiiculture.
Thetefore instead of simply copying the
production programmes, ctc there should
have been fresh thinking on these. There
is another aspect of agriculture, namely, the
careation of an infra-structure for the deve-
lopment of agriculture What is happening
in this country to-day? There is no infra-

to agriculture.
Thud Plan for

structure. You are harping on artificial
things. The soil is getting depleted of
nutrition, right from the Himalayas to

Cape Camorin, from Dwarkha to Assam,
all over. Of course for thousands of years
the so1l has been under cultivation for such
a long time and on account of the very
unscientific methods followed, the soil has
been reduced to the lowest level of nutri-
tion. Therefore the first and foremost atten-
tion should have been given for enriching
the soil as such through natural processes.
What is the position® The amount of des-
truction, that is deforestation, that is taking
place is very colossal. I find the trees grown
in the felds and the villages were contri-
buting the organic matter required. That
infra-structure has to be built up. That
1s a long range programme. There is no
talk of organic manure. At least previously
there were such things as mobilising the
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organic manure. There is no talk of it now
as if it is no concern of anybody. One
can buin any amount of cow dung. This
way the infra-sttuctine is not created in the
country. Therc arc monkeys, rats, etc. Mon-
keys alone take away 5 per cent. of the
agricultural production year by year. Not
a word is said about it. Such practical
things arc omitted. Then rats, pests, etc.
are therc. The Plan is completely silent
about it. lhis is what I call the infra-
structure. It has to be ueated and it has
to be acated over a number of years
because it is not possible to create it over
one yjear o1 two years or in one plan
period. It is a continuous process. Some-
thing has to be done tor that.

[ have not the time to speak about other
thungs but I would lay stress on another
aspect. Having said this much about agri-
culture, I would go back to another point.
What is the stiucture of the society? The
salient aspect of the society has not been
taken notice of. Ten per cent. of the people
in the entire 1ural area are fairly well off.
You may not call them rich but they are
those who produce all the requirements
of thei1 food and other ciops but also some-
thing more for marketing. Another 5{) per
cent. producc cnough for themselves. There
ate 40 pa cent of the rwal people even
according to the census who are called the
weaker section of the Backwaird Classes,
maybe the Scheduled Castes and the Sche-
duled Tribes. This 40 per cent. of the
people are either landless or who own less
than an acie. Their fate is not taken care
of by this Plan. A mere Rs. 1.34 crores
has been set apart for this. Nearly 160 mil-
lion people are absolutely without any
means of production in their hands. They
are dependent on the precarious labour
that is available in the rural areas in agri-
culture. Such people are not taken notice
of. Unless the poverty of this 40 per cent.
is climinated, this poverty is going to be
stabilised and it will take deep roots in this
country. That aspect has not been taken
notice of bv the Plan. That is my morti-
fication. This sort of planning will not
remove it. Therefore T want this 40 per
cent. of the people who are landless labour-
as or who own'only an aue or less should
be enumerated. A statistics of these people
must be taken and they must be settled
on the available vacant cultivable land at
the disposal of the vaiious Governments.

[ 14 MAY 1969 ]

Fourth Five Year 2978

Plan, 1969-74

This subject came up for discussion. in
West Berlin when there was an interna-
uonal seminar on agricultural production
progiammes in which very cminent men
participated. 1 had the good fortune of
leading the Indian Delegation.

SHRI ARJUN ARORA (Uttar Pradesh):
You are also eminent.

SHRI N. SRI RAMA REDDY:
not that eminent.
learn,

I am
1 had gone only to

SHRI A. P. CHATTER]JEE: Wec concede
you are eminent,

SHRI N. 5RI RAMA REDDY: Ilhank
you very much. ‘This is the problem in
all the 60 or 70 developing countries in
the woild. The problem is of the weaker
sections. Unless they are  uphfted there
cannot be any happiness. It is quite possible
that sodial tensions will be «eated in the
1ual parts. Probably we are heading to a
disastious situation 1f we do not in time
tahc care of this weakness that is obtaining
in the rwal side. Therefore I want that
at lcast 10 per cent. of the weaker sections
to be settled. There should be colonisation
because you cannot immediately provide for
than 1n the agricultural sector. Therefore
10 per cent. of the people must at least
be settled on Government vacant cultiva-
ble land by providing them all the necessary
faalities like housing, cattle requirements,
credit, cte. and they must be settled. This
was what we anned at after discussions
for a week. This is what we decided. I am
cominced that the decisions we took were
good and sound decisions. lhat is why I
make bold to say this and bring that aspect
bere because some very eminent men parti-
cipated in that seminar. Ten per cent. can
be settled that way.

Another 10 per cent can be scttled this
way, on account of your Plan programme
extra facilities may be created wherein the
could be casily employed. Another 10 per
cent could be emploved in the rural works
programme. We have to employ them.
There is no other way. Piofitable employ-
ment could be crcated thiough a proper
rmal works programme for a 10 per cent.
And another 10 per cent at least must
pe lifted from the rural area to the non-
agricultural sector, like industries, etc, This
is the way to uplift them, to lessen the ruat
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povaty that is existing in the rural parts.
I may say this before the Prime Minister
that the real problem of this countrv is the
problem of poverty 40 per cent of the
weaket sections of society who are landless
labourers o1 are farmers owning less than
one acre of land.

Now, having said that I would like to
pose some questions.

THE VICE-CHAIRMAN (SHRI RAM
NIWAS MIRDHA): Now jou have taken
a lot of time.

SHRI N. SRI RAMA REDDY: I am con-
cluding, Sit. Thetefore I demand a sepa-
rate plan tor the upliftment of the weaker
sections of society, and having demanded a
separate plan for the 40 per cent of the
weaker sections of society, may I now pose
a tew questions before the Piime Minister?
Of what use is all this agticultuial strategy
of new «dence and technology and new
inputs to this 40 per cent of the people,
who do not own any means of production?
Of what use are thev? They are absolutely
of no use to them. What use is social
control of banks, or even nationalisation
of banks as demanded by the Opposition
Members, to them? What use 15 it to
these weak men in the society, the men
there in the villages> Of what use are your
production programmes to them for which
you have set apart Rs. 2,217 crores* They
are absolutely of no usc to them. Apart fiom
the marginal benefits, he may get by way
of protection a little moie of employment,
that too prccaiious employment, more pre-
carious because of the rural electiification.
He is also driven out because of tractorisa-
tion, because of the mechanisation of agri-
culture that is being talked of. Of couse,
v all these things he is going to be
worse off. What is the use of major irri-
gation? What is the use of medium irri-
gation? What is the use of minor irriga-
tion? To these people they are absolutely
of no use. These do not affect the situation
at all. Of what use is rmnal electrification
to them® Thetefore what should we do*
Hae, Sir T demand a separate plan for
the upliftment of these weaker sections of
society who ate 160 millions today and who
at the cdose of the Fourth Five-Year Plan
will be 200 million,

Thank you vay much.

[ RAJYA SABHA ]
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SHRI N. PATRA (Orissa): M. Vice-

Chairman, Sir, I rise to support this Fourth
Frie-Year Plan (Drafty and in doing so I
may draw the attention of the House to
the objective conditions prevailing now in
the country, wven after more than two de-
cades of the countiy’s independence.

(Interruptions)

When we launched the fst Five-Year
Plan, our slogan was to establish a socia-
listic pattern of society and to raise the
living standard of the common man. Now

how far have we 1eached in our social
objective?  Has  anybody  thought,  while
framung one Plan after anotha  we are

at the beginning of the Tourth Iive-Year
Plan; belore this we had only Annual Plans
for the immecdiately preceding thice years,
and before that we had thiec Tne Year
Plans covering a4 petiod of fiftcen years,
and atter this Fourth Plan we will possi-
bly be launching another Plan, the Fifth
Five-Year Plan—has anybody thought how
far we have succeeded in our objective?
It 1cflects on the sincetity of the opposi-
tion also, reflects on how far they arc con-
cerned about the common man. They cry
hoarse over it but tiyv to mislead the
people. Thev never concentiate on the real
objective, the  objective of uphtting  the
common man, but they go on havanguing
and misleading the pcople, and thete aie
catain parties also who do not want any
planned piogress in the countiy. Of course
now, this Plan, this Foutth Five-Year Plan
(Draity, I find, is an objective Plan. Its
highlights ate to keep the priceline in
check, to do away with the monopolies
and to take to self-reliance, not depend
much on imports. And this doing awav
with the monopolies was thought of only
recently, much latar than when it should
have been. [t is stated in this Plan that
the big business houses which atc m pos-
Ing industiies should not  be
given andustrial licences any moie and they
should be ashed to invest proportionately
thent money when they want to establish
any industrv. The financial institutions had
heen going out of the wav to show undue
tavours to the big industiial houses. In
this way the big industiial houses wanted
to control the economy of the countiy for
their own bencdfit.  Then of comse came
the social contiol over banks for which the
legislation was cnacted. Meac social con-
tiol banks will Governmiment

sesston ol

Mt not do.
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should exerase full contiol over banks and
other financdial institutions to see that the
cconomic imbalances, which are so glaring,
ate not allowed to go out of hand. Now
take this What is the 1ncome of a4 labowmer
or a kian toiling for howrs together in the
hot sun and in the chill weathei> What
15 his income? He works for barely a
pittance, for even a rupee. And that too
is not assuted to him for a whole month.
H¢ gets an average income of Rs. 15 in
& month. See the disparitv m the incomes
ot pcople. There are peoplc in the big
business houses who are drawing Rs, 10,000
pu month, and even more than that in
the shape ol so many otha emoluments,
Now these people should think of the com-
mon man and the country too. Unless we
pay attentton to ameliorate the plight of
the small man, the common man who
produces the wealth of the country, it
would be very difhcult to administer the
country smoothly and keep the umuly ele-
ments mcduding the 1ising prices in check.

In the industrial field we now see that
industrial  labour is Dbeing inisguided by
certain nterested  political parties.  Why?
It 15 because the mdustiics 1n the private
«ven our  public sector under-
takings do not sec that the man who toils,
who labours, who works, does not get
his fair deal. Unless we do all this, what
we have expeaiienced in our elections in
West  Bengal we may experience again,
and Mao’s thoughts, infiliating 1nto this
countiy from the other side of the boirder,
will gradually spread. Not onlv is the phi-
tosoplhiy of Muao confined to the Naxalites—
1t is not confined only to West Bengal wheire
there is a Communist Govunment and
where theie are the Naxalites—it has also
sprcad up to the boiders of Orissa with
Andhna, with a lot of trouble created in
thc Andhia 1cgion in the belt inhabited by
the Adivasis. The Naxalites could not pene-
tratc deep into Orissa. Yet the Parliamen-
tary Commnmuttee for Scheduled Castes and
Scheduled Tribes was requested to go and
visit those paits on behalf of Parliament.
1 hey visited that area to know the ob-
juctive condttions prevailing an the Stika-
hulam district of Andla Piadesh bordering
my State.

seetor ot

SHRI N. SRI RAMA REDDY. The

Nanalites have killed two landlords.
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SHRI N. PATRA: They aie doing all
that. Unless we try to wean away the mass
of the people and do something to uplift
them cconomically, matters will not im-
prove We must do something concrete for
them, not just promise, not just go on
promang, it 1s just full of assumptions and
hopes.

Unless o motivation 1s created, unless a
patriotic ardour is cieated in the country
it will be very difficult to implement these
Plans. He must have a sense of participation.
A sense of involvement must be felt by the
people who aie aceating all this wealth.
Unless he feels that he 1s somebody in the
Indian Umon and he is, not only there
just to gne his vote and unless he feels
that his needs will be met you cannot im-
plement these Plans. Today his needs are
not being met. What is the Government
doing in this ditection? We want to do
away with disparitics but how far have
we succeeded? What are you doing in the
Plan itself ¥rom the Plan itsclf I will show
how jou want to perpetuate disparities that
exist between bachward States and the
ticher States. Let me take my own State
of Orissa. In tins Fourth Five Year Plan
the allotment for my State in the Central
scctor is Rs. 160.50 cores and the Gos-
ernment thae. the Swatantia Government,
the nothing-doing Government do nothing
Lo exploit the resources of the State. They
are incapable of 1awsing any amount. They
say that thev cannot get more than Rs. 20
aores and o the whole amount comes to
Rs. 180.50 crotes. But our population, you
should know, is of the same dimension and
1l barely comes to an expenditure of Re. 1
per capua.

SHRI N. SRI RAMA REDDY: Are you
160 crores?

SHRI N. PATRA: No; 160 lakhs.

SHRI N. SRI RAMA REDDY: Ilhen 1t
comes to Rs. 100 and not Re. 1.
SHRI N. PATRA: Yes; one hundred

rupecs. With an expenditure of Rs. 100
por capita for 5 vears you want to develop
the backwaid State of Orissa? Orissa is full
ol 1esources and we want to exploit our
1esources.

SHRI BRAHMANANDA PANDA (Oris-
Sa): Otissa was your Government all along.
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SHRI N. PATRA: Not my Government;
It 1s your Goveinment and what is your
Government doing? It has done away with
land revenue which had been recognised
even by pwanas and shasttas. Why has
land revenue been abolished? Nobody asked
for its abolition, The kisan who sells his
paddy and gets the money would never
have cated for this small levy which has
been customary and traditional. Actually
all of them were paying, the Rajas and
Maharajas and the landlords in the other
party who hasve all joined together to torm
the Ministiy thought it fit not to pay any
tax on their lands. And the Rajas and
Mahatajas were not paving much; they were
paying only a small pittance to the Bri-
tish Government and even that small
amount they did not want to pay now.
The Government there does not know how
to augment the resources of this poor State.
It you sanction grants to the States only
on the basis of the resoutces 1aised by the
States it will be very difficult for Orissa.
The divisible pool of Central resources
should be equitably distributed on the ba-
sis of population. Why are you not doing
that? And why don’t the ticher States agree
to this, States like Maharashtra, Gujarat,
etc.? Why do vou want the poor States that
need finance to come to you, to wait on
your dispensation with a  begging bowl?
Why don't you distiibute your divisible 1e-
sources on a population basis to all the
States? Unless you do this, these imbalances
will go on growing. It must be a need-
based Plan. Have you ever attempted to
make your Plan need-based? Ours is a poor
country. You ask the Maharajas to do
away with theit Privy Purses; you abolish-
ed the zamindaris, you want the mill-owneis
to pay taxes but the affluent States of the
Indian Union do not want to do justice to
their brethren living in other States which
are poor and backward. Here I would
say one thing. Now Calcutta is theie. Of
course Calcutta is not so rich but yet
proportionately it is richer than Orissa. The
Rourkela project as you know is in Orissa
but its sales office is located at Calcutta.
Now theie was a decision earlier, a fair
decision, o uansfer  this sales office to
Rourkela, which is the place of actual pro-
duction.  But there was some wire pulling,
some influence which was brought to bear
on this, and now it is not going to be
done  And the 1csult is vou produce some-
thing in Orissa but its sale will be some
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whete clse. This is how places like Bombay,
Calcutta, Ahmedabad, etc. dre cornering
all the trade of the countiy and getting
much. These richer States do not want to
agree for a fair distribution of the divisible
resources on a population basis.

SHRI A. P. CHATTERJEE: In the same
way all the products of Hindusthan steel
ate sold through a particular area.

SHRI N. PATRA: That is why I say
the divisible resources should be distribut-
ed on a population basis and the needs of
the Dbachward areas must be met; othei-
wise disparities will go on growing between
the mill-owners, Rajas, Maharajas and the
common people and those disparities will
be perpetually there. You have provided
tor some safeguaids for the Adivasis and the
Harijans. Similarly why don’t you have
some safeguards for the poor and backward
States like Assam, Orissa, Nagaland and
others? Why don’t you meet their demands
and do justice to them? What is the diffi-
culty for the Centre? In these big rich
States like Maharashtra, Gujarat, Rajasthan
and other places they have Congress Gov-
etnments. Why should they not all sit
together and evolve a faii and equitable
basis for the distiibution of the available
1esources among all the States?

With these few observations I conclude.

4.00 p.M.

SHRI BHUPESH GUPTA: Mr. Vice-
Chaiiman, at the beginning I would like to
ask the Planning Commission and its Chair-
man what exactly they mean by planning
and for whom they are actually planning.
The Pirime Minister has provided no answer
to this aucdial question and as far as the
Plan is conccined we find the answer is
given and that answer is they are planning
for the monopolists at the cost of the
people. Now, naturally such a Plan and
its approach and strategy can never be ac-
ceptable to the masses and the people of
om countiv. We do not think that a
fashion parade of pious wishes, platitudes
and tall claims make an economic or deve-
lopmental plan, nov do we think that an
array of financial and physical targets arbi-
trarily fixed, without any clear commit-
ment to the masses and ideas of planning.
can make a plan.
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All that we have got in this document
1s the most defective and miserable assess-
ment of the developments and situation
in our economic life on the one hand and
a presentation of a whole number of 1e-
duced taigets and financial outlays. We are
served with these things in the name of
modesty, but what is sought to be paraded
in the name of modestv 15 nothing but
downright capitulationism in the interests
of the monopolists. The Plan is a surren-
deirst Plan. T'hat 15 why it has evoked no
interest among the masses and even among
the thinking sections of our population who
generally would like to give thought to a
document of this kind.

Now, let me deal with some aspects of
the Plan. It is not possible for me to go
into the details, nor is it necessary here
for our puipose. All that I would like to
do is to indicate mv line of criticism and
thinking and also what, in my view, should
be the ingredients of an alternative Plan.
As far a. this Plan is concerned, as I
have said before, it has surrendered to the
monopolists. It seeks to reduce the tempo
of development and so arrange develop-
ment in our country that the masses con-
tinue to suffer and the millionaires con-
tinue to prosper.

Under the Thitd Five Year Plan, des-
pite targets and financial allocations, we
did not have the envisaged growth of na-
tional income at the rate of five per cent.
It was somewhere around 3 per cent and
the per capita income declined in later
years. Fyen in the sector of industry, where
it was thought that the rate of growth
would be 11 per cent, the performance
was onlv 7 per cent or so. In our agri-
culture the Third Plan envisaged that there
would be a rate of gtowth of five per cent,
the minimum required for our agriculture,
but even the Fourth Plan would not daim
that it has been anvthing more than 3.5
per cent. If we look at other targets, we
are face to face with a catalogue of short-
falls and failures of the Third Plan. One
should have thought that they would learn
something at least from the negative ex-
perience of the Third Plan and from its
failures. If targets and allocations settle
the problem of planning, then we have al-
ready solved the problem. Despite the fin-
ancial allocations and higher targets com-
pared to the Second Five Year Plan, the
Third Five Year Plan ended up as a
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planned failure. Therefore, planning in this
countiy is not one of just setting targets or
financial outlays. Planning must mean some-
thing much moie vital and basic and hete
I should like to state that the ume has
wme for the Government and the country
to make up its mind, whether we are pre-
parcd to maintain the status quo o1 whe-
ther it is not necessary to bring about the
needed structural changes in our cconomy.
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Unfortunately the Fourth kuve Year Plan
document does not at all indicate that it
has even given thought to thc problem of
structural changes. 1 am not here to say
that these estimable gentlemen who adorn
the Yojana Bhavan are not intclligent and
knowledgeable people. Some of them are
undoubtedly intelligent and knowledgeable
people, but the trouble is that they are
the unfortunate prisoners of the basic poli-
des of the Government and they o much
like their prison life that they would not
even like to be released on bail by us here
on the side of the Opposition. Hence we
find that planning has become a command
peiforinance by a commandecrcd body call-
cd the Planning Commission of India.

Here 1 would like to deal with the pro-
blem of growth. Undoubtedly our econo-
my has to solve the problem of growth and
ensure a certain minimum 1ate of growth,
which is absolutely essential for keeping
the population at least at the existing
level of living. I am saying 1t because what
has bcen promised would not kcep the
population, which is growing in the country
at the rate of 2.5 per cent, at the existing
level of living after fowm o1 five years of
planning. In order to muaintain the popu-
lation at the present level of living and
taking into account the 1ise in population,
we nced at least siv to seven per cent
growth in our national income. The rate
of growth, therefore, envisaged in this Plan
falls short of the minimum required even
to maintain the position where we are. But
we want to go ahead. I am afraid the per
caprta income under this Plan will decline,
even if we assume that some of the tar-
gets would be fulfilled. Therefore, I find
a failure on this score. The problem of
investment, if vou come to it, we find again,
has been tackled in a very weak manner
and, in fact, it has not been tackled at
all It does not require the gentlemen of
Yojana Bhavan to tell us that we need
imestment at 18 or 20 per cent of our
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income and domestic savings should be of
the oider of 14 per cent after some three
or four years. The question is what are you
doing to bring about the requited domestic
savings in a manner which would not run
counter to your social objectives and would
ensure a fair deal to the masses. There
is no indication at all that a change is
going to be made on this score. I think
on the domestic savings front they will fail
and they will more and moie tely on fleec-
ing the masses by intense ciploitation of
the working people thiough high taxes, ris-
ing prices, inflationary pressuics and deficit
financing of the orda of Rs. 850 crores as
proposed in the Plan. It leaves no doubt
that they want to fleece the masses.

So I think that will be¢ their line and
on the top of this general line, the line of
the capitalist class alwavs is to bring about
a cut in the consumption of the population
mn the name of promoting exports and of
finding investible resources. Therefore, the
masses are to be warned here and now that
the Plan is a challenge to their Living stan-
dards and to their futmie and needs to be
fought on that score.

Mr. Vice-Chairman, regarding agticulture,
it is said in the Plan draft that improve-
ment in the ratc of giowth in agriculture
would be of the ordet of 4 per cent or
so which is actually 1 per cent lower than
envisaged in the Third Plan. The tempo
of industrial development is proposed to be
9 per cent o1 so, whereas under the Third
Plan it was 11 per cent. Here again it is
smrender. 1 only say this thing to illustrate
the point that I made:

What about the distribution of national
wealth? That is a very vital question be-
cause of the supreme urgency in our na-
tional life today. But there is no solution
to the problem. Here again it is status
quo. Am I to understand that the social
objectives so glibly talked about in this mis-
erable Plan document are going to be ful-
filled without biinging about structural
changes and changes in production rela-
tions which alone can ensure a fairer distri-
bution of national income in the country?
National income is not distributed accord-
ing to the pious wishes expressed in the
Plan document in different places. Distribu-
tion of national income is an objective law
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of economic process which takes place ac
cording to the socio-economic conditions in
gencral and the production relations in
particular Do we see any structural
change in order to bring about certain mini-
mum changes in the outdated and obsolete
preduction relations where the few at the
top corner the fruits of the labour of
others and run away with the gains of the
nation through economic activity and deve-
lopment? There is no indication whatsoevet
that things me going to change. What do
we need the plannets for it thev cannot
tell us even that? I do not mind if they
are not making the direct suggestion in
the ahsence of Government policy, but if
they are learned men, 1if they aie intelli-
gent men, if they are men who have got
the wdll being ot the people at heat, at
least in this document thev should pose the
ptoblem  before the nation and tell the
country that unless certain changes of a
fundamental nature arc brought about in
agticulture and in industiy and in produc-
tion 1cdations o1 an what we mav call
broadly the stiuctural changes, no bicak-
through will take place. Certainly the socio-
cconomic disparities will not be »educed.
On the connarny they will widen. They
should have told us. Even that they do not
tell us  So, Mr. Vice Chairman, that is
theit failure, and their failme is due to the
fact that 1t is capitalist planning. It is
planning for the capitalist class weighted in
favour of the fmeign and Indian mono-
polists, which is why we find that cven
the small and medium industiies in the
country not tied up with foreign collahora-
tion, not tied up with the monopolists,
had been given a step-motherly treatment
under the Plan and in the scheme of this
Plan.

Otherwise why a sum of paltiy Rs. 300
crores should be allocated for village and
small industries for the entire country when
everybody knows that this backward coun-
try of ours with so much of regional im-
balances and with so vast backward areas
would requite to build itself up from the
grassioots by stepping up small and me-
dium industries? Am I to believe that the
States would be in a position to carry out
small and medium industries projects if
they are given a paltry sum for the whole
country of Rs. 300 crores? The Planning
Commission does not even tell us that
something more is required. So, I find that
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a theory has been built up, a wonderful
theory, that is, planning with stability.
T tell the phrase-mongers of the Planning
Commission and the Government that they
should not try to bamboorle the masses by
presenting the question of stability. They
are supposed to be planning with stability,
a dever formulation, but I think it is so
vulgar and crude that any man who has
any knowledge of economics will immediately
understand. Even Mr. V. K. R. V. Rao,
while he was speaking in the seminar at
Calcutta, has pointed out that if the plan-
ning does not maintain a proper tempo
of development and also subserve the social
abjectives, there would be instability and
uncertainty, This is a Plan for hiinging
about instability and uncertainty in om
econoniv. It is not a Plan which, in the
final analysis, assures us that there would be
cven  this stability which it pretends to
have offered us here. So this again is sheer
bunkum when the Planning Commission
talks about the so-called stability in order
to hide its poverty of thinking, its ban-
kuptcy of ideas, its complete subservience
to Mr. Morarji Desai and the Government
of India. Mr. Vice-Chairman, I think I
have dealt with that aspect of the matter.

Now the surrenderist document is there.
Take industry, for example. The Planning
Commission itself says that no new projects
will be taken up, that the Plan is confined
only to the projects on which a decision
has alrcady been taken and which are
under implementation. It has wiitten off
new projects of industrial development, and
this is put in cold print. What is planning
for> Arc we the managers of the mono-
polist class? It seems that they have ac-
cepted the slogan of the monopolist class
of consolidation and efficiency, which is the
cover for scuttling development of the
public sector or rapid industrialisation
along the desired lines under the aegis of
the State. That is what I find in the
Plan document. I protest against this, Mr.
Vice-Chairman, at the time of the Second
Plan we wec told by Shri Jawaharlal
Nehru that the public sector is taking the
commanding heights in the economy, but
we find in this Plan, after eighteen vyears
of planning, that the public sector in in-
dustries and wminerals is given Rs. 2,800
crores as against the private sector alloca-
tion of Rs. 2,400 croies.
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SHRI BABUBHAI M. CHINAI (Maha-
rashtra): It is less than the public sector.
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SHRI BHUPESH GUPTA: It is cer-
tainly less

SHR1 BABUBHAI M. CHINAI: Shri
Jawaharlal Nehru said that it is comple-
mentary and supplementary.

SHRI BHUPESH GUPTA: I know that,
Mr. Chinai. T am sure you are also less than
the lady, Shrimati Satpathy, and Mr. Singh
in size, but you are not 1cally less I say
in economic size. That is not the point,
The point is about greater reduction in
public sector, and the private sector is
given a boost with Rs. 10,000 crores out-
lay. Not only that. When you talk about
the public sector, you account for the invest-
ment of every rupee. But when vou talk
of the public sector, much is not taken
into account. We know the private sector
investment takes place outside the computa-
tion of planning. The actual investment in
the hands of the monopolists would be
much higher. May I know if that is the
way the commanding height is to be se-
cured?

SHRIMATI VIMAL PUNJAB DESH-
MUKH (Maharashtra): We arc discussing
the Fourth Five Year Plan. I fail to see
why the Treasury Benches are almost empty.

SHRI BHUPESH GUPTA: Mr. Vice-
Chairman, I do not mind. 1 think the
absence in the Ministerial Benches matches
with the Five Year Plan Draft here. The
only thing that I would say is that Shri-
mati Nandini Satpathy who is sitting here
is much more forthright and honest than
this Five Year Plan. I can understand her
and her honesty is bevond question. But
hete is a hypocritical document, a surren-
derist document which, as a Plan, has come
to us, for the acceptance of Parliament and
the nation. It is insulting to our intelli-
gence.

SHRI LOKANATH MISRA: There is
some point in what the hon, lady Member
has said that on a discussion on the Plan,
at least there should be one or two Cabinet
Ministers. What are they doing? What are
they meant for unless they attend Parlia-
ment? Where are they? Are they in the
Central Hall canvassing for some member
for the Executive of the Congress Party?

‘ a
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THE DEPUTY MINISTER (SHRIMATI
NANDINI SATPATHY): The hon Prime
Minister was here a few minutes back and
she has gone to the Lok Sabha.

SHRI BHUPESH GUPTA: It is hecause
these Ministers aire so ignorant about plan-
ning, they feel boied. Why boc them
here? Let them have some tea theie. Use-
less fellows. Do not bring them hete. But
let us speak to you, Mr. Vice-Chairman,
and to the hon Members here.

SHRI G. RAMACHANDRAN: May I ap-
peal to Mr. Bhupesh Gupta that this point
1aised by this lady Member is so viry im-
portant that by any kind of humorous
chivalry yon must not rub away ihe idea,
by saying that the Ministers are ignorant,
they do not understand. Mi. Vi -Chair-
man, we are now discussing a yvery im-
portant matter, and what she savs about
this, is equally important. 1 meaa no dis-
respect whatsoever to the Deputv Minister
sitting here. But it is gross disrespect to
this House that she alone is sitting to listen
to this debate.

SHRI BHUPESH GUPTA: I fullv share
the sentiment. But, as you hknow, being
an old hand, I have got fed up I agree
with you, with your sentiment. I fully res-
pect your sentiment. But if you live here
as long as I have done, you will also feel
the same thing in this House. Surely, you
are wiser and maturer. I know that the
Prime Minister came here. You know she
came here just as some Members come to
sign the Attendance Register for the dailv
allowance. She came here to sign the At-
tendance Register for more daily allowance.

SHRI OM MEHTA (Jammu and Kash-
mir): She was heie for a pretty long time.

SHRI BABUBHAI M. CHINAI Sir, it is
very unfaii to say that. When the debate
started in the morning, the Primc Minister
was there the whole dav thhoughout. She
went just now because she had to attend
to some woik To say this is very unfaia
on the part of the hon. Member.

SHRI BHUPESH GUPTA: If I am un-
fair, I stand corrected but always tor the
fairer people.

THE LEADER OF THE HOUSE (SHRI
JAISUKHLAL HATHD: I am here.
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SHRI N. SRI RAMA RLDDY: Better
apologise.

SHRI BHUPESH GUPTA: Now it is all
1ight But you see. Mir. Babubhai Chinai,
they ate not herc. But I am not asking
for het to be piesent or ambody to be
present as long as you arc here

SHRI BABUBHAI M. CHINAT- T will

take note of it.

SHRI BHUPESH GUPTA Now, let us
take the Plan’s entire proposition-self-reli-
ance. They want to make us believe from
the document that thev have given that
they are planning for scf-reliance. And
these gentlemen do not even understand
what they mean by self-ieliance. They
want to mahke it out that 1eduction in the
quantum of foreign assistance would mean
self-reliance for this countrv. Is that <o
It is not that reduction is not impoitant.
It is very very important. Reduction should
takhe place. In fact, it should ultimately be
climinated. I am talking about the foreign
assistance. But that does not by itself make
the economy sclf reliant or sclf-generating.

Besides, Mi. Vice-Chaiiman, wce have a
national objective inherited from the free-
dom struggle, the objective of attaining
economic independence to which we pledg-
ed ourselves on the banks of the five rivers
mn 1930 What about that> I should like
to know whether the Planning Commis-
sion has at all cared to rcad the indepen-
dence pledge that the nation took manv
vears ago when thev were fighting the Bii-
tish and launched many hard days’ strug-
gle for freedom. I should like to know.
Now, is it not said thae that we have
becn subjected to ruthless plunder of our
resources by the foreign monopolists and
exploiteis: Today even after 21 or 22 years
ot independence, do not csploitation and
plunda continue to the eternal shame of
all of us> I should like to know why the
Planning Commission does not esen record
this fact in this document.

Mr. Vice Chaiiman, in 1948 at the pie-
devaluation  rate, loreign private invest-
ment  other than banking amounted to
Rs. 256 crores in this countrv. Today the
forcign private investment in this country,
coming mostly from British, American and
West German sources, amounts fo R, 1,100
crores  Lhe figure has been revealed by the
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Government itsell in this House and in the
other House. Now, as a tesult of this huge
imvestment, hugc quantities of wealth are
being drained out of the country every year
as profit, dividend, intetest, 1oyalties, com-
mussions and othar charges. And it has been
stated by the Government itself that the
drain on our 1esources on that account is
to the extent of Rs. 50 crores a year and
the net outflow of capital is today higher
than the net inflow of private investment.

On the top of it, we have a plethora of
collaboration agieements between the fore
ign monopolists on the one hand and the
Indian monopolists on the other, which
agreements ate tied to purchases from the
creditor countries, resulting in a heavy loss
in our resouices, and they fully utilise this
situation in order to dictate the devaluation
to us and compel this npitwit and cow-
ardly Government to accept devaluation
on the 5th June, 1966. This Planning Com-
mission does not even caie to make a proper
assessment of the negative effect and harm-
ful conscquences of the devaluation of the
Indian rupee. While it persists in planning,
it does not speak of offering suggestions as
to how we «an oveicome these haimful
consequences, disastrous to our country,
which followed the devaluation of the In-
dian rupce.

Mr. Vice-Chairman, therefoie we find
that in this Plan there is not even a hint
of a promise that this country will over-
come some day or the other the foreign
dependence which exists in the form of
plunder and exploitation of our resoutces
by the forcign monopolists. The Plan on
that scorc 1s unpatriotic, the Plan on that
score is insulting to our national tiradition
and intelligence, and hence it cannot be
accepted.

Mi. Vice-Chairman, even on the score of
the aid, they say that we would get
Rs. 4,000 crores o1 a little more, out of

which more than a half of it has to be
spent for servicing the outstanding debts
which are already of the order of Rs. 6,000
crores and we shall be getting, for actual
development pwiposes, about Rs. 1,700
cores for the entire Plan period. Now, the
Planning Commission wants to mahke ont
as if they have reduced this thing. Gentle-
men think that they can fool us. You aie
not getting more aid fiom the United
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States, West Germany and other members of
the Aid India Club because they are them-
selves in a «crisis, They have decided not
to give you more aid; despite all your
visits to Washington, Bonn and London,
they have turned down your plea and now
tou aic tiying to make a virtue of what
hias happened and pretend as if you are
voursclves cutting the foreign assistance, It
is all blown up. The Planning Commis-
sion should tell us how many visits have
taken place abroad in order to get bigger
loans, how many Ministers had gone and
what happencd to the negotiations that took
place. Thercfore, Mr. Vice-Chairman, here
dgain, there is no solution.
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Then T should like only to point out
that our indebtedness abroad, as I said,
is about Rs. 6,000 crores. Are we not
going to do something about it> When we
suggest that theie should be moratorium
in 1espect of certain debts, Mr. Morarji
1aises a moal question. But in interna-
tional law and in international 1elations
- atorium is not tabooed. It is not some-
thing which cannot be enfoiced. I think it
is possible to discuss these matters seriously
and do somcthing about it.

Mi. Vice Chaivman, thc Planning Com-
mission takes credit that our foreign ex-
ports would incease at the compound rate
of 7 per cent. This is another wishful
thinking, a pie in the sky.

SHRI N. SRI RAMA REDDY: Why?

SHR]J BHUPESH GUPTA. Just by their
performance and the present pattern of
tiade and trade relations I have no doubt
that these targets will not be attained.
Hon’ble Members can wish. But even after
the Third Five Year Plan this year we
had been running adverse trade balance of
the ordcr of Rs. 470 crores. But T think
for this we need reorganisation of our
trade iclations, diversification of trade and,
above all, nationalisation of foreign trade
so that we can have a better grip over the
external trade in order to serve the require-
ments of the Plan Now, T know my friend
will not like it.

SHR! BABUBHAI M. CHINAI: How
can I like it Decause your suggestion would
mean that we need not pay back our debts
at all. if you nationalisc foreign trade you
will not earn any more foreign exchange



2995 Motion re

[Shii Babubhai M. Chinai]
and without foreign trade where is the fore-
ign exchange to come from?

SHRI BHUPESH GUPTA: Mi. Babu-
bhai Chinai does not know anything about
business.

SHRI BABUBHAI M. CHINAI: I agrec
you understand “*everything™ about business.
I do not understand anything, even the
A.B.C. of business,

SHRI BHUPESH GUPTA: When I na-
tionalisc foreign tiade, does it mean I
will not trade with foreign countties® Shall
I trade with Manipu®

SHRI BABUBHAI M. CHINAI: By
barter trade we only earn in Rupees; wc
do not carn any foreign cxchange.

SHRI BHUPESH GUPTA I agiee we
should have more of Rupee deal.

SHRI BABUBHAI M. CHINAI:
the cat is out of the bhag.

Now

SHR! BHUPESH GUPI'A: No, no. Why
should the trade be 1 the giip of two,
thiec powers like the United States of
America, West Germany and Britain? While
we are tunning heavy deficits in tiade, why
can wc not esport to other markets wherc
the trade can be better? There are possi-
bilities in the other paits of the woild

today. 1

(Time bell 1ings.)

THE VICE-CHAIRMAN (SHRI RAM
NIWAS MIRDHA): You have taken a long
time. Now please wind up.

SHRI BHUPESH GUPTA: With regard
Lo aguculture I should like to say some-
thing. I have said about industry. With
regard to industiv 1 would like to say that
the monopolists are given everything they
want. It is planning for a free market eco-
nomy, for de-control, for delicensing. The
Planning Commission has completely ignot-
ed the 1eport of the Mahalanobis Commis-
sion and yet we find that in the last tinee
vears the Tatas and Bilas alone.

SHRI LOKANATH MISRA: Mi. Maha-
lanobis is a monopolist himsclf. He pochets
Rs. One crore from the Government of
India himself through the semblance of
some organisation thete,
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SHRI BHUPESH GUPTA: Now I find
that in the last three years the Tatas and
Birlas have augmented their industrial as-
w«ts from Rs. 707 crores to Rs. 1,100 crores,
and the Mafatlal group has increased their
wealth by 1 am told.
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SHRI BABUBHAI M. CHINAL: You
have no business to misguide this House.
{t 15 not Mafatlal’s estate. It is the estate

of the shaieholders of the Corporation.
Iherefore, please do not misguide this
House.

SHRI BHUPESH GUPIA: I do not mis-
gurde, Tt is Mafatlal group of industires.
I am spcaaking in the language of M.
takhtuddin Ali Ahmed. (Fume bell rings).
Please ash him not to misguide the House.
So they have increased thent wealth in four
veats by 172 per cent. ar so This is the
posttion In this Draft Plan there is nothing
to check this trend,

Mi. Vice-Channman, then why nationali-
sation ol banks is not accepted by the Plan-
ping Commission? Nationalisation of hank-
g is a vory important matter from  the
point of view of not onlv contiolling the
cconomy but also for finding 1esources when
we know that a sum of Rs 3,000 aoes
passes through these banks.

LHE VICE-CHAIRMAN (SHRI RAM
NIWAS MIRDHA): Please wind up. You
have taken a lot of time.

SHRI BHUPESH GUPTA- Just one
aore point,
SHRI BABUBHAI M. CHINAI: T do

not want to interfere. But there is some
gtme  limit for everybody. He has taken
more than 35 minutes. You have allotted
15 munuatcs only to others. He should also
understind  that others also would like to
speak.

AN HON. MEMBER: We are also wait-
g for owr tuin.

SHR! BHUPESH GUPTA" I tully under-
stand that.

SHRI G. RAMACHANDRAN: Perhaps
Mi. Chmar would 1ecalise that this Vice-
Chabinan is sharing the same weakness of
oveny otha Vice-Chairman, induding even
the Chaitman, of never being able to put
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the speaker at the proper thme back in his
scat. [

SHRI BHUPESH GUPIA. M. Vice-
Chairman, since vou are suffarng from o
manv wedknosses T do not want to mcrease
them any tuirther. So I finish. Guive me a
few minutes. (Tune bell 1ings). As far
as agriculture is concerned, there is no
question of land reforms at all. Your land
policy 15 leading to the development of
capitalist faiming forgetting the fact that
this will lead to a highly explosive situation
in the countryside.

I

T'oday 5 per cent. of the land owners at
the top in the 1ural areas control 40
per cent. of the land under cultivation
whereas at the bottom 20 per cent. do not
have any land at all. We have got 60
per cent. of owr 1umal population either
in the catcgory of agiicultural labourers or
poor peasants. We have got 9 crore acres of
land which can be distiibuted among them
if the planning was real. But nothing of the
Nind is being envisaged. Yet the Planning
Commission wiites that the Third Five Yeat
Plan was engaged in paying compensation
to the landlords and that Rs. 641 ciores
have been sanctioned as compensation. The
Planning Commission is mightily  proud
that onc-half of this thing has been paid.

(Luome bell rings)

Finally, about uncmployment theie is no
mention at all. I do not know what to
call this Planning Commission. All other
Plan documents made a reference to the
backlog of unemployment. When we stait-
ed with the Fitst Plan the unemployment
was 3 million. Today it is 12 million. But
this Draft does not mention . . .

SHRI BABUBHAI M.
mentioned.

CHINAI: It is

SHRI BHUPLSH GUPTA:
not given.

The figuie is
Although in the earlier Plan
documents there has been an attempt to
give the backlog of uncmployment this
is not done here and no solution is given
for  overcoming, 1educing, unemployment.
Onlv pious wishes, It is one of the biggest
problems that we are facing todav.

da

5 Then they tell us that by the next few
years the unemplovment will be of the
oider of 20 million.
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Mi. Vice-Chaiiman, last point with re-
gard to resources mobilisation . . .
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(Tume bell vings)

SHRI B. 1. KEMPARAJ (Myvaore): IThe
statement that the hon’ble Memba 1s mak-
1ng is not corect,

SHRI BABUBHAI M. CHINAI: I would
like to draw the attention of Mi. Bhupesh
Gupta to page 341 of the Five Year Plan
(1969-74). In the Chapter on unemploy-
ment it is mennoned. Therefore, to say
that it is not mentioned is not correct.

SHRI BHUPESH GUPIA:
figure?

Whete 15 the

SHRI BABUBHAI M.
there.

CHINAL: It is

SHRI BHUPESH GUPTA: It is not
there. 1 have read the whole thing. You

read one line and show e where it is
mentioned.

SHRI BABUBHAI M. CHINAIL: Please
sec page 343, You will find there that

total employnment is given as 10.33 million.

SHRI BHUPESH GUPTIA.. . .1 am taik-
ing about unemployment, the backlog of un-
employment. That is not mentioned.

SHRI BABUBHAI M. CHINAIL:
never said backlog of unemployment,

You

SHRI BHUPESH GUPTA: It is not
there; T have gone through it. All T say
{s-~-Mr. Chinai, T know, will agree with
me —there 15 no mention of backlog of
unemployment. Even in the earlier docu-
ment  that they had circulated, it was
mentioned as 10 millidn or so. The earlicr
Plans had mentioned about the backlog of
unemployment. Not only that, figures wete
given from Plan to Plan. Heie it has not
peen mentioned that way. All other figures
are given to hide that fact.

ll

I'HE VICE CHAIRMAN (RAM NIWAS
MIRDHA): Please wind up.

SHR{ BHUPESH GUPTA: I am finish-
ing. The resouces question is a very vital
question. The idea of financial 1esources in
the conventional way is not going to take
us anywhere anv more. The Planning Com-
nission plans, apait trom deficit financing,
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that Rs. 2,700 crores should be found by
additional taxation. We know how difficule
it is. Most of the States have said that
they would not he 1 a position to collect
Rs. 1,100 crores which 15 supposed to be
theit share. Therefore, 1 say, the 1esoutrces
should be found by nationahsation of
banks, by nationalising foreign tiade, by
nationalising wholesale trade in foodgrains
to the maximum extent possible and by
nationalising sceveral big industrial under-
takings in the hands of the monopolists.
Uunless you have a profit-yielding, revenue
yielding, public sector; built up not only
by starting new pilojects but also through
the process of nationalisation of the exist-
ing ones, you will not solve the pioblem of
resources in the country. And the Plan-
ing Commission does not even mention the
importance of abolishing the privy purses;
though 1t 1s a small sum, it has a big
impact on our life. Therefore, their idea
remains one of taxation, of taxing the
poor people. We cannot accept it. Finally,
in the Centre-State relations also. . .(Time
bell rings). Mr. Vice-Chaitman, this is ab-
solutely the last point.

SHRI N. SRI RAMA REDDY: He has
already taken 45 minutes.

SHRI BHUPESH GUPTA: You also men-
tioned Centie State relations; 1 liked it. And
in the Centie-State relations again there is
status quo. Am I to understand that the
States are going to carryv out the Plan and
development projects when you have grant-
ed them onlv Rs. 3,500 crores of Cential
assistance, the total outlay being Rs. 6,000
crores, and when you know that they will
not be able to 1aise that money? And the
States arc bemng told “Unless you find
money by taxing the people”’—while deny-
ing them proper 1evenue sources—'‘you
will not get anything fiom us and vou have
to cut your Plan projects and so on.”
Now, this is again 4an advance announce-
ment to the States that planning must be
centralised and the States would not have
any say in this matter and they would
have to be satisfied with the crumbs that
the Planning Commission and thé Govan
ment will throw from here. Therefore, 1
demand a change in the Centre State rela-
tionship in financial matters. The existing
Centre-State 1elations should be carefully
gone into and the States should be given

not only gicata financial assistance, but
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certain soutces ®of revenue now exclusively
available to the Centre, should be thrown
opn to the States. That is very important
because in our country we cannot deselop
planning, specially if you want to associate
the 1nasses with it, unless we bring the
States 1nto the picture in a bigger way. So
that is another point.

Pcfore T sit down, I thank you very
much, Mr. Vice-Chairman. I am very sorry
that we have been treated in Parliament
in this cavalier manner by the Government
in the matter of planning I am here
stnce 1952, I took part on behalf of my
paitv even in the consultations since the
Firve YiveYear Plan. In every discussion 1
have participated and every committee I
have joined. I have gathered some experi-
ence in this matter. It may not be very
tich, but I can tell you that never has
Pailiament been treated in this shabby
manner as it has been treated over this
Fourth Tive-Year Plan. They wanted to
give a bwial to the Plan, indeed they
have guen a burial to it. Now, what goes
in the name of planning is planning to
sabotagc the economy. It is specially for the
monopolist class, and it is clear to-day that
along this capitalist path of development,
and planning under the aegis of monopo-
lists and the Congress regime, the country
will not find a coriect solution to its
problems and we will not have a correct
road to planned economic development of
the conntry. Hence the lesson, the only one,
is that the Congress Government at the
Centre has to be replaced by a left and
demociatic Government, should we mean
tn have a Plan for the masses. At the
same time, we must make a break from the
capitahst path and take to the non-capita-
list line.

Finally, all T would like to say is, I con-
demn the Gosernment; why has this Plan-
ning Commission ignored the demand for
the need-based minimum wage of the em-
ployees and workers, which has become a
national demand? On the contrary, thei
line is one of wage-freeze, one of attack on
the trade union 1ights, which is why the
Planning Commission in this document does
nat even show concern for the systematic
and mounting attack on the trade union
rights of the working people. Do they think
that they can plan for the country by
Licating the people as hewers of wood and
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drawers of water, or by treating them as so
manty beasts of burden? If that is so, the
time has come for the nation to take up
this challenge and make a breakthrough
at political and economic level <o that the
masses  themselves, guided by the interest
ol the nation, can formulate their own
Plans and implement them in a democratic
manner, where the monopolists would be
pushed back, economic independence would
be achicved, and the peasants, workers and
employees would get a fair deal, and our
cultmal and material lite would be assured
continued advancement. Planning must show
to the nation every day that planning means
improvement in yomr living coaditions, in
vomr material and spiritual life. Jt must
not mean, as it means here, exploitation
and plunder of the masses for the sake of
a handful of exploiters and millionaires

at the top. Thank you.
1

SHRIMATI VIMAL PUNJAB DESH-
MUKH: Mr. Vice-Chairman, &ir, at long
last, the cagerly awaited Fourth Tive Year
Plan, afta  enjoying thice vears’ holiday,
has been piresented to this august House.
It is cainestly hoped that this Plan will
he able to 1evitalise the countiv’s shattered
cconomy and relieve the teeming millions
ot untold hardships due to spiralling prices
and shortage of food, and afford plenty of
tmployment oppoitunities and freedom from
the clutches of the corrupt administrators.

The first and foremost thing to be done
is to ficc the country from dependence for
food on other countiies such as the USA,
Canada and Austialia. Sir, that thie “‘Bha-
rat  Varth”, land of sujalam-suphalam,
which becanse of plenty of presperity and
abundance, attracted invaders fo  centu-
1ies, should go with a begging bowl to
feed its teeming millions is a matter of
shame. Recalising this, it is impeiative that
we lay moie stiess on increasing agiicultural
production. It is heairtening to see from
the Plan that the topmost priority is given
to agriculture. Nearly 32 per cent. of the
total outlay on public sector  has  been
allocated to agricultural production. Simi-
larly, Rs. 5,667 crores are allocatsd for rural
welfare and benefit schemes. I do sincerely
hope that cvery pie of this allocation will
be wisely and scrupulously utilised on
tamily planning, health, provision of drink-
ing water and other facilities in the 1emotest
villages.
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In the shoit time at my disposal I wish
to restrict my comments to agricultural
production which is and will always 1e-
main the prime nced of this over populated
country.

Inigation is the impoitant input needed
for cultivation. After the country’s parti-
tion in 1947 hardly 2 per cent. of irrigation
facilities existed in this countrv. After the
Third Plan we have not increased the irri-
gation fadilities much. Owt State of Maha-
1ashtra even after three Plans has hardly
6 per cent of inigation facilities. I am
proud to sav that in spite of the meagre
irrigation facilities in ow State this year
the Maharashtra State has fincieased the
food production and almost achieved a
green revolution by adopting a new strategy
and has amplv proved that a breakthrough
in agricaline is possible T wish to take
this opportunity of congratulating the toil-
ing farmers who have 1eadily responded
to the nation's ca'! of *Grow More Food’’
and achieved a w10 rendous success. Second-
ly. I vish to hearnly congratulate our agri-
cultural rescaich scientists who by evolving
new strings of high yiclding variety seeds,
prosed to the wmld that they are second
to none. Vidarbha also has not lagged be-
hind in the amicultmal production pro-
gramnte I once again humbly wish to re-
quest the Central Water and Power Com-
mission  to give dearance to the Upper
Vardha Project so that it can be included in
the first vear of the Fourth Five Year Plan
and thus be insttumental in stabilizing the
green revolution in this area.

Tt is gatifying to note that Rs. 950
crores have been piovided for major and
medium fivigation and flood control sche-
mes. In addition, Rs. 176 <1ores are set
apatt tor minor irrigation.

Feutilizer and organic manure is the se-
cond ‘must’ for agiicultural production.
Our farmers have become fertilizer-minded.
So much so that it is difhicult to meet the
demand for some years to come. In the
absence of the availability of chemical ferti-
lirers which are sery necessaty, it should
be our cndeatour to make the maximum
use of the organic manuie such as cow-
dung, utine of owr live-stock and also the
nightsoil which we have in abundance due
to large population. It is a pity that we
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are wasting this rich and valuable nitro-
genous organic manure by burning the cow-
dung cakes which are used as fuel. T would
request the Government to see that the
burning of cowdung cakes be prevented
by supplying cheap fuel such as coal, gas.
electricity, etc. Tt seems that this has escap-
ed the attention of the planners.

We arc celebrating Gandhi Centenay
this year and it will be in the fitness of
things that we practise what he preached.
T wish to draw the attention of this House
to Mahatmaji's article, ‘“‘Scavenger’s All”,
in which he estimated that the nightsoil
of Delhi for one year would be a rich
source of manuie for 40,000 acres. Since
this article was written the population of
Delhi has increased almost eight times. The
country's needs of nitrogenous fertilizer are
calculated to bhe %.70 million tons at the
end of the Plan. By using the nightsoil
and other organic mamue it will be possi
ble to meet some part of the nitrogenous
manurial deficency.

Before I conclude T wish to diaw the at-
tention of the Government to the family
planning pirogramme and request the Gov-
ernment to provide more funds for this
programme as this is very veiy necessa1y in
order to achieve our needed goal, and I
am sure that cvery pie that is allocated to
this progitamme will be scrupulously utilis-
cd for that purpose.

With these words I conclude myv speech.

SHR1 LOKANATH MISRA: Mi. Vice-
Chairman, Sir, I wish Mr. Bhupesh Gupta
were here when I spoke on this. I do not
believe in speaking things behind people.
But if Mr. Bhupesh Gupta, the so-called
veteran parliamentarian, does not stick to
the gceneral norms of the House, I cannot
help it. The noimal practice in the House
is that one has to stay on till one's suc-
cessor speaker has finished. But he does
not care for it. Whatever he has to put in
he puts in, he vomits out. His Marxist
theoty is not his own. It is an acquired
theory from some other country. He vomits
it out here whether it is digested or un-
digested. Then he walks out. He has his
own way. All the same, even if he is
absent, since what he has said appears to
me as a bundle of confusion and contradic-
tions—he is a personality in confusion—I
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would like to say a few things on what he
has said. He started by saving that plan-
ning should not he imposed fiom the top.
When dealing with these things, Sir, I hope
the Congicess Party would give me some
time; othcrwise, the Congress Party would
havc had to reply to all these questions.
When I am doing the job which they
would have had to do, I think the Congress
Party should contribute some time to me.

The point is he was complaining about
an imposition of the Plan fiom the top.
There is no doubt about the fact that
I and mn patty have been consistently re-
sisting it. We aic opposed to it. Everybody
knows that. But what is the special consi-
deration on the pait of Mr. Bhupesh Gupta
to opposc it> He believes 1n a particular
idcology and the ideology believes in a
paiticular tvpe of planning. The planning
started from Russia. The ruling party tried
to impose it on India. Pandit Jawaharlal
Nechiu took it from Russia and tried to
impose it on TIndia. The country that in-
spites him  with the Marxist ideology, if
that country imposes it and that is the only
way how it can be, then, why should he
complain here that planning should come
only from the hottom and not from the
top? I~ that becausc he has one or two
Governments in one o1 two States that he
wants to have his own way, that is, evolve
something from the State and impose it
on the Centie? He cannot have it both
ways. He cannot have the cake and eat it
too. He has cither to accept the system of
planning that is prevalent in Russia which
1s their ideal or he has to say, “I do not
believe in communism or the socialist type
of Russia, T am against it. 1 am opposed to
it."”" If he savs that, then, there can be
some  justification m what he  says here.
Lime alone doces not justify one’s speech.
If by consumption of a volume of time,
which he docs in the House, his contri-
butions (ould have been cffective, then
there was some justification in his speaking
for 50 minuates. But if he goes on repeating
the same Marxist  philosophy  which  he
had probably rcad 20 years ago, which is
ourdated and totally obsolete now, it would
impress nobody. Neither does it contiibute
to the proceedings in the debate nor does
it impress upon anybody except probably his
own pattymen, and I do not know except
his own partymen if anvbodv else in this
House gets impresesd by what he speaks.
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fle is a good theoretician, There is no
doubt about it. He is an absolute theore-

tivian., He is a  theometivian who  should
hate helonged o the 19th century wrongly
horn in the 20th centony Now, Sir, 1 owill
make one o two conneetion
with his specch when 1 come Lo land re-
forms and other things.

references in

5 P

The Plan Document rominds me of a
story that T used to read when T was a
child. ‘The story was that there was a

portet who was asked by onc of the mer-
chants to carry a pitcher containing milk.
On the way he bargained with the employer,
[le asked: "How are you going to
give me*” Lhe cmplover said: ‘1 am going
to give vou one rupee because vou have
to carty it hve miley'. Then he had a
ot "ot time to dicam and in the deeam he
thought:  “As one rupee,
I will purchase a hen, then the hen would
lav cggs and having ot the eggs, T can
sell them in the market after they are
hatched grown-up  hens and
so T owill get @ lor of money and then 1T
wilt purchase a goat und a cow and hy

much

soon as Toget

and  become

selling milk 1 shall become a gieat monied
man and- when 1 would Dbe sitting on my
sofa in a verv lusurious fashion, when my
daughter wonld (ome to intimate me that
the meals are ready, | would sav that it
1 not yet time for the meals by nodding
the head’. At once the pitcher fell down.
The dicam was smashed and the contents
of the pitcher also and natmally what he
got was not one rupee from the employa
but probably a slap ot two.

SHRI JAISUKHLAL HATHI: But we

me not now children, }

SHR1 LOKANATH MISRA: Tt gets
multiplied according to the number of years,
When T think back of the story that I
used to read in my childhood days I am
delighted to find how suitably it fits the
Plan Document. The Government not only
dreamt for itsclt but it also made the peo-
ple dream that the wages earned out of
the cariying of the pitcher would ultimately
muake everybody become a monied man one
day. In the meantime probably there was a
nodding of the head by the Government and
the pitcher fell and nothing came out. Of
course this is just a story but it suits to
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the occasion. Coming to the Plan itself,
what I find is in the Third Plan the utilisa-
tion of the resources was much more than
i the Sceond Plan. T do not have to go
into the details. Evernvbody knows about
it. ‘U'he original estimate was, balance from
current revenues Rs. 550 crores and the
additional taxes Rs. 1,710 crores while the
actuals came to minus 419 crores and
Rs. 2,892 aares. Deficit financing was csti-
mated at Rs. 550 crores while actuals were
Rs. 1,133 crores. The aggregate came to
Rs. 8,577 crores while the cstimates were
Rs. 7,500 crores. But in spite of the utilisa-
tion of this money what could we do?
The national income rose, according to
the Government figures, by 13.3 per cent.
durir g the Plan but when soun see the per
capita income which has been generated
as the rcal income, it remained stagnant,
There was no change in it. God alone
knows how the statistics arc collected, or
il they are collected by monopolists like
Mr. Mahalanobis. I call him a monopolist
because he cats away one crore from the
public exchequer. He does not spend it.
He has some office called the Statistical
Institute in Calcutta. What he does God
alone knows and how far his statistics are
reliable 1 cannot say because they are all
manufactured in his office in Calcutta city.
I know they are manufactured, mav be by
Mr. Bhupesh Gupta or by his satellites or
fellow-travellers but I do not know how
far I can depend on these figures but even
depending on these figures, the real per
capita income has remained stagnant. Fur-
ther faulty utilisation of the money wasted
all the additional effort. The optimistic
estimates of capital output ratio of 2:1
and the one year time-lag between invest-
ment and generation of output have come
to be only a dream, a figment of imagina-
tion as is being said many times from the
Ticasury Benches in regard to the Oppo-
sition allegations. Manv of my friends who
used to give their cheap applause when
Pandit Nehru started speaking on the Plan,
not knowing what he was going to say,
even they have started realising that it
was a mistake on their part to have
relied on the Government so long. Facts
have opened their eves. I am veryv happy
about it that even though it is belated,
even though they were hypnotised for such
a long time, it is good that their eyes have
at least been opened now. It is a good
indication if there is realisation in the
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Congress Party that they were going in the
wiong direction and that we have diiven
them to the nehe ditection. That would be
@ great adluovanent to the country, It s
the majoiity of the Congress Paity that
has kept up the Congress Government which
has been going in the wrong direction for
the last so many years in regaid to the
Plan. T hope now that this wisdom has
dawned on the Congress Party, they would
gear up the Government in the 1ight direc-
tion rather than continue in the wiong
direction in which they have been con-
tinuing for s0 many jears. LT .

Coming to the allocation this year, the
public sector industries have again been
allotted Rs. 3,855 (rores. The performance
of the public scctor undeirtakings has been
awful that no investor worth the name with
any investment consciousness would  have
probably invested a pie in the public un-
dertakings. What we need in the countiy
is not implanting of ideology. If the im-
planting of ideology in the country pro-
duced grain and other things, I would
have no objection. What we need is more
production and thiough what piocess, we
¢an produce more, That should be the head-
ache of this administration. Instead of that,
it you do not know how to correct your
mistakes, if you do not gain fiom experi-
ence, then the country would never revive
from the economic chaos that it is in.
It would further deteriorate the economic
situation. Therefore the public sector is not
the place for investment. You want more
food. You have been depending on foreign
countries for food for the last so many
years, You need many things for the indus-
trial sector which you have nat been able
to produce still—mav be there 500 items,
but all the same there is absolutely no
cftort o tind out which will produce things
earlict and more.

The same ideology persists even now,
and it persists onlv because some of the
fellow-travellers  and  communists  have
got into the Congress party and they go
on haranguing day in and day out that
it must be public sector, that it must be
public sector onhv. T think anv human
being with standard intelligence should be
capable  of understanding that public
sectn ic 2 rolossal failure. It is not going
to vield a dividend. It is not going to
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vield ansthing to make the countiv over-
come the lack of production and lack ot
amenities  Thactore, whatovn pro-
duce eatliar, what ever «an prodoce mote
should b the that should
imvastment. T oam sorty 11 has not been
possible yet because of friends like Mr,
Bhupesh Gupta and his comrades in the
Congress Partv. I am not the only person
who is saving this. Eien the preceptor of
M:i. Bhupesh  Gupta—I  canuot  correctls
pronounce his name. Te is a Russian name
and Russian names are so difficult for me
to pronounce cottecthv-——¢ven that preeeptor,

3008

«an

sector acr the

Mi. Skachkov ol the USSR, who came to
analvse the defects in our public sectm
undertakings . . .

SHRI A, G, KULKARNI: I know the
pronunciation of this name.

SHRI TOKANATH MISRA:  Yes, you

mist be familian because son me a fellow-
naveliar.

SHRI \. G. KULKARNI: Am I?

SHRI 1TOKANATH MISRA: Pailiament-
aty johes go on like this. This iy the type of
patliamentary jokes that go on in the House,
Don't get worried about it.

Now, Sit, even he, alter analysing the
defects in the public sector undertakings,
came to the conclusion and recommended
it to this Government that concentiation of
authority and power in the hands of people
ke Mesas k. D. Malaviya and Company
would not pay dividends. would not make a
public sector concern a paying institution.
Therefore. what has to be donc is that power
should be decentralised o that immediate
dedisions could be taken.

SHRI A. G. KULKARNI: Mr. K. D,
Malaviva is my fiiend and he belongs (o
our Congress Paity.

SHRI [LOKANATH MISRA: That is
vour interpretation of Mi. K. D. Malaviva,
Mi. K. D. Malaviya, Mr. Bhupesh Gupta,
Mi. Kiishna Menon, they are people who

ought to belong to Russia but who aie
wronghy born in India.

SHRI A, G. KULKARNI: They e
misplaced? .

SHRI TOKANATH MISRA: That i

right. Kindly do not intertupt me now in
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what I lave to <4y now. Afterwards you
mayv kindly ask me questions.

SHRI SUNDAR SINGH BHANDARI
(Rajasthany: Tt was a complinent.

SHRT LOKRANAIH MISRA:  Let me
finish.  The bell has rung already.

Now, Sir, I will touch only vne or two morc
peints. Then T will 1eply to Mr. Bliupesh
Gupta on one point. T shall devote two
minutes ot minutes for Orissa be-
catse I owill be doing an injustice to Orisea
if [ did not mention matters pertaining
to Ornissa.

thiee

In order to boost up the public sector
to the onvdusson ot the private sector, even
the agricultural sector has been neglected
tor long. Even in this Plan the allocation
ton agicultne and irrigation s inadequate.
I wish the Goveinment ealised that the
tume had come when, with a little more
assistance  to the tarmet, he would  seri
ously take to farming and produce thiee-
told. The eaperience in certain States has
been that, after the intioduction of the
Tarchung  varicty of  paddy  seeds—for
which the Government ought to fecl oblig-
ed to Mti. Dahyabhai Patel, mnv  leader,
but thay did not do it; they have absolutely
no sense of gratitude. Now I forgive them
for that, becaus¢c a muan
head doces not have any

who loses his
sense at - all—the
production has gone up, almost two-fold.
[herefore, a little incentive, a little assist-
ance, additional  pumnp,
clectiie . connection,  would
probably boost up the production in the
agricultural scctor immensely. But that is
not going to bc done. The Government
stifl does not 1calise the mistahes committed
by them They  perpetuate  tham., Now,
Su, the plan allocation in the Third Five-
Year Plan for the agricultural and iiriga-
tton scctor was 20.9 per cent. Now in the
Fourth Five-Year Plan, instcad of increasing
the allocation they have Inought it down
o 199 per cent. What a wrong way of
working!

somewhere  an
somewhere  an

Now I would give some suggestions. 1
do not know whether the Government is
capable of understanding  the  suggestions
at all, because Government’s mind is a
closed mind. (Interruption). With mv fiiend,
Mr. Krishan Kant, who is a fellow-tia-
veller, and with poople like him in the

Congiess Paity, the entite atmosphere s
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polluted  in tavour of the commiunists.
Thetefore 1T would like the Government to
seriously go into thesc suggestions. I would
like the Govanment to Jay less cmphasis
on the public sector industry, more on the
piivate  scctor,  and make provision  for
infra-structures  like power and transport.
The consumer goods industry, on a larger
scale, should be taken up. But huge esta-
plishments like Hindustan Steel, 4 white
clephant, a1e cating awayv  the public ex-
chequar altogathar, lForegn private invest-
ments, it thaoy aic
should  he
disapline
this iy

3010

anywhere,
There should Dbe
mdustrial laboui. But
wanting now because
ol the Tellow-ttavellas and the communists
who  arc aeating chaos and  confusion.
Now this teminds me of the Pianas, of
huntt in the Puranas who «aid, "I do not
mind whether Avjun dies o
because what jemains in cither case aie
five sons ol Kunti. She said, 1 do not
mind cither Avjuna dving or kaina dying.

nec LSSJF}
encoutaged.
among

vy much

Karna dies”

What 1 want to have are five sons. They
remain  whether this dies or that dies.””
[.ike that, Sir, the communists have the

feeling that 1t the Plan succeeds then it
wil De a

Russian  type of Government
that would be introduced in India. If the
Plan fails then it would be chaos and

confusion and a field day
cominunism  to
they do not
loses.  If this

“for us, for our
spread.” So either way
lose. But the Government
Government  has any  faith
in demoaacy it should invest more monev
into these things and
among industrial labour.
and contusion Dbecause

enforce  discipline
1hey want chaos
that is the door
thtcugh which they want to take over the
Government.

Now, Si, quick-vielding schemes should
be taken up rather than schemes with
long gestation periods. Labour-intensive
schemes should get priotity over cverything
else because, as cverybody has indicated,
there is already a huge back-log of un-
employment. (Time  bell 1ingsy Two or
three minutes more, Sir. As you have rung
the Dbell, Sir, I shall not refer to Mr.
Bhupesh Gupta and the land reforms pro-
posed by him, T now come to my own
State. It is a verv dismal pictmie so tar
as Orissa State is concerned, vis-a-tis the
Fourth Five-Year Plan. Many projects,
which the Oiuissa Government had propos-

ed and seriouslv recommended have been
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overlooked. Number once 1s the Vimalgath-
Falcher railway line. That would be the
only altaanative link  between  Notrthern
India and Eastren India. In case of some
dithiculty in West Bengal, which 15 so fre-
quent, that would be an alteinative line
to the cast coast. Theefore it should
get the priotity which is necessary, and 1t
also connects all the mining ateas of West-
an  Orissa, Madhva Pradesh and  South
Bihar to the pmt of Patadeep. Unless
this line is laid, it would be uneconomic to
take all the ore either wa Visakhapatnam
o1 va Khatagpur. So that is the only way
out if vou want to compete in the wold
markct o far as fion oie, manganese ore
other ae concerned

and 01 s

Lhen the faulisa project m Paradeep,
Sit. The Govanment of Orissa made 1e
presentations;  all Membars of  Parhiament
firespective ol patties from Orissa met the
Minister in charge and we wele ghven a
sott of assurance that 1t would receive
scrions attention but T am siprised not
to find it in the Plan document 1 the
Ptan docunment 15 worth anything it must
contain the things that are 1ecommended

by the State Governments within the 1e-
soutces. And if you cannot do it i the
public sector you must leave 1t to the

private sector. You cannot stand in bet-
ween saying that vou will function hike a
dog tn thc mangcr. If you cannot do it
you must allow others to do it, those who
are prepated to boost up production and
get vou out of the mess in which you
have landed yourself. But you would not
listen to fiends like them; 3you would
only listen 1o enemies like Mr. Bhupesh
Gupta and his comrades.

SHRI RAJNARAIN: f[hey are enemiest

SHRI LOKANATH MISRA- Thay  arc
(nemies of the ruling Congicss Party and
of dumoaacy. Arc thae anv doubts 1n

vout ind-

SHRI RAJNARAIN:
are friendlv . . .

But you say they

SHRI LOKANATH MISRA: Tha aic
not fuends of the Congress Painv,  thay
are fiiends of a group in the Gongress Party
and mav be in the Administration also
but they arc cnemics of the counny Tt
me finish oy pomnts and  afta that you
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can ask e questions and at the Ghan
permits T will 1¢ply to all youm questions

last
ol

Coming to my last pont T 1aised
time o complaint  about manganesc
and non ore These ores are getting piled
up ac the pitheads and thaco is growing
uncmploviment  because  the Ministy - of
Forcign Trade savs that therc 18 no mathet
abroad for our ore. All the same they arc
giving lanwes to diffeant paues who are
suppliets.  Those supplias take  advantage
of the sitvatton and thay funcuon as md
dlc men and they eat up a lot of money
from out of the baigamn with the lTocal e
Lhese middlc man give the owncrs
il

ownets,
doguts dow piice, aiwarabide alieost
thay get all the henelit hom out of (xporis
We had suggested to the Minesty that thes
must somchow 0y to fimd a market. $he
MMIC Chaitman a ter his appointment—
probably hc  was . ppomnted six - months
back —out of six months he had been abroad
probably for five months and ten days and
ultimately aftet his rctinn from Japan he
gives a statament to the press that he was
not ablc to find a market for the o
It he was not able to find a mathet what
dud he do all these five months and ten
days abroad® We are short ot loreign e
thange. Lhe muncownas  themsdyes  are
gtopmg i the datk as 0 how to fnd a
market and here comes the boss the Chais
nan of the MMIC mothce public sector
entaprise, who goes on o holiday, mav ix
honcymooning—Dbecarse T oam told ho s
iccently married . .

AN HON. MEMBIUR. Wae you invited

for the 1ception-

SHRI TOKANATH MISRA 1 am naver
invited to such receptions nor would 1 care
to go to them.

AN HON MLMBIR: Ihan how do you

gt the mformation-

SHRI TOKANALTH MISRA: You know
I am reposttors of mloimaton. So  the
ounuy’s tmeign exchange 15 being deplet-
«d by this Chanman of the MMIG without
his doing any job for the country o1 even
for his mstitution And if that be ane
mndication ot how the public sector under-
I feel that
would get Lo adea ol

tahimegs  wic tuncuoning  then

the chime House

toand would mge upon then party leades
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and the Government to stop all tuithe

myestment 1 the pul)liL sector,

SHR1
But you
stithe @
Goa.

JOACHIM  ALVA  (Nominated).
know  the MMIG was able to
dedl tor the (ypoit of ore trom

SHR1 LOKANATH MISRA: The Goa
deal was stiuch v the mine-ouwners of
Goa and not by the MMIC, Tt is tor vow
miormdatron

SHRI D ITHENGARL (Uttar Piadeshy):
Sir, now that we are discussing the draft
Fourth Plan I think it is necessary for us
to have some mtrospection and see why the
thiee previous Plans have admuttedly  fail-
odd amongst  the
people. Ihe reason was that they wete not
people’s Plans. The Plans are being for-
mulated ant~-conditioned roons and not
being ciobved fiom the bottom, that 1s,
from the lad of the people thomsclses.

1o generate  onthustasim

m

I think we arc putung the cart before
the horse while formulating  these  Plans
bucause the nght  procedure  would  be

that the vinous cconomic interests of the
countiy should be properly oganised. 1hey
should  have nutual  consultations.  Lhei
should be a 1ound table conference of all
the organised as well as unorganiscd ¢cono-
mic mterests 1 which evay economic inte-
1ot should be allowed to state its diffi-
culties, its aspirations, its pledge for con
tuihution dunng the Plan peliod and thus
by mutual consultation, thiough consensus
the targets and otha items in the Plan
should be decided upon. We know, Sir,
that in a small countiy like Isracl they
have snccesfully unplemented this method.
Teis tue that omis s a very vast country
but still 1t we tiv 1o evolve this procedure
I think there is no 1eason why we should
not succeed. Now in this respect we see that
there ate certain  otganised sections; fot
example, labour, employees, administiation,
some sections ot kisans, self-employed pet-
sons and so on. U instead of mmposing any
Plan from above the Planning Commission
inspites cach cconomic interest to have
tts own Plan and then tries to coordinate
the various Plans of the different economic
intcrests and thus evolves a national Plan
on the fashion of Isracl T think the people
would accepr that Plan as the poople’s
Plan and then naomally enthusiasm would
be gencrated amongst the people to imple-
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mant the Plan and even to make sacrifices
for its implanentation. Now in this Plan
we do not find anything that would inspue
the poorer sections of the population. As
&t of fact it was expected that against
the background of om  parence of the
thice Plans at least now 1n this Fourth
Plan there would be an endeavour to evohe
a national 1ncome policy, a national price
policy, & national productivity policy and a
national employment policv. No such syste-
matic efforts seems to have been made while
dhatoing  the Plan and thaefore [ again
retarate owm otiginal demand for o ound
table conference of different ceononne inte
rests to cvolve through conscnsus all these
tour national poliacs duing  the Tourth
Plan period.
Only one morc point Much has heen
said about public sector undeirtakings. Cer-
tamhy they are suffering hom buteau atism
and  the buteauaats not known tor
citha business acumen on the one hand or
tor sufficient knowledge ol industrial  psy-
chology on the other Tn the present con-
ditions 1t 15 a problem for us how to handle
the public scctor undertakings, 1

are

should

hhe to suggest that taking some comrage
m both hands we should have some ex-
pertment at least m two o thiee of the

public scctor undertakings ot automanage-
mant, that is, expaiment of workers mana-
ging theit own undertakings with the help
of thc Govanment. Let us take the work-
as into confidence and give tham a faiy
trial and sce whether, if the same technical
and finandal aid which the Govanment
would have given to anv undertaking it it
had bcen 1un by the buicaucrats is made
avatlable  to  the  workers, the workers
thiough thdhy o opuative  counul  coutd
nanage thar own undetekings, and whe
tha thev could manage them in a better
was. morc cthciently and more profitably.
That uial should be given to them.

SHRI DAIIYABH AL\ PAREL (Guja

raty  They will give vial only 1o Malaviyas,
not to the worhais,

SHRI LOKANATH MISRA: Malaviyas
and Mahalanobises.
SHRI DAHYABHAI \. PAlEL: lo

Himmat Sinh also.

SHRI 1. N.
M.

SINGH
Vice-Chairman, 1§

(Uttar Pradesh):
have tried to go
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[Shit T. N. Singh] o
through this volume, the Draft Fourth
Five Ycar Plan, with some care and I am
tather anxwous to draw the attention of
the House to cutain aspects ot the pio-
posed planned programmes and then likelv
effect on the policies enunciated hetein.
[UHe Vicr-CHAIRMAN  (SHRI D.  THENGARI)
i1 the Chair}

I am not so much concerned with fhigures
and statistics as with certain basic policies,
to which we should give owm thought. Now,
as vou hnow, m owm carlia Plans, 1 the
Second Plan particularly, we defined the
objective ot planning as the attatnment of
a ~ocialistic pattein of society. Reference
was alvo madc in the Second Five Yeal
Plan to the nced for teducing inequalities.
Then, in the Thud Five Year Plan, while
emphasising the objective of a socdialist
society. it was stated that the objective of
the Plan was to piovide the good things
of ltfe for all. TI'hat was the other objective
which we enunciated. Now. in this Draft
Fourth Five Yeai Plan the objectives as des-
ciibed are wotrth mentioning. It states:——

“The bioad objectives of planning
could thus be defined as rapid economic
development accompanied by continuous
progress towards cquality and social jus-
tice and the establishment of a social
and economic democracy.”

It s ugmbcant, except for quotattons at
pages 2 and 3. fiom the Second and Thuod
Plan documents about a socialist society,
there 1s no 1cference to cocialism i the
whole ot this volume. Nowheie this volume
refers to socialism or a socialist sodety,
except as quotations, Those words, 1 repeat,
do not occur 1 this volume except as
quotations trom the eatlier Plans.

SHRI CHITTA BASU (West Bengal):
Sumply they have referred to somecthing or
just quoted  something  from  the cailier
Plans.

SHRI I'. N. SINGH: Let me say. I think
I can say 1t Dbetter than you.

SHRI CHITIA BASU: 1 ague with
you.

SHRI T N SINGIH So the hroad
objective as now  dedmed 1 what I have
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stated T do not mund a countiv hnding

itself in certain economic and planning
difficultics and changing 1ts stiategy from
ume to time.  Lhat 15 the esence of plan-
ning and of good, sound thinking. But I
do mind it when we do not dearly and
m a straight forward manner enunaate
what we mean to do in the next five
veats and what is om social objective. This,
I feel. is a grave departure, without the
plammers gining any explanation as to why
this departure has been made, as to why
this has happencd. Nothing has been said
about 1t. We do not want to be misled
Wo want to be told dearly, Look here,
thac are new probiems and our objective
has to be modihed, I can undcrstand.
I am i sympathy with the planncs
1cgard to some of the problems that have
atsen.  lake, tor instance, the various
bottle necks. the various difhculties that ate
being  experienced 1 the irunning of the
public sector projects. That is a regrettable
thing. I say the ad ocates ot socalism and
the advocates of the public sector have
becn the greatest critics and enemics ot
the public scector. All these years people
from the other ~ide of the House, have
jomed 1 a chorus of disappioval. con-
demmation and atwcism, day i and day
out, of the public scctor projects.  The
result iy that todav public sector projects
are all in disairay The aitics have little
tealised this I think probably their inten-
tion was to biing about some change
the administration of public sector piojects.
but in that attempt, for political reasons.
every effort has been made to denigrate
the entire public scctor. Today go to any
place, in the bazaus and in the villages
people say that the public sector is a
fatline  Now, 1 a democracy can  you
cary on with a public sector programme
in such uan atmosphere® It will not work.
We have lacked foresight in criticising the
public sector in this mannei. I want to
emphasise this point. The time has come
when we should stop this 1ackless ciitictsm
if we really want to 1escue the public
sector. Its image must be improved. Other-
wise, I am telling you sitting haie as one
who all his life has fought for the public
sector, as one who helieves and calls him
selt a soaalist that 1f this continues to be
the 1mage, if thrs is how the public sector
s 10 be run, bettar not run it. I will not
bosttate to say that. It is time both vou
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and T joined hands mn finproving the 1mage
of the public sector. That is much more
unportant - Wherever we go we find that
there have been large numbers of people
emploved 1n public sector projects.  We
find that the machines ae damaged by
taulty running. Duigapur 15 a living exam-
ple of this kind. What has been done to
the public sector? My heart weeps. 1 had
heen thae 1 have been to other public
sectol puojects also. (Intervuptions)y. Please,
distuth me. 1 know what 1 am

do nol

SV,

SHRI A. P. CHATI1ER]EE:
vou say that?

Why do

SHRI I. N. SINGH I say, please go
there After all it is public money invested
there, not money waaliscd from  big capi-
talists It is the monev ol our poor country-
men. All that has gone into these projects.
We are not there to pliy with it, Every-
nme we must load it with unwanted men?
Must we be witnesses to the fact that people
should work one hour I:ss than the allot-
ted timer Must we witnoss that all instruc-
nons regarding safety o e openly flouted?
What is the position today? 1f anyone
wants to enforce discipline, he is said to
be gctting highhanded. [his is the atmos-
pherc  So, I beg of you in all sincerity
tet us do something about it. Lct us all
join hands to impiove the position and
tmage of the public sector. Otherwise. 1
am saving it heie, I will be the first to
attack the public sector. We cannot afford
to thiow awav the poor people’s money in
this manner. I know wiat is happening
in the public sector. 1 know how the
hardearned monev ot the poor people. the
tax paver, is being thrown away, and you
and I abetting it. That is the most tragic
part of it. Therefore, T appeal to vou in
all sincerity, for God's sake, Tet us call a
truce to all criticisms. Let ws join hands
m impioving the image of the public sec-
tor.  Lhen <omething will happen, but not
otherwise.

Now, I want to say a few words about
certain other aspects of the Plan. I per-
sonally feel and T think the plannes also
feel that some of the main problems must
be tackled and must be solved at the earliest.
We must create: first, ample employment
opportunities not only to do away with
the backlog of unemployment, but also
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«icate ample emplovment for people (om
ing into the emplovment market vear after
year in this big country of ours. TIhis
document vittually has no solution to offer.
Lhen, sccondly, there is the problem of
1ising  prices. The Planning  Commission
has been always cxercised over it. In the
Second Plan and in the Third Plan it has
been 1cpeatedly urged that if the piices
were not stahilised, if prices continued to
be erratic and then the entite Plan
would be distorted. That waining has heen
gnnen by the Planning Commission time
and again. The main reason for some of
our failures has been that wec havc not
been able to contain prices Prices have
continued to 1ise. T looked into this whole
volume and just like the woird ‘socialism’,
therc i~ hardly any mention about the
measures to be taken for piice stability
ot anything which can be catled a price
policv. Not a word appears in this volume.
[ think it is a sad commentary on the
Commission, an organisation hcaded by a
great cconomist of this country, The third
point is the stiategy of self-reliance. That
was outr objective. This document has hardly
put forth as such strategy.

1ise,

The foutth point which is complemen-
tay and supplementary to the idea of self
reliance is an expanding evport programme,
Taiger and larger capacity to export our
goods is the only way to meet our debt
obhigations and to be scli-reliant in the
future. No country can pioduce all thar it
wants; it will have to import certain things.
In order to import certain things we will
have to expo:t. Increasing exports suppor-
ted bv c(ompetitiveness of our manufac-
turers are important aspects of a practical
exports policy. I do not think anything
much or new has been said about export
strategy in this Plan document.

Ihen I come to the last objective, and
that is reduction of the gap between the
rich and the poor. People accuse the Gov-
ernment and our friends on the other side
have repeatedly said that the gap bhctween
the 1ich and the poor has been growing.
But this was anticdipated. In the Second
Plan document, if anyone has cared to see
it, it is very clemly stated—I am talking
of 1955 56, more than thirteen years ago-

“*Economic development has in the past
oftenn been associated with growing in-
equalities of income and wealth, the gains
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[Shrt T. N. Singh]

of doelopment accruing  in
stages to a small class of businessmen
and  manufacturers, whereas the imme
ciatc impact of the application of new
techniques in agriculture and in tiadi-
tional industry has often meant growing
unemployment  or  under-employment
among large numbers of people.”

the early

T'hese eventuahties were anticipated. So, I
am not at all dejected by it. We need not
be worried about it. I say when you launch
on a progiamme of economic development
tn a democratic set-up and in a mixed
economy, these things will happen.  But
what is moie impoirtant and necessary is-
Ate we alert to the situation? Are we alive
to the needs of the situation? Are we pre-
pared to take action at the appiopriate
moment to sec that these incqualities. the
soaal injustices do not continue. do not
persist» That s much more tmpoitant, 1
personally have many times felt—I did
refer to it occasionally and now I again
submit as follows It has been known to
the House that 1t 1s stated in the Industiial
Polics Resolution that wherever thc know-
how is such that we cannot get 1t except
by forcign collaboration and participation,
we have said that we should go ahead, and
agree to foreign collaboration Why? Be-
canse we have faith in our leaders that
when the time comes, when such collabo-
rations lead to concentration of wealth
they  will nationalise that organisation.
That should be the policy. That is what
we should ncver forgert.

U crave yowr indulgence, Mi. Vice-Chaii-
man, to continue and say some of the
points that I want to say. To save time, I
would rather hurriedly come to the next
point, regaiding some of the new piopo
sals and strategy suggested in this docu-
ment. The draft Plan document suggests
‘atea planning’, while expressing concern
about poverty and unemployment, etc.,
cte., and about the weaker sections of the
community. They say area planning 1s
necessary for agricultural development, we
should 1each electricity to various parts of
the country. This will generate employment
and create better economic conditions 1n
those backward iegions, etc They suggest
that steps should be taken so that these
1egional imbalances are rectified gradually
or even now whatever and wherever they
are they should be rectified. These are
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some of the things they bave stated. But
what 15 the stiategy” Ihe stiategy to he
adopted is one of atea planning. Let us
examine what 1s area planning® You take
1 1eg10n  you assess its resources its man
power, mateiial resources, everything, have
a full survev, then have an assessment as
to what can be done, what should be done
for economic development in iarious secc-
tors, in agriculture, in 10ads, in tiansport,
evervthing. Do you know what 1t takes to
prepare such an area plan? I have personal
experience of that. It takes 21 to 3 yeats
to work out a regular, first-class area plan.
First, the decision has to be taken. This
takes six months at least. Then somebody
will set about providing for 1t in the ncnt
budget, the proposals for an arwca plan.
Then only the survey will start. By the
time jyou come to the end of the Fowith
Plan these area plans will be ready on
paper. Nothing will be on the ground. Do
sou think the pioblems of the country, of
poverty and unemployment, can wait for
such length of time? These academic exer-
cises, this academic approach, must end.
If this goes on, we will never be able to
oveicome the problems that are facing us
everyday, tather the problems will overtake
us all the time. Gandhiji was a very prac-
tical man. On the other side of the House
those who now talk of socialism, Marxism
and all kinds of things, perhaps think that
Gandhiji was outdated. But he was a very
practical man  If he started a partticular
movement, if he thought that this thing
had to be done ip the rural areas, he
began in right earnest and did something
about it. Not everything was put on paper,
yet everything was on the ground. That
was his strategy. It may be that all our
ideas may not be correct, and some of the
tdeas mav tesult in failures. But I ask vou
this. We staited the community develop
ment movement and extension work aftet
a great deal of thought. There weie En-
quiry Committees and other things. Lot
of thinking went behind it. All these
foreigners came to advise us. What is the
1esult> Are we not giving up community
development and extension work now?
That progtamme was taken up after a great
deal of consideration and thought. I say
let us be piactical. There are certain pro-
blems in our rual areas which cannot wait
any longer. Therefore, we have got to take
steps as practical men. I say theaie are peo-
ple there and here who have lised in the
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countryside, who know villages better, who
know what is to be done. We know it.
But as the Finance Minister said the other
day:

aqa gArfy @ AfT @, SIFEE | T |
gufir oY, T A, gt Ifaa A AT

“If one feigns sleep none can wake
him up and if knowingly takes the wiong
path none can put him on the straight
path.”’

Ou friends oppositc understand the prob-
lems. They know what has to be done.
But then there is politics. we must attack
each other, criticise each other, run down
each other and not help the poor, the
unemploved in rural areas and slums. The
countty is much more important than vour
paity ot my party. That is what is to be
looked after. first. Then mind you. are we
so free from dangers? People on the bor-
ders arc looking at us with inimical eyes.
Can we wait? We have got to do somecthing
about it. Thetefore, my suggestion is, here
and now let us decide on a change of the
old strategy. Take, for instance, the public
sector. We know the limitations of the
public sector. We know the limitations of
the piivate sector. We know also what 1s
happening in the rmal areas. We talk of
long loans to co operatives. They are para-
ded as a panacea for everything. I say the
Lo operative movement 1s a failure in India.
Let us not go on putting pathetic faith in
the co operative movement. It has not suc-
ceeded so far and it is not going to succeed,
I am telling you. What is much more im-
portant is, let us all join together. The
time has come for all of us to join together
in a common endeavour instead of criti-
crising cach other, The man in the village
is waiting for a sober, united leadership
today. The man in the village is confused
at the kind of talks we indulge in, at the
criticisms we make of each other, and I am
telling vou the time 1s not fai off when
he will lose faith in all politicians, whether
of this party or that party. I say as on
who has seen life. who has struggled in
the Congress movement, in the national
movenent, when vou and I were in the
Congress, we have seen ups and downs,
and thanks to the greatness of one man
we got Swaraj; he is a ‘tapasi’. We have
tried just to put him in the background
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anvwhere and evervwhere. This is the posi-
tion. Take, for instance, agriculture. Today
the signs are most propitious. There is
really a desire on the part of the cultiva-
tors, the farmers to do somcthing really
good, to achieve something. He has got an
achievement complex today. He wants to
do great things. Now, I suggest that we
need to reach him the inputs in kind, ‘not
in cash. That is one thing. This is what
has got to be done. This cash incentive
has been a curse whether it is industry or
agiiculture. We resorted to cash incentives
to industry. Thete is no competitiveness
there. So, in agriculture we should try to
provide services and inputs in kind. We
should provide them with the necessary
seeds, with the necessary feitilisers, with
the necessary inputs and irngation. That
15 very important. Let that be done. Let
us all see to it that irrigation projects are
put through quicklv. There aie tubewells
sunk, but there is no power. You provide
Rs. 1.000 or Rs. 2.000 crores for irrigation.
Of what use is this amount? The tubewells
will be there, yet they will not be ener-
gised. How am I going to be certain that
vour investment programme is going to
vield the results that you anticipate. Our
past experience is to the contrary. And
if this happens, what will be the results?
IThere will be more inflationary pressures.
We shall not be able to contain the prices.
And this is my fear. I have been pleading
tor a smaller Plan, not because I have not
got grand ambition for my country, I want
uy country to grow rapidly. But I feel
that we must do something in the first
few years and see that we really get the
benefit of every pie spent. Unless that hap-
pens, any ambitious investment programme
s not going to solve our problems. The
programmes will be there just on paper,
only creating inflationary pressures all the
ume. That is what will happen.

I attach the greatest importance to agri-
culture because anv amount spent on this
sector, if it goes as input, is not at all
inflationary. A crop is produced in six
months or in three months, not even one
vear. So, investment there brings results
very quickly. It can never be inflationary
if it is properly administered. Therefore,
what I suggest is, if you want to solve
the problem of prices, meet the problem
of poverty and also remove the inequalities
to a certain extent at least in the lower
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classes, then it is very important that we
concentrate on agriculture and the largest
amount of inputs should be provided for
agriculture.

Having said that, I suggest that as far
as industry in the public sector is con-
cerned, the first task is to see that whatever
are the existing projects, they run to capa-
city. One of the mistakes made was—I
will tell you, Sir—that we planned these
big steel projects and their rapid expan-
sion programme. Every administrator would
million tonnes and we launched an expan-
sion programme. Every administrator would
say—the Steel Ministry says also—that we
should have an ambitious project other-
wise, we shall be thought of as a small
ministry. So, let us ask for more money.
They ask for it. Even when the first mil-
lion tonne stage has not been completed,
they start on the second million tonne
expansion programme. Construction and
production simultaneously are very difficult
of achievement. They do not go well toge-
ther, That has been the problem all these
vears. We tried to do too many things at
a time, knowing full well our own short-
comings in regard to management and
other things. It is therefore that the pro-
blems that we are facing are there today.

So, I say that the first task is this, I
would not permit any expansion unless the
existing programme of production has been
achieved. That is very important, If you
start simultaneously in this manner, you
are going to face ruination of the public
sector. With my knowledge and experience,
I would say that it will take one to two
years to achieve this result of getting the
maximum out of the investments that you
have already made in the public sector;
the question, then, is: what can he do in
the remaining three years? Let us be prac-
tical. I will ask the planners: What can
you do in three years, after that? You can
have all the investment for that purpose.
Everything will be provided. That should
be the approach with regard to public
sector industries.

In regard to the private sector, I am
sorry that they think too much of foreign
collaboration and they run after foreign
collaboration because that brings quick
money. And the result is that we are not
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getting out of their clutches. One colla-
boration leads to another and it goes on.
This vicious dicle has to «nd.

THE VICE-CHAIRMAN (SHRI D.
THENGARI): Kindly wind up.

SHRI T. N. SINGH: I am sorry it is
not possible for me within this short time
at my disposal to explain my strategy, what
I consider to be the right strategy for the
Fourth Plan. There is need for a change.
1 would have served my purpose if this
House can be convinced that there is need
for a radical change in the strategy of plan-
ning and also in planned development.
That should be conceded. And the social
objectives with which we started should be
re-emphasised; not only aie they to be
re emphasised, but we have to have them
as the real objectives which must be
achieved within a certain stipulated time.
Otherwise, I say that this population explo-
sion in the countrv and the poverty of the
millions of people are going to lead to a
real revolution. It is inevitable, if we do

not wake up to the situation.
is

SHRI JOACHIM ALVA: With your per-
mission, Sir, I just want to ask him a point
of information. I do not want to interrupt
Lhim. He made an important observation—I
suppose I heard him correctly because I
could not hear him loud enough—that the
Fourth Plan Draft does not have the word
‘socialism’. What I want to ask the ex-
Minister is this: If he had continued to be
a member of the Planning Commission.
would he have insisted on the word appear-
ing there or would he have induced his
colleagues to put that word o1 would he
have resigned from the Planning Commis-
sion for the absence of that word?

SHRI T. N. SINGH: If T weie a Minis-
ter, I would have said that such a hypothe-
tical question could not have been answcred.

SHRI BABUBHAI M. CHINAI: Mr.
Vice-Chairman, Sir, we have just now heard
words of wisdom from my colleague . . .

SHRI T. N. SINGH: You consider me
so7

SHRI BABUBHAI M. CHINAI:
who, at one time, was the framer of the

Third Five Year Plan. We also know what
happened to that Plan. I am very glad
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that wisdom has dawned on my friend and
that he has said some things which I do
not think he had said when he was a
member of the Planning Commission in
charge of Industiy, either in public or in
private.

SHRI T. N. SINGH: I have said so in
both places.

SHRI BABUBHAI M. CHINAI: At
least, not to my knowledge, the words of
wisdom which 1 heard from his mouth
today.
have a word

With this, I would now

about . . .

SHRI A. P. CHATTER]JEE: A man is
generally wise after he quits ofhce,

SHRI BABUBHAI M. CHINAI: I hope
that you will also be wise one day.

We aie told that planning is a continu-
vus process. Has there been any kind of
continuity even at least in regard to the
preparation of the Fourth Plan? This is
the question to which I will first address
myself.

Let us look back for a moment. Certainly,
there has been certainty in respect of the
Second and Third Plans. For instance, the
Third Plan was to commence in 1961. And,
as the introduction to thé Third Plan
says, work on the Third Plan commenced
towards the end of 1958, and was carried
out in three stages; the final stage was
reached when the National Development
Council approved the Draft Report in the
meetings on May 31 and June, 1961. In
other words, two months after the end of
the Second Plan period. Very very
commendable indeed. What does
the introduction to the Draft Plan
say? It claims that the preparation had four
stages, unlike the three stages in the Third
Plan. Is the inciease in stages to coirespond
with the number of the Plan? It may be a
tact, I mean the four stages, but it reveals
the very cursory manner in which the pre-
paration for the Fourth Plan has been un-
dertaken. The introduction provides ample
material to prove my point. The first Draft
outline of the Fourth Plan, it is said, was

6 P.M.
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biought about in August 1966, that is, four
months after the end of the Third Plan
period. Why? No answer is given. We
are, however, informed that the Planning
Comnmission was reconstituted in September
1967. There is reference to the hostilities
of 1962 and 1965, events that took place
during the Third Plan period, and to the
devaluation of the Rupce in Junc 1966,
something that happened after the close
of the Third Plan period. Again, the in-
troduction goes on to say that there was
steep fall in agricultural production in
1965 66 and 1966 67.

How are we to look upon these facts?
Surchy, they are not valid reasons tor the
postponement on the work or finalisation
of the Fourth Plan. On the other hand,
the two hostilities and fall in agricultural
production should have provided for more
intensive thinking on the premises of plan-
ning and quicker action to adopt policies
to the changing situation.

1he whole approach has been as un-
inspiting as the uninspiring prose of this
document except the quotation on pages 2
and 3 of Chapter 1. And this quotation is
regarding the term ‘‘Socialistic Pattern of
Society’’, taken out from the Second Plan
and which was also quoted in the Third
Plan. This piece reads well because obvi-
ously the language is that of Jawaharlal
Nehru

I have referred to this delay in the
prepatatory work at some length because
I am convinced that the problems which
we have faced during the past few years
have been mainly due to the fact that there
were no bioad perspectives or goals—good,
bad or indifferent—against which problems
as well as solutions could be judged and
tested. In short, we have been living on the

principle, “‘Evil unto the day, sufficient
thereot’’.
I 1efuse to believe that the so-called

annual plans which we have had could
have any relationship even of the tenth
degree removed to long term planning. They
do not provide any continuity, and are not
manifestations of the theory that planning
is a continuous process.

Now when the Draft of the Fourth Plan
has seen the light of the day after so many
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years of avoidable delay, T am afraid it is
out-dated in approach and conclusions. As
there is very short time at my disposal, I
will only 1efer to the broad financial allo-
cations that have been suggested in the
Draft Fourth Plan to show how they fall
short of the realities of today. It is, I think,
necessary at this stage to clarify that my
ctiticism, unlike those of the hon’'ble Mem-
bers from the Opposition, are intended to
be helpful, not negative and obstructive.
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A total outlay of Rs. 24,398 crores during
1969 74 is envisaged, Rs. 14,398 crores for
the public sector and an estimated invest-
ment of Rs. 10,000 crores in the private
sector. Of the Rs. 14,398 crores, the Central
sector including centrally-sponsored sche-
mes, amounts to Rs. 8,331.6 crores and
Rs. 6,006 only for the State Plans. There
are thus three broad allocations. Are the
proportions realistic?

How can Planning Commission, reaso-
nably expect the private sector to fulfil the
estimated target of Rs. 10,000 crores when
it simultaneously identifies the problem of
resource mobilisation with a programme of
taxation? ‘The Commission is apparently
oblivious to the fact that the heavv taxa-
tion policy which has been adopted has
already lowered, and not incieased the sav-
ings of the economv. I have no doubt in
my mind if the tax policy is eased private
sector will exceed not only finanaal, but.
what is more important, higher physical
targets that may be fived. It is also neces-
sary for the authorities to shed inhibitions
concerning the size of units and the like.
The less the inhibitions are the greater the
chances for improving export competitive-
ness, import substitution programme, and
4 host of related matteis for speedy eco-
nomic development. ,

Going back to the public sector allocation
between the Centre and the States, 1 sug-
gest that here too the Planning Commission
has followed the usual traditional policy.
When the States now are expected to do
more for the people, they are not given
adequate funds. It is aigued that the States
can raise on theit own moie funds. This
means cach State is allowed to increase,
say, sales tax without any one cnsuting
uniformity or 1iationalisation. This is the
surest way of creating more tax anarchy.
Why cannot the States, it be ashed, get
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more from land revenue? It is a 1easonable
question provided it is also reasonably ac-
cepted that the policy of land ceiling has
to be abandoned. On the one hand land
ceiling 1s advocated. and, on the other
hand, more taxes from small farms aie
recommended. This is a patent contradic-
tion.
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Take the allocations for 1rrigation and
electtification. A sum of Rs. 929 croies has
been earmarked for irtigation in all the
States while Maharashtra alone requires an
investment of Rs. 2,000 crores over the next
15 years to achieve 30 per cent irrigation
in that State. Rural clectrification which is
a vital progiamme related to agiicultuie
has received a small outlay of Rs. 313
crores for all States.

Again, the Planning Commission must
move purposively and bravely concein it-
self with the question of saving of expen-
diture on administration. This question is
closely connected with resource mobilisa-
tion. The espenditure on administrative
services is growing, and I suppose it is so
mn the case of Planning Commission itself.
If, as in fact it is, agriculture, public health,
education, community development, and
social welfare are the primary responsibility
of the States, why do we have such bleated
Ministities at the Centre to deal with these
subjects. Hon’ble Membeis will have only
to see the Delhi Telephone Directory to be
impressed with the kind of redundant acti-
vity that the Centre is undertaking with
parallel machinery.

It was in 1951, the Fiist Five Year Plan
began. And I am afraid that much the
larger part of the Indian population do not
know whether since 1951 a planning era
began, that percentage of the population
who have heard about planning do not
know what appreciable difference planning
has done to the wotk-a day life and how it
has improved the quality of living; that
sophisticated few who claim to know all
about the techniques of plannming do not
appear to realise the simple fact that the
test of good planning is to what extent it
madhes the best use of limited resources.

I. thetefore, urge that the Fourth Plan
has to be given a moie concrete shape, and
the allocation of resources to the different
secuons of the economy tievised if the de-
sirable tempo of development in conditions



3029 Motion re

of stability has to be achieved, if the local
authotities are to fulfil their obligations, if
the people who can pioduce ate not to be
thwaited, if the common man is to put his
best in the interest of a higher standard
of lifc to1 himself and increased prosperity
for the nation as a whole.

Thank you, Mr. Vice Chairman.

SHRIMATI SHAKUNTALA PARAN]J-
PYF (Nominated): Sir, therc 1s a lot that
one can say about this Fourth Plan Draft,
but I am going to be ety buef and
testiict myself only to onc or two points.
When talking on another motion some time
bk 1 had maintained that the expenditure
incuried for the family planning programme
was top-heavy and exorbitant and that the
personnel involied in the family planning
programme alone was over one lakh. Hav-
ing uttered those words, I had rather awk-
ward feelings and a  pricking conscience
because T was not sure. I have seen those
hgutes and I have been able to collect
infortmation since I made that speech and
I find that I was more than correct, The
personnel involved in the family planning
programme alone is 1,13,000. So I was not
wiong 1n saying that it was more than one
lakh. Now, Si1, I could not woitk out the
figmies of salaries that are paid to this
petsonnel, but supposing that an average
pay of Rs. 200 or Rs. 300 13 given to these
1,149,000 people, you will see that practi-
callv the entire budget that is aswsigned for
the family planning programme is spent on
salaiies for these people, which I think is
very unnecessary, as this personnel, as I
have pointed out last time, is unnecessary
and not the ught type of personnel for
this programme. I had, Sir, given all my
notes to the Deputy Chairman of the Plan-
ning Commission, whom I knew and who
was very kecen on this work of birth control,
and he had piomised to hand over those
notes to the Member of the Planning Com-
mission who was involved in this particular
programme. However, [ am very sorry to
say—I wonder 1f 1t has read my notes—
that the Planning Commission has not
scrutinised the expenditure that is under-
taken for this programme, because the old
habit of g i g'j-, ot going on in
the merry way of spending, over-spending
and excessive spending, still continues. As
1 said, they are not only employing exces-
sive number of personnel but also the wiong
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type of peisonnel, personnel which has
very little contact with the masses, which
wannot understand the language of the
masses and all that they do just goes over
the heads of everyvbody. This is unfortu-
nate, I feel that this personnel should be
reduced. Then the expenditure will come
down and as my amendment has said, the
expenditure should be reduced by half and
the amount thus saved should be added on
to Fducation which, I am afraid, is being
allotted a very paltry sum, considering the
vast tertitory Education has to cover. About
reduction in personnel, as I have said last
time, my State of Maharashtra has done it.
It did it in one sweep and a little too much.
It has absolutely abolished all the posts
that were attached to the family planning
centres. It overdid it. After a while, it saw,
1ts mistake and appointed a Co-ordinator,
because as the centres did not function,
when people came in for advice, there was
nobody to talk to them, nobody to give
advice to them; so they appointed one
Co ordinator. But that again, in my opi-
nion. is not enough becausc for this pro-
gramme a man and a woman are necessary
and not all the eight people that are
assigned for every centrc at the moment—a
ladv doctor, a man doctor. a woman exten-
sion cducator, a man extension educator, a
woman field worker, a man field woiker, an
ayah and a derk-cum storekeeper; this 15
quite 1cdundant and unnecessary., But two
persons are necessaty and if these two per-
sons aie appointed. I think the work can
be done much better and with much less
fanfare,

3030

The Deputy Minister while replying to
the other dcbate said that the family plan-
ning programme was conducted by the Sta-
tes and the Centie did not have much
choice. 1 beg to point out that that state-
ment of the Minister was not entirely cor-
rect because though the States conduct the
programme, the modus operand: is laid
down by the Centie and the Maharashtra
Government had to take special permission
to disband all this staff that they did a
vear ago. Of couise, if the other States
want to do this, they will also have to take
permission, and I think they would do well
to follow in the steps of my State.

The services of a full-time man doctor
and a ladv doctor are not always necessary

and it the family planning centie is
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attached to a health institute, the medical
personnel working at this institute can be
asked to give parttime attention to the
family planning centres. In fact, every time
I have been upon my feet I have stressed
this point that the family planning pio-
gramme should be completely integrated
with the health programme. They should
not woik as sepatate departments, which
entails a lot of multiplication of work and
multiplication of personnel. This is quite
unnecessary. If it was a part and parcel of
the health programme, 1t could give us
be‘ter results. Of course, there will have to
be morc people involved in the health
programme because of this additional work.
but not as many as there are now in the
health projiamme and in the family plan-
ning programme. The propaganda workers
that are needed for the family planning
centtes, as I have said many times. should
be selected from amongst the masses who
have benefited by this programme. One
post-vasectomy man and one post-sterilisa-
tion woman would give excellent results.
Now we have a huge panel to choose from
and if the Government laid down that it
was its policy that every centre should nave
one such man and one such woman who
should travel all over that taluk, they would
be able to contact all the people and the
people will listen to them with more atten-
tion as they come from their own way of
life.
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Now, provision for tiaining in family
planning work is given in separate insti-
tutes. I want to know why it is so. Family
planning is not such an intricate subject. If
information as regards this subject were
included in the syllabus of all the courses
for doctors and nurses or other para-medical
woikers, will it not save a lot of expen-
diture and time? Why should this be a
separate institute? It means so many more
people working for it and so much more
extra expenditure. Seven demographic cen-
tres and seven communication, action and
research centres and eight centres for bio-
medical aspects of family planning are func-
tioning in the country. Can there be no
reduction in their numbers? T have been
some of them produce papers after papers.
I feel they aie trying to ape the opulent
countiies like the United States of America.
1 think this is not suited for our country.
America is a country which has gadgets,
which has devcloped so many labour-saving

[ RAJYA SABHA ]

Fourth Five Year 3032

Plan, 1969-74

devices that time is hanging on them and
they have got to employ their time in some
way. We are not in that stage. I think all
these research centres and demographic
centres which are employing a large staff
should be cut down and the expenditure
on personnel reduced. Then a Family Plan-
ning Institute is working in this country.
1f my memorv does nnt play me a trick,
1 think this Institute was promised and is
teceiving a large percentage of its expenses
from foreign foundations. Now, this very
fact when any institute or any project any-
whete in India, not only in family plan-
ning, is offered a substantial percentage of
its expenditure by a foreign foundation we
somehow  immediately accept it without
making sure and without considering whe-
ther or not that particular institution is
nccessary for our needs, for our way of
life.

The Plan has considered the development
of other sectors as well and it is here that
I feel it is necessary to keep an eye on
population control while dealing with other
sectors, whether it be agriculture, whether
it be industiy, whether it be irrigation,
employment or unemployment, as my
fiiend just now pointed out, because this
problem of unemployment is assuming a
gigantic proportion. Is it not necessary, Si1,
therefore, to educate the labour potential
that a disregard of the contiol of the size
of one’s family only enhances unemploy-
ment? That has been my point and many
leaders have attacked me about it. I think
the more the time passes, the more the
water flows down the river. I think the
problem will become more acute and it is
very necessary to educate our industrial
potential about this point. I have noticed
with great satisfaction the positive steps
taken by several private industrialists in
this respect and it is hightime that the
Government woke up to the necessity of
subjecting any aid or benefit given by it
to the acceptance of planned paienthood.
I am not advocating downright compulsion
as my friend, Mr. Dharia, did some time
ago. But I do feel that any aid-giving-
agency is perfectly justified in assuring itself
that the aid given will render the benefi-
clary mote self-supporting and self-reliant
and not more impiovident in his way of
life.

There is one last point I want to make
and it is a verv impoitant point. This is
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the first time I am making it and it is this
that when grants are given to different
States, the main basis on which these grants
are determined is that of population. This
being the case, it is vital that the perfor-
mance of the States regarding population
control should be taken into consideiation;
otherwise, the States which do control their
population, will stand to lose, and in fact,
Tamil Nadu has been already complaining
that because of the population control
which it has effectively exercised, it has lost
one or two seats in the Parliament.

Thank you, Sir. :

THE VICE-CHAIRMAN (SHRI D.
THENGARI): Honourable Members will
kindly cooperate with the Chair. There are
six names of those who are present and
who want to speak now. If every Member
restrains himself, T think we can finish the
whole thing by 7-30. Now Mr. Arjun
Arora

SHRI ARJUN ARORA (Uttar Pradesh):
Mr. Vice-Chairman, . . .

SHRI BRAHMANANDA PANDA: On a
point of order, Mr. Vice Chairman. When
we begin a debate you allow any amount
of time in the beginning and you ask those
who remain towards the fag end of the
whole thing to cooperate with the Chair.
You need not ask for their cooperation. You
can ring vour bell and make them sit. It
is not proper and just. You must allow
them to speak at least for 15 minutes.

THE VICE-CHAIRMAN (SHRI D.
THENGARI): I appreciate your feelings.
I am only putting forth my difficulty.

st TR S, FMT AT S
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SHRI BABUBHAI M. CHINAI: The
Honourable Member forgets that theie is
onlv one monopolist in this House and it
is Mi. Bhupesh Gupta. He has taken 50
minutes.

S UARME O3 (Interruptions) L
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THE  VICE-CHAIRMAN (SHRI D.
THENGARI: 1 appreciate your feelings,
M. Brahmananda Panda.

SHRI A. G. KULKARNI: We have got
wholesalers here. But Members like us are
only retailers and back-benchers whereas
the wholesalers take the entire time of the
House.

(Interruptions)

SHRI ARJUN ARORA: Mi. Vice Chair-
man, Sit, there is much in what my friend
has <aid. All the Members of the House
are supposed to be equals. But it appears
that some are more equal and the more
eqgnal get 50 minutes. The unfortunate ones
like me are told right at the beginning that
“you will not get more than five minutes'".
I think if I have to get five minutes for
the Five Year Plan, I am expected to speak
one minute for each year . ..

S AT ;e g Sifed 90
T &Y e g fAaae aT faam

(SHRI D.
specified any

THE VICE-CHAIRMAN
THENGARI: I have not
time limit.

SHRI ARJUN ARORA: Very kind of
‘ou not to specify any time for me .

SHRI BHUPESH GUPTA: One minute
each year after a delay of three years.

SHRI ARJUN ARORA: The diaft Plan
has come after three years. Members in
this House more than once spoke about the
futility of the plan holiday. But the Gov-
etnment every time said that there was no
plan holiday. I for one like to agree with
the Opposition on the facts of the case.
There has really been an unfortunate plan
holidav for three years. The so-called an-
nunal Plans or the annual Plan outlay are
a4 mockery of planning. Duting these three
vears no new projects of any importance
were initiated in the country. Even the
pending projects have not been speeded up.
The result has been that these three vears
of plan holidav have been years of misery,
Increasing unemployment, lay-off of wor-
kers, and a recession all over the economic
life. The only saving feature has been a
good crop in one of these years mostly due
to good monsoon, plenty of rain, well-
phased out, well-distributed rain. Even now
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we have onlv a draft Plan. According to
the plan programme given by the Prime
Minister in her speeches, 1t will take almost
a vear to finalise this Plan the draft of
which we are discussing. Though we have
the draft and we are giten a time table.
the Fifth Finance Commission’s report, the
report of the N.D.C., the reactions of the
States, the reactions of the people, further
discussion of the Plan, all this will take
one vear. Then the Plan will be finalised.
But we are told that though the plan has
not yet been finalised, somchow the Plan
period has begun on the Ist April . . .

SHRI A. G. KULKARNI: How?

St TSATTAN : FH AT | AT FY
Japer 8, aifes faarfoam § 1

SHRI ARJUN ARORA: That itself
shows that there is no seriousness behind
this planning. There is only the force of
public opinion which has compelled the
Government to come out with the Draft
Plan and sav that the Plan period has
begun and the work on the Plan has
begun . . .

=t QAN ¢ FEAET AT F 7
WY FgT 97 TAT |

SHRI ARJUN ARORA: [If the Plan
period has begun, if the Plan is not a
draft, then, why are we discussing it now?
Are we performing a ritual? The fact is
that the Plan period has actually not
begun on the Ist April. The Fourth Plan
is still in the piocess of being formulated.
There has not only been a plan holiday
for three vears but this is also a year of
half holiday.

The objectives of planning were set out
clearly in the Second Five Year Plan. One
of the objectives was doubling of the real
per capita income in the country by about
1970-71 and in any case not later than 1977.
This doubling of the real per capita income
was to bring about a noticeable improve-
ment in the consumption standards. What
we find is that the per capita income in
the year 1967-68 which was a year of bum-
per harvest, was only about 25 per cent
higher than what it was 20 years earlier.
So instead of doubling all that has been
achieved is a 25 per cent increase in the
per capita income and this Diaft which
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we are considering gives us no hope that
the miracle will be performed during the
period which is said to have begun on Ist
April 1969.

The other objective was reduction in the
share of agiiculture in the total working
force from over 70 per cent in 1950-51 to
60 per cent by 1975-76. This is important
because if the economy has to prosper, if
the country has to become affluent there
shonld be a reduction in the number of
people employed in agriculture and an
inciease in the number of people employed
mn industries. Between these 20 years there
has been hardly any reduction in the share
of agiiculture jn the total working force
and there is no significant indication that
this will take place during the period of
the Fourth Plan. Sclf-sufficiency in food-
grains was one of the objectives set out in
the Second Plan. The scale of foodgrain
unports has been growing and the country
has been relying heavily on such imports
even in the years of record domestic produc-
tion such as 1960 61 and 1967-68.

Another objective was development of
capital goods industry. Though betwecn the
pertod 1956-57 and 1963-64 considerable
progress was made in the development of
capital goods industry, a large part of the
capacity built during that period at great
cost remains unutilised to-day and there
are no indications that they will be utilised
during the coming years. What is the use
of developing capital goods industry if you
cannot fully utilise it and if you have no
plan to fully utilise it. Another objective
was—I quote from the Second Plan Docu-
ment—to prevent shortage of foreign ex-
change acting as an absolute constraint on
the development programme and to make
the countiv less vulnerable to economic and
political pressures from outside. Here again
we depend on foreign aid to the extent of
nearlv 4 per cent of the national income
annually. We are so vulnerable to foreign
pressure that the devaluation of our cui-
rency was brought about not by the needs
of our economy but because of foreign
pressure.

Another objective of the planning which,
to a trade union worker like me, is very
important was reduction in the inequalities
of income and wealth and in the concen-
tration of economic power—to lessen the
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social and political tensions assoclated with
growth and to creatc conditions favourable
to the development of a truly demociatic
system.  Unfortunatcly inmequalities in in-
come and wealth are to-day greater than
thev were in the beginning of the period
of planned development in 1950-51. This
House has more than once heard of the
storv of the growth of monopoly and the
growth of economic power of a few people
who control the wealth of the nation and
much of the industrial wealth of the coun-
try. Concentration of economic power con-
tinues to increase and with it the increase
in the social and political tensions and
these conditions are not at all favourable
for the growth of a truly democratic system
of Government. As a matter of fact our
democracy is becoming what Mr. Bhupesh
Gupta will call a bourgeois demociacy, a
democracy in which the capitalist class has
the biggest power not only economic power
but also power to influence the political
faith of the country.

SHRI BHUPESH GUPTA: 1t is a bour-
geois democracy. Now 1t may become Ba-
naskantha democracy.

3

SHRI ARJUN ARORA:‘ One of the
objectives set out during the Second Plan
was total cessation of reliance on foreign
aid by 1965-66—to make further develop-
ment of the economy truly self-sustaining.
It is ve1y interesting to find that the year
1966 which was to witness, according to
the Second Plan Document, the cessation
of ieliance on foreign aid. That very year
saw such preponderance of foreign influence
and foreign pressurc that our currency was
subjected to devaluation which has 1uined
omr economy, which has caused recession,
which has caused all the difficulties and
miseries for the people.

Such has been the achievement as com-
pated to the objectives set out in the
Second Plan.

This Draft which we are considering now
is of course vervy cleverly done. It does not
set out such objectives as were set out in
the beginning of the Second Plan. So at
the end of the five year period which has
alrcady begun, Mr. Bhupesh Gupta and
Mr. Rajnarain will not be able to come
and say that the objectives have not been
fulfilled. . . . because this Draft Plan does
not set out any ambitious objectives.
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SHRI BHUPESH GUPTA: It only quotes
the Preamble to the Constitution and the
Directive Principles of State Policy in the
Constitution.
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SHRI ARJUN ARORA: The reduction
of unemployment . . .

(Time bell rings)

Yes. Sir, I will not take much time
because 1 know that 1 hate come at the
tag end of the day and time 1s scarce.

The reduction of unemployment and
provision of more avenues of employment
was also an objective sct out in the First,
Second and the Third Five-Year Plans.
Rapid industiialisation and insistence on
sclt-reliance are the two methods of pro-
viding employment opportunities for the
people. But somehow we find that at the
moimment about twelve million in the coun-
try are unemployed. It has been customary
for the Plan documents to mention the
back-log of unemployment. In the present
Draft I find that the back-log of unemp-
loyed people has not been mentioned. At
least 1 have not been able to find it
mentioned anvwhere. Are we to take it
that this is an indication that the Planning
Commission has given up the obj&cti\e of
1cduction of unemplovment? As a matter
of fact, the educated unemployment is also
increasing. There is so much talk of re-
sources and lack of resources. Why do the
planners and the Goveinment not realise
that the biggest resources of a2 nation are
the bhands that work. the men who are
capable of working? Why could not the
Planning Commission come out with an
ambitious plan of digging canals, construc-
ing roads and building houses?  Digging
canals, building houses and constructing
roads, these do not require foreign ex-
change. They do not require sanction of
the World Bank. They do not require
support of the International Agencies. The
country has the building material, the
countty has the ballast. the country has the
maii-power. Why cannot such employment-
otiented schemes be made the bulwark of
the Plan when we are short of other re-
sources? Sir, no foreign exchange is required
for these things. There are men willing
to work. And if these employment-oriented
schemes are really adopted, the whole coun-
trvside will be opened bv roads, agricultural
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production will increase, and at least an
effot will have been made 1n providing
housing for our people. Food, clothing and
shelter are the essential requitements. The
objective is to provide the cssential require-
uents of the people. You cannot provide
the essential 1equirements of the people
unless rou provide for such schemes in the
Plan. 1 must submit that this aspect of
ptanning has unfortunately been lost sight
of by our planners, The Plan is only a
Diaft and it is likely to be finalised during
the course of the yecar, 1'lus gives the
planners an opportunity to come out with
employment oriented schemes, which do not
tequire forcign exchange and which rely
on the real wealth of the nauon, the men
who are prcpared to work,

Thank yjou.

SHRI BRAHMANANDA PANDA: M.
Vice Chaitman, T am thankful o yvou for
giving me this opportunity. T will not take
morc than ten to twelie minutes. You need
not wony me with yom bell.

Sir, if a man is what his mind is, and
tf a collection of differing minds can sit
together and come to some conclusion, It
is thats picture that is poittaved in this
Fourth Five-Year Plan (Draft), this paper-
covel volume sold at Rs. 4 in the market
but fieely supplied to us.

Sir, I 1ead only two things out of this,
only two aspects. In one portion is their
confession of guilt, and in the other portion
thoy by Lo say that m futmre they will
hehave properly. Tt is just like an adoles-
cent being anious about something for-
bidden who, when caught, confesses  his
gult and <olemnly piromises that in future
he will behave propalv. When T was read
mg about the Approach and Poliey of the
Plan, there thoy have agreed that thae s
unemplovinent. Thay have agreed that theie
15 price 1ise. They have agreed that theie is
recesston. They have agiced that thev could
not coordinate different sections to maich
forward harmoniously.  Everything tho
have agteed to and the onlv thing thev
sav is that in future eterything will be all
right. I shall 1ead out not msv words, theit
words, to justify what T sav. In the Plan
ning Commission the Prime Minister is
there and the Deputy Prime Minister 14
also there and this is the Plan What they
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sav about “‘Public Sertor Operation” o

page 27¢

“ Reference may be made (o poliy 1
1elation to the operation of public secto
enterprises. This is linked with action
proposed in two separate directions. Fiist
is in the direction of much grcater <o
ordination and integration. Though in-
vestments in the public sector have heen
large and thar composition varied, the
diffcrent units within the sector do not
act suffidently in concert It is suggested
that this defect be temoved by creating
appropuate machinay  tor effective co
ordimation  When this happens the plans
of wndividual units will become more pur-
poseful and theit operations efficient; also
the public sector as a whole will become
more dominant and effective in the eco
nomy. Secondlv. it is proposed that de
tailed decision-making in the individual
units should be effectivels  decentralised.
Chis is a specifically stated objective of
Government policy which has yet to he
attained.”

I underline the pottion in  this
“specifically stated objective of Government
policy which has yet to be attained’, he-
cause this is the Plan (Diafty with which
the Prime Minister and the Deputy Prie
Minister ate concerned and they say that
a specifically stated objective of Government
policy has yet to be achieved. So this is
how people. who aie 1uling this coununy,
are nceating  the Five-Year Plany  to be
launched. T am not going to iepeat what
others have said but this is what T shall
sav. The planners are suffering fiom an
tnhibitinn  Thev are not clear about theb
mind T rather admire  the late Saidar
Vallabhbhai Patel who, Dbefore India be-
came independent, prophetically  dedared
that India would be a capitalist India
Why arc not these people, sitting on these
beneches, and those people who are sitting
on the coiner benches making up their
mind to say, ‘ No, nothing about socialism
business. India has to go as it is. QOur com-
mitment to a socialist pattern of society no
longer holds good. It 1s only a fashionable
slogan’, so that, if they make a commit-
ment hike that, the polaiisation of forces
w the countty will be much easier, and at
feast we can have some direction to take
the people along. Mr. Vice-Chairman, in
this Plan I do not seec any future; rather

passage
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they are so shifty about things. In the other
House some hon. Member has commented
that thys planning has devdoped  senility.
[ would rather say this Plan of I8 jyeats 1s
an adolescent growing under the spell of a
simister  spinster aunt called the private
sector. Whenavar the planuets have to think
some money in the public
sceton always then minds work as to what
the  ptivate scctor peaple think of - this.
Otherwise they would not have allowed this
amount of Rs 10,000 crores for the private
sector. Ihis soit ot thing would not have
baen done in the Fourth Plan after 18 years
of planning by a Gov¢rnment and a party
commiitted to foun a sodialist society, Even
there they are very cautious; they do nou
nrry the wood  ‘sodalism’. Either it 1S
soaalistie o1 socialistic pattein o1 something
hike thac. T believe in sodalism and 1 think
that demoracy is the political defimition of
soctalism  Tf the Government 15 prepaied to
accept this, only then they wan give some
dinicction and there can be some way for the

ol 1mvesting

Plans to wotk; otherwise it will be om-
pletely pmposeless.
I would not go into details, moireover

vou won't eihve me time also. [ am also
bored with waiting for the turn and 1
would ratha finish now T would only say
a few words about Otissa You know Qtissa
has been badly ticated all along. There is
no mention about it in the Fouirth Plan.
My paitners in the coalition there, the
Swatantra, may try to sail goody-goody with
these people but unless some  immediate
things are done I warn thie Government
that there will be mass uphcavals m Orissa
I come fiom Ganjam Distuct. The Rishi
halva canal wvstem s alvcady drving up
Both  1he Unless the
tiver Patima is dammed and the Jorohata
bhangi projcct v taken up, within a period
of five vears probably 1t thaice aie no tains
or less rains we may have to evacuate a
city like Bethampur. And theie is no men-
tion of this in this Plan. As my hon. fiiend,
Mr. Arjun Awova, put it, it is only a draft
and we do not know when it is going to
take shape. So also the Talcher-Vimlagarh
wailwav line, which is the life line for the
Paradip Poit. That is the only link with
the Paradip Porr and the collieries, About
the coal hasedd tertitisa factory  at Talcher
also therc 18 no mention  Si1, vou can know
fiomn ceitain behaviour and certain conduct
whow a party o1 a gronp thinks When the

tosarvons are slied.
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question of abolition of the Privy Purses
was in the air fortv Members of the Con-
gress Parliamentary Paity threatened defec-
uon but when the ptice of the post card is
raised, when fertiliser is taxed there is not
cven o murmw and these aie the persons
who call thamselves  progressives and  say
that they arc for a4 socialistic pattein of
society.

SHRI 5. K. VAISHAMPAYEN (Maha
rashtia): We are awake.
SHRI BRAHMANAND A PANDA: You

cant nevel be awake. You ae finished 1
tell vou for a domoaacy o mow in health,
in wealth and in wisdom Muinisuics should
come and go and for a Mimstiv to be
pumposeful and  dynamic Ministers  shoufd
ome and go But what we have hee iy a
ma rchufiling putting this man in that
place and shifting someone to somc othel
place  And when somebody is shuffled there
410 gIonses,

SHRT T, V. ANANDAN (Famil Naduy.

Deamocracy

SHRI BRAHMANANDA PANDA: De-
moaacy; vou should be the ideal in the
world .

Whatevar  the Plan s, it is meant to
attamn some  objectives  Plan s there o
reach some goals Plan is there to put things
in harmony which are o diserray. Here is
a Plan in which fiom Gadgil to the amvil
thare v a big gap and 1 am confident that

it the framers of the Plan and the auling
party were to laundh it they wan never
ict that  This Plan s monopolistic. 1t

is untotunate that Mi Babubhai Chinai is
not hac 1 wish he had heard this fiom
me A\ copralet iv a vay highly economic
ammal and he sucks wealth with sponge-
like effidiency Put him amvwhere, he will
suck it up  This 15 a Govarnment morails
supportad by tham and dependont on them
This Plan has been made in the name of
the people to cheat the people and 1o say
to the common man that he has no place
undar the sun, the Indian sun

Thank sou.

SHRI ¢ P. SOMASUNDARAM  (Tauid
Naduy. Ay Vice Chainman,  Siv, T am
gratcful to von for giving me an oppoitn-
nty o apress my views on the Fourth
Five Year Plan.
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It is a great surprise to me that the
Fourth Plan document is being discussed
after the Plan has been finalised. T do not
understand why a discussion has been going
on on this subject when the Government
has already made up its mind regarding the
developmental activities during the next five
years. The Fouith Plan document is a fait
accompls and it is only a waste of time and
energy to discuss this matter at this stage.
Unlike earlier Plans which were implemen-
ted successivelv, not successfully, without
any break, the Goveinment had given a
holiday for planning duiing the last three
yeats and if the Government had been
sincere, useful discussions could Have been
held during this period and the implemen-
tation of the Fourth Plan could have been
taken up sigorously and with the support
of the people. I hope that the Government
will be wise cnough to bave discussion on
the Fifth Plan before it is finalised.

Once bitten, twice shy, is an English pro-
verh applicable to all. But the Congress
Government has been bitten thiice, but has
not felt even once shy. The Government
has implemented already three Plans and
the Fourth one also is on the same lines.
Thete 15 no indication as in the eailier
Plans when our country will reach even the
take-off stage. Thete is no indication when
even the lowest strata of society will be
arsuted of cven the barest necessities of life.
It appeais that the Government has foi-
gotten socialism, for excepting in the intro-
ductory chapter, the word ‘socialism’ does
not find place in the draft Fourth Plan.
Perhaps the Government remembers the
word during the election only. The problem
in the Plan in so far as the Statc of Tamil
Nadu to which 1 am privileged to belong
is concerned, is simple. The original Fourth
Plan was set at Rs. 560 ctotes roughly and
at that time, the Planming Commission and
the Central Government promised an assist-
ance of Rs. 250 crotes out of the total pool
of nearly Rs. 3300 crores. The State Govein-
ment has now presented a Plan of Rs. 624
ciores and in the present draft Fouirth Plan
only Rs. 201 crores has been given to our
State while the total pool remains the same.
The Government of Tamil Nadu has plea-
ded that the Central assistance to the State
should not be cut down.

It is a fact that whereas in the First Plan
the State received 10.7 perv wnt of the total

[RAJYA SABHA ]

Fourth Five Year
Plan, 1969-74

Cential assistance, this percentage would be
1educed to nearly 6 per cent. This is
deplorably low and Tamil Nadu would
consider it an insult to its intelligence if
its allocation is not increased. The reduc-
ton in the allotment to the Tamil Nadu
is attributed to a revised formula formula-
ted for disttibution amoung the States.

3044
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According to this formula, the State of
Tamil Nadu has been taken as a forward
State, just bccause the average income is
just above the national income. While 1
do not grudge the weaker States, which get
the major portion of the Central assistance.
it should not be at the cost of a State like
Tamil Nadu, which is on the biink. I do
not blame the statistical organisation of the
Planning Commission o1 the Central Statis-
tical Organisation, but the possibilities of
a mistake of a minor nature cannot be
ruled out absolutely. After all, such opi-
nions  are based on  statistics which  are
dependent on so many factors. Theiefore.
placing the Tamil Nadu State at a place
just above the average national income stage
may not nccessarily be correct. Our Consti-
tution is federal in structure and each State
tv an cqual paitner with the Central Gov-
crnment 1 the 1cconstiuction  of  owm
couatry.

It s a matter of regiet that the Fourth
Plan has not realised this basic principle.
Had it been the State Governments
would have been given morc freedom in
the tormulation of the Plan. It is necessaty
as contemplated in our Constitution that a
permanent Standing Council should be in
existence for the purpose of discussing the
finandial matters and also cxamine the per-
formance and accounts of both the Central
and State Governments. The Cential Gos-
canment should 1ealise that the parties
other than the Congress which come to
power n the States also give piomises (o
the public and in order to fulfil the pio-
mises, 1esources will have to be found and
this can be only the Central Government,
which takes in the form of taxes the major
portion of the revenue in a State. I hope
the Central Government will take due steps
to sct up the permanent Council as soon
as possible.

50,

SHRI Y. ADINARAYANA REDDY (An-
dhia Pradesh): Mr. Vice-Chairman, we
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have got the Fourth Plan after three years
of holiday. First, the prepaiation and then
the implementation aie the two most im-
portant aspects of planning. During its
pieparation we depend for statistics and
information on the State Governments and
other souices. The State Governments, in
turn, depend for their information on the
District Collectors, who 1n tuin depend on
the village officers. From personal expe-
rience I am saying this, mostly the District
Collectors send a telegram saying: ‘‘Send
this information in  twenty-four hous.”
The wvillage officer has to collect the infor-
mation in twenty-four hours and most of
the information that he sends is incorrect.
1t cannot bc otherwise because in twenty-
four hours he cannot gather correct infor-
mation. If, on this Dbasis, the State Gov-
ernments formulate their plans, naturally
the very Plan structure atself will not be
cottect. We live in a demociatic countiy
and we believe in a democtatic way of life.
1t is for this 1eason that it is all the more
necessary for us to plan our future and
plan out cconomic development, No demo-
caacy wan exist for long in the midst of
want and poverty and inequality. Therefore,
it is very ewential that om Plan should
be based on the welfare of the people and
the welflate of the country. Mahatma Gandhi
once said: —

““To a man with an empty stomach
food iv God. I am endcavouring to sce
God thiough service to humanity, for 1
know that God 15 neither in heaven nor
down below but in cvayone.”

I feel that this saying of the Mahatma
should be borne in mind when we prepare
out Plans, with the main puipose of help-
ing the poorer sections of the people.

In conncction with statisues, T would ke
to say one word more. We may use our
statistics in whatever manner we like, but
we must get the facts first. I am saying
‘facts” and not infoimation. It must be
cortect facts and unless that is cnsured
from the bottom, no planning which 1s
built on those statistics will be useful to
the countiy.

Some fitends, both on that side and on
this side. have been saying that all the
three Plans have not been useful to us. I
for one cannot agree with them. T know
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apart fiom the progress made in other
sectors in the country, the progress made
in the spheies of irrigation and power gene-
tation is considerable, though much re-
mains to be done., In 1951, the arca irri-
gated from all souices was 56 million acres
and it rose to 86.6 million acres by March,
1968 and power rose from 7814 million kw
in 1951 to 50,000 million kw in March
1968. Now, Si1, we are told that the ener-
gised pump-sets arc proposed to he raised
from 5 lakhs to 24 lakhs by the end of the
Fourth Plan. This is not a small progiess.
We cannot say that we have not made any
progiess at all. But theic is much to be
done in the field of agricultmie and power,
as our country i~ a vast one. It is an admit-
ted fact that the spreading of electric power
to evety nook and coiner of our country
will positivedly  emich our economy and
minimise to a large extent the rural un-
employment. Just now one friend here was
saying that there 15 a lot of unemployment
in the 1ural sector. Forty per cent of the
people belong to the agricultural labour
sector and  they ate all 'unemployed. For
this T say that the spreading of clectricity,
without considering the cost, is vely essen-
tial. Electidity not only gives cmployment
but dovelops the aginonltural economy, It
also gives cmployment through the small
scale and cottage industiies which can be
established in the villages. The Government
pleads lack of resources for this. I would
like to point out one thing The hon
Membar,  Shilmatt Shakuntala  Paranjpye,
was just talking about family planning.
We aie spending Rs. 300 crores on family
planning m the Towth Plan My own
knoulcdge of what is gomg on 1n the rural
scctor and the distiicts is that at least half
of thiv amount goes waste. If Rs. 150 crores
arc diverted to electricity, I am swie that
we an definitely solve the unemployment
problem to a certain extent, at least in the
rutal areas. )
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[hen, Sii, the main factow which has
been mentioned by many Members s
dependence on foreign aid. T quote: “The
first lesson we must learn is sclf-help and
self-teliance. If we assimilate this lesson we
shall at once free ourselves from the disas
tious dependence upon foreign  countries
and ultimate bankruptcy. We are a country
of mighty 1ivears and a rich variety of
agricultural land with inexhaustible cattle
wealth  Relving on outside help will make
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[shit ¥ Admaravana Reddy.]

us still more dependent. All T say is that
we must not go abegging. It demoralises.
The slightest dependence on outside help is
likely to deflect us from trying to the
fullest extent our immmense internal possi-
bilities in the shape of utilising every inch
of aiable land for growing ciops for daily
food.” These are not my words, Sir, but
the words of the Father of ow Nation.
Mahatma Gandhi. We have ignored then
for the past twenty years and have landed
ourselves in many a crisis, Let us at least
remember them now so that we can pio-
gress in the futwre at least.

In the Diaft Tourth Five Year Plan I
am glad to point out that the foreign aid
component has been reduced to Rs. 2500
crores, in an outlay of Rs. 21,900 crores
and we must strive further to see that this
also disappeais in the next Plan. A Plan
cnvisaged for the good of the people must
be progiessive and be worked out efficientlv
and with seifless zeal. This is an important
factor in implunenting the Plan, In imple
menting the Plan mole responsibility hes
on the shoulders of the Scivice personnel.
This is a very essential factor in the suc
cessful  implementation of  the Plan. To
implement the plan  successfully anothes
important factor has to be borne in mund.
Dishonesty, lethaigy and red-tape have to
be completely rooted out fiom amongst
those who will be responsible for imple-
menting the plan. T do not want to single
out the Government servants alone in this
respect. When I say this, I am not exempt-
ing any section of the people, including
politicians, who ate to be responsible tor
the implementation of the plan. This aspect
needs greater attention not only of the
Prime Ministcr and her Cabinet but also
of all of us who are said to be the law-
.makers of the county. !

Then, Sir, to implement the plan we
hate chosen the Panchayat Raj system.
The Panchayat Raj system is a very good
ideal in itself. But we have got to see that
there is a uniform system all over the coun-
trv. The main puipose of this system being
to aeate a teeling of imvolvement of the
people in the administiation of the coun
t1y, it is very essential that more non
official element is given powers and 1espon
sibilities in these institutions. In these
mattars 1t s essentil that o uniform pattan
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is set up in all the States. There seems to
be <ome treluctance on the part of some
of the Sitate Govuanments to give more
powers, to decentralise the powers through
the Panchayat Raj institutions. Phe Pan-
chayat Raj institutions, if pioperly guided,
will be a 1eal help to the masses in facing
and tackling theit dav-to-day problems in
the 1ural areas. One need not fight shy of
giving power into the hands of the non-
official clements in these Panchayat Raj
institutions, as thev will be the 1eal Dase
for the working of ow damoaracy propertv.
We must accept that today there is a
tiemendous pace of change 1n human life.
Theiefore, we have to accept the concept
of people’s inmvolvement in the country’s
affairs, and for (his purpose we have to
stiengthen the Panchayat Rap institutions
in spite of ome of theiy failings, and Widen
the scope of then powels and responsibili-
ties within then juisdictton, theieby giving
the non-official clement a greater feeling of
imvolvement in the affans of the nation.
In thiv context, the words of Franklin D.
Roosevelt may well be quoted: *1The whole
coinerstone of owr democtatic edifice was
the puncaple that from the people and the
people alone flows the authotits of Gos-
(rnment’ .

Then again, Sir, while talking of the
Panchavat Raj institutions and thar powers,
we must rtemember their responsibilitics also
and 1 annot do better than quote that
famous Amuican Preadent, J. F. Kenneds.
“And -0 myv fellow countrymen, ask not
whot do for you. Ask
what vou can do for your country’’. The
vesponsibilities of the non offidals in  the
Panchayat Raj institutions will be fa
oredater in making our democracy o success

YU counnry (an

In condlusion, I would only sav and
insist on onc thing. Let us try to imple
nment the good aspects of the Plan at least
and in implemcnting it let us remembet
the woids of gieat ment like John F
Kennedy who said: “We aie not heie to
cutse in the datkness, but to light the
candle that can guide wu. through that
darkuess to a safe and rane future”

st @ Awmw (g
qAZH JATHA  WERA, I HE A
w9gq #3 F fay wnfan fagraa
TEA 2 O e TR O fAere
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qEAT G AAE F AT DG 8
g A SART AT YE ¥l avg §
AW q@d g fF At Ter gum g
s fomar & fF waw aEar A
gar & | Y "are ga7 giar 2 fw wrfav
T AT A W' T | & agq
BT AEAT g, &% avv g oA &
awaar g B g enfan wfoE w
famga =47 £ FA7 =fgd | ag qeEr
WAT F AU AT HEAT qET 430
gu &, & fvaras gar & 99 &1 4000
AT JACATE TT X G & | AT AF
§ f¥ 38 7 usFafae @ @ AW
g AfwT 78 AT FT AT & 1 e
w2z ¥ uF e fafrer | s
qFAT E T AT T @Y vF  omifaar
faf=z< 77 FTA F4Y & FAT AHFAT |
w7 fF 77 A faaga o7 g€ &,
FE K1 W AT g TET FT A9 2,
ar T @A W, AATA AT FAT TEIA
g T F g R gw oA #omrAr
& Al T FAv FET & ey
TSN FTHA § A1 39 T 99 & wwEy
2 1 =9 AT &1 ey gferank 3
WY 7gr A3 ¥ & R @ 1w
18 AT FY ATMAT & A7 HIT I FY
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7z AT & fF UF TOOT OF TW &0
rF fgg ¥ faaar & 41 o Ty &
39 TF 9T K FIT F99 AT E | 29
T T8, 18 W TgA & HATHT
39 FT FIRT AT I AAT & ) & WA
¥ UF FIGH! FT HIS AUAT G2 AL AN
g @ ¥ 73 & Fgar Argar § fE—
B ¥ TET a1 7 T F, A &
aear g B o= zw st wfee
TR AR fF A E
IR T F7 AT &1 X fqa@n, W F
a1g #rg F1 canfq fafees g, s
gra frdr Ffay | 9 a@ ¥ w2
¥ oo fafaeex @™ ®var § S
qE ¥ FTH FIA AT Fwoww Ty |
0 F 19 & ¥ 92 75T § FgAT TIEaT
g 5 sy sfaor mfy St 7 =
FZT Tg HTAT TR I F74 30 f&
qg TERAT I & | AT AT BH AT GHA
fe fAT m9 A 9 7 Ak faRw
CATT & | T 98 A8 & AW ¥ TEqE
@A A TS gd 3 ag st
g f& ag gv 7 @Aadf =W wE fFar
i wmAymEm A A Ia S
qged @Ml § A 4T | a1 A =y
@ & 1 W, aTEw YETHT wEey
#g 954 g F & 7 oF g&w A FE
fe cfmr FdmA #1 Sw w7 T
JfEF | AT qOAT AT A& AR
Fzafaaag a3 FE WT g 1 7 1952
7 e fafaedl 7 g fafrex
aqr, Gsppad fafreex ar 1 @t 39 a9
QA ATEAT T ATAT FHTT & | T
ga A & a@l F1 waer B R oow
a feqEt ®1 OFWAFET FT AT
Tifgy A7 T dfcx A g @ &
TTAAIIE FT AATTET FT AT ATCRT
qg 1T AT  gF A qF F1 AR fww
AT FHAT F GEA TZT ATAAT
arar | & @iy 9 fafaes, gam
Fgr =1y MY gw afeq JgE § foar o
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[t st AT

39 gug AfdgT AEE RO &
TAT 4 | IR FeT R AW g A
aa F @ 2| oA feaEt w2
IAATES F7AT AR &, WY -
9 FT AMAATESH FIAT AEA & |
S wer fF 78 A & awan oA
# azr qera gam dfsa S 8 farar
I &7 f6 AF g, ATAATIH FAT
T1fgd, TR IFAT JFRT AT qfsas
JF2T G19 Q1T T | A T F
gH F© A FIA AWy, it $9
AT | FF gT ATH TA TX AT N
ot wee ¥ g w famm R o
framat &1 AvATESew Ag #T qFd
Fl @@ A @ImA s
AT AT qF foaral &1 ez
F7 far, ofmgst ool & o
TmarEs w3 faar # gw & ogga
q 3 WG TIOT UFEWSY ¥ 9
AT § foar, geife ag o
F A FET ART T | @ gwmar
g f5 ofaw & fom & & &3 gu
FIE FW A FIF | A AT ZIAA
gAY & forelt oF & § ag 39 F AT
T A | A g B ¥ a3 aude
g @it g w f@ @3 g
afFtr 39 &7 qT0 FW FEET TAGT
g\ @ § ow § gar wmgar g fr &
fFdr w1 sar ad, A0 RO
arwfegd g, afeT & @ ofeq &
fad e amar g fF cfar wfma
FY faege ofq fFar st 1 T el
fafaeet dfad dzx & AT 39 & 919
fo= safeaal #7 e & 59 A1 day
AR o997 FW FATZT | AT FAT
for @t & W ogar & Wk R
ferr arfaar &t o & 97 =)

FATT AT qA%ATE X FT T@T FT &,
ITHFH AL FT G )

YqAT gAY ¥ FAT FHAT AT
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F AR ¥ F 37 9wT I A AT G
72T a1 fF agr sad swafua) ) a9
Tqr gar &« & of 3eq fafwe @
g oo ¥ | & ft @9 mewrEl &1
AT g 1 ¥ qar g R el
cifar & famge Twar Smar § @
g1 & guwar g fF dwen cnfaw &
feqrédr a1 &1 T FT T I0fEA
qf a8 TF 9T FT BT FF g AT |
faoesr &g gra ST ATTRT T G
& 1 wg ARy fF e argere
AR

#¥ ggr o7 frew dww # fafwex
aET ¥ UF g fHar 91 R 39w
qar 4 fF fFaer #0 gg & o gud
Fgaefea FA ¥ o g1 a1 fF et
F41 g5 & a1 3@ iy R o g
7z wwe qure A By | A g
g fF wr g3 A g 1 wE § EHET
T § AR MG a1 JT G2 4G A/
fe =¥ savam a1 &F, 7 M@ ArAr
¥ o 7 AsE Ty § AT @
qF A T qeAs & AGT HEe
it agar 1 Ag § W T SgE!
Y AT gy § | A fEe F T
IET FA &, TE 300 FUS wYAT
faqely @, oy ¥ =@ 9T 1 W
F IEE g T F AR T TF
FATT HEIT AGT N qF % Iq H
T T AL &7 FHAL & |

#7 v =17 faq gh wrgAe fafree
qrgT & qer o1 fF war a9z § fv s
TFT g 58 WIE THT FA AT AT
& M &t A &1 @4l gAY dN
T § &7 fRar & SfFa 99 #@1
St qrEx g Y fF arfeeam F @y
faegw fasar &, w7 f5 &g & @9
frad & @ @t ofeeaw & 17
o 7 TqA faFk @Y & AT 99w H
Ak oR fegeAm § 35 W faway
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& 1 7g Wt 7 277 AW @, A aq g,
FEr A g AT F oA e g an
f6T F1 a9g & | TAFT SR A
FaTe A8t fzar | & fev wrew fafrver
atfgar ¥ qe1 =WEaT g 5 o#gl s
Y A9 A U AGT 17 WA AA
Teew S fawar @ IEdr awg #uT g |
T Gq 2, agr SWA §, FEr 9 g
o gAT FTET AAT WA FT FA(
T B &7 fear & 1 AT ama F@T &
T 73 ¢ % a5 = o afe § =
fiFar 9T <87 £ 97 I94Y 992 2 ) 5%
warfer® &Y o9 o@are BT |
ST Y T TET 9T 25 FATC TH
¥ faerar @ ag wifecam § =20 &7
g g3 qTYE gL w74 H fAear 2 3}
ST g AT A AN gAeT d AR
q¥ 20 ¥% § fooay § 98 ol
¥ 5wy ¥faet § o) agiaw @
qot faear &1 o w6t dxex fergram
¥ &% T 40 AT WY q& fawar
g | wifser &1 AT & 9F oF fRaw
q faar f& &7 40 R AT H TH
dF2T 50 g9 AT 1 @g famr €
FT 17 fF g ThEr g7 OFAT
ATEAT & AT ATEAY 78 & R SO s
HIET $AT A W ET & U TGl T
AFAT F&A FHT @ I AHT § 7S FAT
TE g F A9 IF T A A
FH TG FG q9 qF fggem #

AT TEA AL THAT 8 |

feT agl ax #7r T F e
e & | WO FEE Y Fer | ooy
Tfeq § TF qTq ATAT AZAT g 4 AT
GAT G189 FT A1 AT §RIT et
awa qES At | g oFEy 91 W
arEfeee A, ITHT TET 9T FF AGT HY
TE AR 98 ARfET ¥ ) oA g
AT IS AT | HS g SR A
FT @ & " fefugi 3% &\ q@r 9w
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fr o gomaY Aisam & e f Qed
F1 TF HIE JATC FY g | W @I
g fF YT AgEm & 99 qg SO
9gaT gRT | AW, SEF IR "I
zfear Wear 7 AT FEFEE A §
T AL

* A\ matriculate mechanic has piroduced
India’s first and fully indigenous rotary.
His name is Mr. Gurdial Handa. He has
a small workshop in Worli, Bombay.

““This machine costs Rs. 3,50,000, and
cvery machine produced save our country
Rs 10 to 15 Jacs in foie)ign exchange.
Mr Handa demonstrated the working of
his 1otary and explained the salient fea-
tures to the Industries Minister of Maha-
rashtra, Shri R. A. Patil.

78 & A8 F% W § 7 o fem
eat qx asFE g1 | IEF AR

T8 §:

“Mi  Handa explained that all import-
cd rotaries are of fixed size whereas his
compact rotary is multipurpose and
multi size. With minor changes, it can
be made into most modern and econo-
mical ncwspaper 1otarv. Handa’s rotary
1s verv simple in design and can be
casily operated by abundantly available
non-skilled workers. Mr. Handa told AIR
that his preent capacity is to produce
minimum 6 rotaries every year."”

T WX Jg 6 Ueow fad at
TS & av T § 9 2 FUS T FT
FRA TFGAS 9 AT g A TG F
§g Frat T, q@EL A B A
faar st & 5 6F 98 W AT ¥
TS & Qg WY AT AT & 1 6N
HF TR A THEe ¥y g | sEw
fomr g fr eFAE AT & -

“But now suddenly Handa finds obsta-
cles everywhere. It seems that some vested
interests in the Goveinment do not want
his rotaries to be mass produced. HMT
is turning a deaf ear and a blind eye

towards a discovery which is the talk of
the decade among technological circles,”
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[=fr =13 AT
9g 9 Feal g ¥ gW g7 uF F o
T AR FE IT T FY JA AGS
21 7T IS FRT ¥ AR T qF
g €\ o a1 =vo gymWr s
=% X HR FG 9% TE ATEA TS
facft ot fegeam & wg frar frgam
arsfere &1 faely, €Y qvg o% FEY
&g AET F AGHI FI AT A0
F YT A fergeamm &1 Sy gewT
foert O SHa ag dfad v AT § )
Fgg dl a8 & fF g9 ;AT T
T AT § AfET IEH Tqel #v
? o) WX TR & af v fFem A
T AN § SEr FAT AEr 39T 3,
ITET FT TG FErar fgar e |

(Time bell rings)

arzaYaTAq qrgd, § faw uw
A FE FL &H FAAT §, T AT
T3r AOFT § 5w Twew fRam g
TF O AR FEAT AEAT g | AT
ferem & a9 & afeT 3 3g
I 9 forwrag § fr madaE T gl
daet fFar fF oF dFe FY ST
FLF AGL & | UTH qord F fFE wy
FFET AN TERVA ¥, WY IEFT gAY
397 497 5 AT &Y K faar swan
#rq @i fF g o Taw dar
&L AFAT & fF g5 78 @1 9 ¥ FW
ST 97 Al T AATS HE@T & | W
TE T AT FT FIE AT R E, ST
FAET AT § IUH! TIF A T FY
FAT RET 7

Y AR . IEIET FAAT
= g
st §R MTEE ;. ar 99T ¥

[ RAJYA SABHA |
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™ Afst afs @ 7g fegeama #
A9 & T2 AN AT 3HH AT BT AT
qgf 39 SAET AN dar F¢ AfE
Ig G I H AT FT g% | H AT
g BF A @R a=XF sma X A
Fforo F7 |

| AT arg ¥ gg o qF FAT
argar g & wfeear & o3rd & a9
g § ag a1 A&y fwan fw e
g femgmadr @ atfw &, W o
IAFT FT FEAT & | WF ag I
qgd BIEr I TE T § AL IFET
vk WTH FIE AqeSg A& 8, W
ITRT FIE FAT TN T F1 JATL A
2, IAR TTE FIE €417 IN F QAR
A& & 1§ g2 gATar § o gw A ¥
FH F FA d919 F A7 ot qf
gaswg 39T =AY arE o9 WY
giearor oY fazaa v 9% 1 gTqHT

TET g WOHAT |

I'H¥  VICE-CHAIRM\AN (SHRI D.
THENGARI): There arc two more spea-
keis. 1 would request them both to confine
themselves to five minutes cach.

M. Vaishampayen.

SHRI S. K. VAISHAMPAYEN (Maha-
rashtia}: Mr. Vice-Chairman, Sir, of course,
heing the last speaker, it is very difhcult
fo. me to deal with all the points which T
uwanted to with regard to this Draft Fouith
Fiic Yo Plan. However, I would say that
I am one of those who consider that for a
countiy like India planning is very essential
and theiefore, whatever the nature of the
Plan that has been prepared as the Draft
Fourth Five Year Plan, everybody in th:
rountiy nust welcome it. 1 am not one of
those who consider that the Plan that has
boen prepated is a scrap of paper or is a
soit ot the dream of Sheikh Mohammad.
It has some realistic basis; it has been pre-
pared with certain defimite objectives, even
though, I for myself do not find some of
the elcments that are vely necessary parti-
cularly after the three Five Year Plans.
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I will restiict my obseivations, because
the tiwe ts very short, to only those points
—oven after the thiee TFive Year Plans and
when we are on the threshold of the Fourth
¥Fnne Year Plan, we have not brought in
those zredients which are ven necessary,
i wo want really that this plan should
se1ve the weaker sections of the people, the
people of the bachwaid areas. The approach
sl poliey that has been formulated so
{1 as the aft of the Fourth Plan is
coacetned v catamly sound in respect of
vatous sectors patticulaily the agricultural
and the public undataking sector.
But so far as the sector of hachkward aieas
nocotceried and so far as the sector of
weakert scctions of owr society is concerned,
I do not think that the plannets have taken
4 vuy rcalestic approach  They have not
tah(n a very 1calistic approach with regard
to the landicss labourers as such.

Lol

e outlays a1e no doubt 1 keeping
with onr needs and the tesowices But with
regard to the outlays that have been made
for these sectors patticulaily, thev are not
rery satisfactory liom my point of view. T
know the planners arc aware of these two
problums  the problem ol the underdeve-
fopud o1 bhackward arcas.

Since the Second Frve Ycar Plan  they
have been making some special effort to
remove the underdeveloped nature of these
atcas. They have tahen certain steps which
I know but 1 cannot go into details to show
the awarcness of the Planning Commission
with 1egaid to thesc problems. In their
diffcrent reports, the Second Five Year Plan
report, the Third Five Year Plan report,
Mcemotandum on the Thitd Five Year Plan
and cven in this Diaft of the Fourth Plan
thae arc references no doubt about the
need to do somcthing for these backward
arcas But they have only determined these
bachward areas according to certain indi-
cators, But beyond that no positive and
concrete steps have been taken up to now,
nor have they been foumulated schemes so
far as the Diaft of the TFourth Plan is
concerned. That 15 my complaint with re-
gard to the approach that has been made
m this Fourth Plan. Therc are no concrete
schemes or measures {ormulated undacr this
Draft Fouith Plan so tar as backward areas
atc oncerned.

5t TRAATCAN ;. FRE AAFH FT
U il 1
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SHRI $8. K. VAISHAMPAYEN: 1 am
welcoming the Plan in general. (Intenrup
tiony  Because ot the tme-limit T cannot
ane my observations on that. I cannot give
myv  obseivations and some ety te-
decnung features of this Plan. 1 cannot go
mto them.

show

SHRI
What ducs it mean?

RAJNARAIN. No time-limit.
afgy, ereH
fafre wwr g oAt gw m@OAn
gizre ATH WET T FE | IEH
fafie, g7 oiet & fFad o ar g saa
1=|Q'FITF<“=I$ g1 JET | (Interruption)
g, AT, FEA agw & &
agT FAT ¥ A 399 Fg fzar av &
fay ga =g fyqe 197 1T T ATEHT
F1 zrew fafaz & 397 FqT & | g9
7aq faf qza ¥ fagr v @ #aE
F Ay se w® & | wEA St F IA
T FLAMGT F STAT T @8 |

IJquwTeas (st Il SEY) ¢
TAATIOAT ST, HATH! 9ET FT 22H
qHTS AT |

Y TFATTCEAC . JAHT GEf F
T eren fafar AT & w9t |
YT TR qgf JAT § SOAT AST
arfgd ar | 95 T § F g

1HE VICE-CHAIRMAN (SHRI D.
THENGARI): Yowr time is already over.
Sull T am allowing five minutes.

St TIARATIAST . AT ET3H HET
TEN FHT | EY TAT HITFHT | AT WA
FT TEH HEL g1 FFAT 7, GATU TRH
HET T AT |

IagATeRs (*t WA STE)
afsa, afsr

oft ot Rgar G A, T
A 39T &1 ATIRN |
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oft U@ ;- g @A 9
FIT A JqEE FT W@ 8, F NG5S
FIE & N @ T &
GITEATE |

SHRI S. K. VAISHAMPAYEN: Mr. Vice-
Chairman, Sir, what 1 was tiying to point
out was that the Planning Commission 1s
certainly aware of the nced to do something
about these backward areas. ‘They have
tried to take certain steps and have given
certain indicators on the basis of which the
backward ateas are to be determined. I
have studied this question in different ways
and I know there are ten States which have
ttied to determine these backward areas.
Therefore, I do not find any difficulty in
tiying to formulate scheme for them. I do
not know what are the difficulties with
the Planning Commission to formulate
schemes for the devclopment of these back-
ward areas. That is my difficulty with the
whole Plan as such. In the previous Plans
also there have not been schemes for the
development of these underdeveloped areas.
Neithet the Planning Commission nor the
State Governments have applied their mind
to see that these underdeveloped areas come
on par with the other progressive areas as
such. So even though the 1ecognition 1s
there and even though the Prime Minister
in her speech has also referred that some
conuete steps would be taken in regaid
to the development of the backward areas.
I do not know why the Government or the
Planning Commission have to await for the
report of the Wanchoo Committee when
theic could be definite schemes for the
development of these aieas. So I would
submit some concrete suggestions with re-
gard to this particular problem.

I feel, Sir, that in the whole Plan a
confusion has been brought in by compar
ing these backward areas with the general
backwatdness that is there between one
State and the other. This should be re-
moved, and the backward areas should be
only those which have been determined by
the indicators of the Planning Commission.
S0 this is the fust thing which the Plan
ning Commission and the Government must
consider if they are at all sincere and serious
to do something about the backward areas.
They must remove the confusion that there
ate ccrtain backwaid areas which have been

[ RAJYA SABHA |
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deteimined according to the indicators of
the Planning Commission and there is back-
wardness between onc State and the other.
That confusion they must first remove and
tiv to lay down for them a catain prionity,
sav, to bung up these backward aveas to a
pditicular level of development within thice
o1 live years,

3060

The third thing which I would like to
sugaest the Planning Commission  and
the Govanment to consider is that they
should undertake to build up an infia
structure within these arcas. Without buld
ing up the infrastiuctuie of davclopment it
is not powible for amv Govanment o1 any
Plan as «uch to sce that these areas are
covcred Unless there is the faulity of water,
untess thae is tadbty of power, unless
thete 15 lacility of roads and railway lines,
how 1s 1t possible for industites to grow in
these arcas? So my subnusston is that the

fon

Governinent must  formulate schomes  for
building the infiasttuctute within  these
patticular areas. lhe Cential Government

and the State Govermments must see that
particularty public sector  industries which
arc non 1esouice based should be located in
these backward arcas as such on a priority
basis.

Then the Central Government must ask
the State Governments o cvolve  certain
speatdl niichinery, for mstance, an Indus-
tal Doevdopment Cocporation for helping
the upcoming of industiies in these arcas.

Lastly, the Cential Government must see
that the State Governments give a weight
age 1n the allocation of funds so far as
these awas ate concerned. I know the
Planning Commusston has made certain 1c-
scrvation of funds, 10 pet cent for special
problems of States. Instead of making it a
veiv gencial statement they should lay down
that this 10 per cent of the allocation that
has been made should be spunt as a weigh
tage on allocation given for the backwaid
areas as such. Therefore, I am submitting
for the conSideration of the Government
and the Planning Commission some conciete
suggestions with 1cgatd to the davelopment
of these Dackward areas.

With 1cgard to the problem of landless
labowrers let me quote only a few figmes.
Loday in our country, 65 per cent of the

dgricultural - population are those farmers
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who possess 5 aues or less of land o1
who are landless labourers.

Lhese classes who constitute 05 pur cent
of ow rumal population have only 15 pet
cnt of land in theit possession. This is
the position with regard to a bulk of our
population. Out of this 65 per cent, 38 per
cent are landless labouters in 1ural aieas. So
unless we apply ouiselves seriously to theit
ceononmie  condition, to sce that they ate
helped in every way and whosoever posses
ses land is given aedit, unless we take very
firtm and concrete measures to help this
patticular class, I feel these sectors will grow
vers sensitive and it may 1esult in serious
dissatisfaction, even though we have this
Fourth Five-Year Plan for the whole of the
countty as such. With these few words and
with these few suggestions, I consider that
a4 Plan of this natme was neccessary, parti-
culatiy when we have gone thiough a long
petiod of rccession, a long period of eco-
nomic depression, a long period of drought;
and 1t should be staited as early as possible
and we should sce now, the Planners and
the Government must see, that concrete
steps are taken for these two sectors which
aic growing sensitive day after day.

#t dto g0 Wew (fage) @ 9w-
AWTEReY AEIRA, AT & AT 98 fqas
g 5 mitarie § v fe femddz
M|y T @ Wy F A fF ow w0
qET WIE HMEA [T § a7 IEH!
Ty & fag awy o s & ar e
T@y ¥ 77 AT & & S A s
e FEY 3T § Iv8 UEA A1 & faq
FaT fqar ST AR S e ]
€ % T AT 0@ g A
FT gAY &, T AT T W G ATFR |

st e o fag T §6ig
AR §aET Tar g1 S9 99T Ry
T AT F I ATHT JTIHG TGT FAT
ey | = T FEE A o3@ oW
AT F AT T TG FET AR
Fifs 9@ A ANAT I AT
QY Fuw w1 feweg W& fear s
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gy | AT 9+8 fevea fFar mar at
T 3% g | o Hew o ¥ 1 A
fax &, @ o8 uT A g R | SR
Yo & e P 2GRy AW B
foT | T g9 v A a AEr 9w
TOAr WY a1 arfeErEad SErREr
s lﬂ%_{']' LS GTTa’Iﬁ' | Demociacy is not

hypocracy. There 1s great difference between
democracy and nypocracy.

= S AgAT T AT Ig 1A
Zifea

#t dto TAo wIA . & 7g fadaw
FLAT ARAT & fF gwe 3w w A9
qagdlT deET flg TF § A Sa@wT
St AT e € 9 e w1 wEw
? | UF e a8 e 2 5 fergeam
F Y g% 99 gsifT &, fomay faqua
F8T § AT Sty off it & qawy,
0g ITH FEIT FgET WET WAL
# 9ot 7 & ) 59 A & el ¥ gy
g frelt smd &+ & 1 uF A
qr g frwer § s fowel Ao
FI 3 X T

/W Ao ag fAeer & fw
fegeam & &t a2 98 Y §, W
qg faeslt &1, sawar &1, =g &,
qGTS g1, T g1, gy AN o a3
T3 MR g, ST IUT N qET By TS
giag A i T T § gk e )

A arT ag d@T # oA e
g S c&ved e fafad § g7 o
Fawgaafggl

JAT AT qg WA A omE & B
fargeama # ot 99 wfa & & €, 9@
giag ¥ wafum @ @ 1 ag W
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lraﬁ‘a"}'oqﬂ‘om]

Al § IGA FIAAT ] | I AT
fa® ==y wt #7 A@ § afew amw
Efafrdam ¥ 9 98 @W & A7
g1 ar et gEdy e & faw g, &
f9 ¥ =7 ARG T 49 @A F AR
G pe T R P ER e R
T dTE N A9, TT ENT ¥ TR
FICON 97 7 &7 T&G g | afqw
carfa Ffaem &1 o1 fae feudae
g, 9a% ¥ g Ag g 7 fegmm W
St ¥ gq "zw ¢f & faewr fr /9
fork farar 2, 99% I W o9 FXF
T 9 4 9% A I | F 9
% Gar 1o 2 foasr a9 § 39
qeE #T A1 gATT AT A g & |

7 FgaT a8 ¢ [ fgmEam @
W R gefAfETE wwr @ g, 99
vefafredam #1 w@9 ar ¥ S
FQ@R AT &, IRT AW AT a9 &
AR T ST gU § | TE AW
% fau, st @wr & fau, ¥ one
a%d TG gT § afew wfwaw w|E
= ceffredmw & aftd ot ga aa
& o1 & s, 39 WA gl AW A
q1g & qYE TIE FT TA(SATHT TE 3 |
ag FOT F fF A gW W e
¥ weadr & @A % 1 A e
fadew 2 fr =@ g & O ¥ fms
gt =ifed |

AT ot '@ dR) ¥ ogw A
#1 Fedy § 7 fegmam 7 a1 wfa
ear § T agd IUHT @ A SEA
g} §d W HYAT WWF T @y |
TS F47 AT & | S AR g2, S
T @ 9T WEE g, S a1
foogae &, sy 3, fow fedy & Y
SHRT AN &, W fRET g &
& froggre @, 3@y aifq & §
TET F@taar 7 J0 g A e
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gt & IF ¥ A wg feemdy 2
W AN FT IW A Y AE AL
fadt & | 9 oA e AR I¥ 2 A
fa® == a® & @ & fag a7 M7
SATATIT ST AWIN BT EN KAST qgAT
g 5 & Yy wrgar 9g9aT ar 7w
fom awr & A% 9¢ W Sy T
q, 379 I AN F FIE AT AL
T E

7 7qrg affeafqar &1 fazewm
FET qT WY g 9 f o @ F
ST § @99 § | OF g% at F @nt
g S Y F1 wifeardr Fga E AW
IO T T 0T ST AT F1 w7Af
F gaw o feg #g & 1 W avg
F IFAT & Tl ;O W TFHL
TR UGl F FTLO7 gHTY I N dYE
T 1 gAET 2 | FAfAU § a8 FEAr
qgar g B S ogg w3 are
AN § IR IW AW AT WG AG q
TR AT A0 |

@ gwear wr | fegEam
F 73T 91 fgg § o s W &
feasr A1k wz &, 9% wuw {7 W9ng
T ] | FE AT A & TG Y
afer A€ ¥ 98 AL T AT W |
TS 39 9 &, 39 999 7 IeES
AR FT Ggfaad a gl & S &0t
TG 9L AEE FqT W § AR W aAE
¥ 39 AYE W IR AT T SUwET
HIEZN 959 W g | WRAT  Fadd
17 @R & ag AraT Ay S o fF Y
AT AT it 3w @ & aglead
W, a8 @A ¥ AY wE | A ave
¥ S et 0@ fag A g e Sy
FuSr 9z fag 7& & IF et
H TR § 1 3W TERC H A1 WA 03
forg @vr &, IR W #T g avE A
agfaad faadft & | S w08 g
G g OF AR A #IF avE A
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Ffzareat &1 FEAT FET TIAT F |
W@ A7g A w® ffa weEr A ad(w
72 fa mefaal & & ¥ a9c
g1 93 fovg o ®Y a9 13 fog
AEAT & AFES A AT Hgraad
o 3q e H fow Wr g | ze ae
gaw g AMm A R & 9 F
SET q99 9 @ & | W ASrE &
g7 gu fergeam &1 wm@w w=8t aE
¥ 9« Agr gEAr 2, g ¥ fqyEa
£ 139 31 et 7 7 ag freg S aew
T @7 F9T A7 VET € I9F U7 A
agr far 9T AFaQr &, A% @ q A9y
FEAT AEAT § | AL FEA FT wANA
7g @ f5 St fg a7 @ F 3
THA FIAT & I fAT #R gaw
FEaF A AR & gia Agr agenm,
S& IF 3 ITH 3@ & I FUAT AL
U, TITF F IART WATS T F
aF7 & A geg agfaa =& ¥ 9wy
2 | zafau @ qwg@ F ann #1 afaw
I T MEATFEAT § AE SAS QA
ST 9T GHO0 LT 9§ a8 e
T W I AR & TATS FT ATH
Y IET AW T | W F Y I
afeass o7 fame gea #F srawgwar
g fowwr faareq owma & 1 faw =y
foer & & S aferw AR fqwme
FIT TE AT &Y AT
 far s @y Swa fan
P IEEg g ) 7 N fegeEm § oW
Iq § I 97 qA wAT @S g1 qAFT
g, e ITFT ®1% AdvaT A&y fFEer
g | IEHE TS FAA FWH AR F
faa fager 2 o9 &1 % 89 wgwr
fdar & | afFa g7 o & 7 =
IAHT wF gl fawer @ G & fod
T fAdeaT s a1 1 fow wwy
TEY AR I G a1 a I
SR FY ZT F1 faar T F oA =7
AN #¥ ZIT F IAE Y I8 AT IT
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T A7 | Afe @Sy g9 & 9% 9T
afz fedt &t s Fr fareme fFar
sttt &, fret & s Ay A g
IET AN &Y AT FY ATV § ) FTA
fad & a5 FEaT g & 39 oo F7 a9
qraT S AMSAT WA & AR gE &y
TAAAT g, A TA AT AT § J17 |

gaT<r uret #1 Aifq & f7 G5 ¥
FH A FH 60 T8 IF AW F1 fqe=y
aifed it fF o® & wfar 2 fow
R FEET qET A7 a9 &1 qaeaw
WA FUT 3 X 9 IF T SHUAA
H, IAqT N, MEA F AGT AE&A AT
ITHRT S ST FZAT FAT & IN HAT
F A A qF WA FT AT AL
FATHRT I qF ATEA F, AT F A
AT B AT F gare qgr g FHAT
2 Ol fegerm &1 S e W 2
ITHT AT A g1 AFaT 7 1 =g Ay
¥ 77 w9@T & B gremr wnr 3y
Ffeewir & #R fergeam Y afefeafy
F1 faame 79 g¥ = Ao ¥ gare
AT |

TS AT AT EH AR ¥ ATHA
oIS & I9 AT FT AANT fAweAT
7 fwfae wreAfar o7 Fo7 o6
FIATL H IMEFE FOAX &Y, -
IEFE FAK ¢ o &1 adien 8T
TaET & WA g9 faw afaEr #
CIGEE R E G A S R S )
FE FAE G & | 99 fegeam ®
O 42 fafaws e oy & 9 S
fad ard FW gt & 1 12 fafquw
F a7 ar adl &% w79 & ) afe
;o aOwe & W & T
07 #7036 fufqar 29 @
orar #T fgar sma @9 U w6
Fog 9 a1 18 fafaas gar & #% 18
fafrms iz 12 fafeww faw &
grar @ 30 fafem 3903 memar 14
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[5 fao TA0 HEw|
fafeger ik A% &/ 3@ gwadiy
AT F AT K AqGT w9 F &7
79 a@€ & 42 fafaes el £t &
N IET & ) 3@ F {4y g A
TN F Fn AT @ wEE fad A
g IS TRT A Agl a8 g | 39
fad & sqan =mEar g R e
¥ gI9AT F JER F FA@T AT Gl
fFg &1 & agar 9w 1 g WA F AW
d=EE & 1S9 AT 99Eg & 9y,
gL T A S qTT gET gAY & 39 A
T & wf g of @ al & a9 e
At S R GRS HTAr Sftaw e
g SEH g a9ie 9w & 5 b b
TG AT & AW AT FAT FrETa
g9 g A afz @F ¥ AT &9 §
AN Su* A F 91 ST g qHRAT
g fog Somr & gl A O 8
qF | 39 TG T T FAT QAT IT AT
FEAT F AFT F AH AT AR
FoTeise 7%, 6T 78 fa@ & w19
qX FHTENSE g1, SHF I8 qid & Ga7
o¢ FqIreT g AR e qw & dmra
qX FHATATSE FT F AT AT FTATT
g ag I9F AT AGAT AT FIT
IGHT FATT |

TF a9 § 6 f wg [0 A
g-fF mw S @ AT § 99 W
#, o 9f% 39 3w § agd FOeTa
2 A gAR U9 T S 9 g,
T qST & HX A IHT g, 39 7 a2
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A ST FFY § ) 3@ Ay & g g
f& gar #v5 3wy fFar wrw g & &Y
ZIT &Y &1 JTAIAT ATH 9T A gT
afE F fa7 & 9 @ Ay
T FAT AMEA | 9 WY QT T
@A ara afE@] § AR 9 @dt FAT
AT & A I9* a7 F8 F1 TG
g 1 fafeaa a0a & v drar 9w saFT
AT ATfEY | 94T < § wee W fow
afeE & o w15 qme A § A%
T Fg AIML 9TEAT & a1 G
Ft TET F & gare sET A
HRIAT H1 STT 3€@T & I8 IqFT
A9 1= F far faw F ow &
g 9 O A7 Y SreRa I W% AT
E 1 B i I O
TE T3 | Foag ad Fean g 5
T fFe 9 e Fifwy | afew 78
arg & wgar § fF A a9 I F
fay sef IHA AT F TET & T@F
S At S AR STt ge At &
ST 7 FT L gl qgh v o 97
oI 39 q@ Iq% fAd & g 79T
ATATT ATAIAT T sAdT FwT faan
ST | TE AT FEAT R |

THE VICE-CHAIRMAN (SHRI D.

THENGARI): The Prime Minister will
reply the first thing tomorrow.

The House stands adjourned till 11 a.mM.
tomorrow.

The House then adjourned at
fifty-six minutes past seven of the
clock till eleven of the clock on
Thursday, the 15th May, 1969.



